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LOK SABHA DEBATES

LOK SABHA

Tuesday, August 2, 1994. Sravana 11,
1916 (Saka)

The Lok Sabha met at Eleven of
the Clock

[MR. SPEAKER in the Chair]

RE : ACTION TAKEN REPORT ON
THE RECOMMENDATIONS OF THE
JOINT PARLIAMENTARY COMMITTEE
ON IRREGULARITIES AND BANKING
TRANSACTIONS.

... (Interruptions)

[English]

SHRINIRMAL KANTI CHATTERJEE
(DUMDUM) : Sir, nothing has happened
till now ..... (Interruptions).

SHRI SOMNATH CHATTERJEE
(BOLPUR) : For several days this House
has notbeen able to function and everybody
knows that it is due to the so called Action
Taken Report on the Report of the JPC
which the Govemment has submitted in

the House. As you know, Sir, the JPC was
constituted by this House after the Prime
Minister's intervention and clear commitment
to the nation that the. Report of the Joint
Parliamentary Committee will be given the
highest importance and whoever may be
found guilty will not be spared however,
high position he may occupy. On that basis,
the Committee comprising Members from
all the parties, where the ruling party had
the majority, sat and discussed for 18 months
and came out with a unanimous Report
barring some adjustments here and
there.

Sir, we had expected that the
Government in keeping with the Prime
Minister's clear commitment will take
appropriate decision and give effect to the
Report of the JPC, According to us the
Government has no right to question the
findings of the Joint Parliamentary
Committee but when we go through the
Action Taken Report it appears that in vital
sectors including the concept of ministerial
responsibility what has been stated is totally
unacceﬁtable. We have seen with great
dismay and concemn that the Govemment
has chosen to criticise the findings and
the recommendations of the Committee
in a manner and in a language which in
my humble experience is unheard of in
a system of Parliamentary Government.

Sir, you have been taking initiatives
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and | have repeatedly said that | am
extremely thankful to the hon. Speaker for
taking initiative in the last seven days.
Everyday you have been calling meéting
of the- Leaders of various parties, but the
‘Govemment's response is totally negative.
The Government is merely repeating like
a parrot that it is having an open mind,
openness with regard to what we do not
know. No action has been taken by the
Government. Not a single meeting has been
called by the Government and we do not
know what is the real attitude of the
Government.

Sir, we believein the proper functioning
of the Committee System. You will please
recall that when you decided to set up
Standing Committee to deal with various
subjects, like the Budgetary grants of
different ministries which are not discussed
on the floor of the House, we had fully
supported your effort. | may humbly submit,
Sir, that we have been acting to the best
of our ability to try to help the Government

_in strengthening the Parliamentary system.
The glory of the Gommittee system is that
incommittee we donot take partisan attitude.

Now, Sir, we have come to a very
reluctant conclusion that the attitude of the
Government with regard to the Committee
system that has been developed over the
years -- the Standing Committees have
also been introduced now -- has made

- a mockery of the Parliamentary system
and the Committee system. As Members
of Pariament we are doing our best to
strengthen the functioning of the
Government by making responsible
suggestions through the Standing
Committees and other Parliamentary
Committees but the Government is adopting
a clear casual approach so far as Reports

of these committees are concemed. So,
in these circumstances we cannot but
express our greatest protest and objection
to that.

Sir, speaking for myself and my Party
-- | believe other Leaders will also agree
with me -- we have decided not to associate
further with the Parliamentary Committees
that are there. We shall be resigning from
the Membership of the Committees,
otherwise it would appear that we are
condoningthe Government's clear contempt
for the JPC.

MR. SPEAKER : | will allow Shri
Sharad Yadav first and then | will also allow
the Government to say something if it wants
to.

[Translation]

SHRI SHARAD YADAV
(MADHEPURA) : Mr. Speaker, Sir, with
deep sorrow and pain we would like to
put forth our views in the House. Shri
Somnath Chatterjee ‘made a submission
regarding all out efforts to be made to
maintain sovereignty and dignity of the

- Parliament and to ensure that it carrys out

its duty towards the country. Though parleys
had been held with you to find solution
of the deadlock yet we have reached this
impasse. The Joint Parliamentary
Committee constituted by the Government
has been holding sittings for 18 months
and has discussed the matter for 500 hours.
Though the report was presented
unanimously in the House yet the
Government, leaving aside concrete
recommendations, has only accepted 85
per cent of the recommendations, as is
evident from the Action Taken Report. It
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has fu;ther fuelled corruption in the country
and the House is helpless in this regard.
If three-four points, submitted by us, are
appended to the facts of the report then
itwillbecome comprehensive andamessage

" will be communicated to the masses
too.

Sir, this House is accountable to the
.country. Therefore, the Congress, which
is in power in the country, which is holding
executive authority is also answerable to
the country. The Government in power has
to safeguard the national property. The JPC
in its report has humbly pointed out the
names of a few Ministers, who had been
found guilty, and has demanded action
against them. Though high ranking officials
like the Governor and Deputy Governor
of RBI, who are entrusted with the task
of monitoring financial operations, have been
found guilty yet no action has been taken
against these officials. No action has been

taken against them on the plea that they.

had been asked to seek premature
retirement and no punishment could be
biggerthan this punishment. Itisthe general
impression in the country that the officials
mentioned guilty in the report have gone
scot free in the Action Taken Report on
.the plea that they have since retired. This
stance of the Government has hurt people's
feeling. Thirdly, the JPC has dearly pointed
out that the scam, of this magnitude, was
emanated by the foreign banks. Four banks
have been singled out by the JPC and
the committee recommended cancellation
of their licences. However, we urged the
Government to suspend licences and not
to cancel their licences.

SHRI MURLI DEORA (Bombay
South) : The JPC never recommended
cancellation of licences.... (Interruptions).

SHRI SHARAD YADAV : | would like
to ask you whether you believe that foreign
banks did not generate scam. Were you
in the JPC...... (Interruptions).

SHRI MURLI DEORA : Do not say
that the Committee made such
recommendation...... (Interruptions).

SHRIRAMVILAS PASWAN : (Rosera)
: Mr. Speaker, Sir, | am on a point of order:
In para 1.72 at serial number 49 it is stated
that :-

“in addition to it, keeping in
mind the irregularities commit-
ted by each of the bank,
adequate penalty should be
imposed on the banks, includ-
ing cancellation of their li-
cences.”

SHRISHARAD YADAV : Mr., Speaker,
Sir, | do not want to enter into controversy.
Whole of the country and the House knows
that foreign banks are behind the scam.
| would like to submit that licences of these
banks should be suspended to put across
the message in the world that India has
80 crore people. The Government has done
nothing in this regard. In the report it is
clearly written that Chairman of SEBI in
the matter of 'Goldstar' gave a truthful report
and JPC stated that within seven months
the CBI should inquire into this matter and
place the facts before the House. Sir, on
the plea of 'action taken' Chairman of SEBI,
who has done truthful work and who acted
dutifully was transferred to the Planning

‘Commission so far as the observation of

the committee that the system should be
changed-even this genuine suggestion was
not accepted by the Government. Instead
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they acted contrary to that. All the steps
takenare wrong. Sir, the House is responsible
to the people of India and the Government
is answerable to the House. All the 30
Members of the JPC, including 15 belonging
to the Congress, worked zealously for
coming out with an unanimous report.
Members of the JPC worked hard for 18
months and devoted 500 hours in finalising
the report, but how astonishing it is that
no action was taken on that report! Nobody
in the Executive is prepared to take the
responsibility or accept the accountability.
Well you have forced some top officers
to seek retirement but you are not prepared
to accept any thing beyond that. In the
report it has been commented that the
Hon. Prime Minister and the Hon. Ministers
having administrative control over Public
Sector Undertakings have put Rs. 3,600
crore of public money in the hands of
the brokers, who started the scam. However,
as a follow up of the report, no you have
made any efforts to establish links between
them. The Government wantsto only indulge
in ritual exercise. Do you think that we
will just leave the matter after having
presented this report. Sir, How the people
of India could feel reassured by in which
the JPC presented this report with unanimity
and the follow up action taken that
bureaucracy is functioning well and both
the democracy and the democratic
institutions future is quite safe and are going
to be strengthened further.

Isitnottruethattoday you arestanding

here under certain duress which now please

“explain what make you helpless. | think
the reason for the helplessness is the

involvement of all from the Hon. Prime

Minister downwards. Action would have been

definitely taken on the report had the Hon.
Prime Minister or any other Hon. Minister

not been involved. No further action was
taken on the recommendations of the report
regarding"Goldstar' and Fairfix' even though
Mr. Chidambaram tendered resignation. The
Government is not prepared to accept our
request for withdrawal of report. However,
we did not demand only this much but
gave some suggestions regarding fixation
of responsibility of the executive Member.
Had the Government accepted our concrete
suggestionsthen definitely some meaningful
action would have been taken on the ATR.
However, the Government is not prepared
to accept them and to withdraw ATR.

Mr. Speaker, Sir, recently we saw
thatthe Governmentlike previous occasions,
withdrew the Electoral reforms bill after
introduction. However, withdrawl of this
report has been made a prestige issue
by the Government, which is quite adamant.
How will we able to discharge our duties
if the Government does not want to take
any action in the case of scandal of this
magnitude, of defrauding of the hard earned
public propenty of the people of India, and
becomes adamant regarding nonwithdraw!
of the report? Sir, we are not prepared
to accept the argument of failure of
democratic system. We areready to oppose
the Government tooth and nail both inside
and outside the Parliament. | would like
to know whether the Government does not
want us to make any contribution in the
Parliament? Further, whether the
Government wants to act arbitrarily in the
Parliament why the Government intends
to come out with the report in instalments,
as we have no faith in presenting the report
in instalments? For the last four days we
have got extremely perturbed. We are not
in favour of not allowing the Parliament
to function or working in instalments or
everytime standing in the well of the House.
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Mr. Speaker, Sir, undoubtedly the
dream "of setting up of the Parliamentary
Standing Committee is quite good. However,
| feel your dream of setting up of committee
is not goingto fulfilthe desired ends, because
we would be asked to put our signatures
in the case of these committees in the
manner, the JPC members were asked
to sign. We are not prepared to work on
the Standing Committees after the surfacing
of the scandal of this magnitude of defrauding
the people of India and the manner in which
the Government want to make good its
escape aftermaking an eyewash. Therefore,
all the Members belonging to the Left Front
and the National Front are tendering
resignations from these committees. Last
time we are submitting in the House that
if the report is not withdrawn then we are
prepared to bid good-bye to the House
and again approach the people of India
on the plea that we are not being allowed
to discharge our duties in the House. Then
the battle of the streets will start and the
deeds of the Government will be made
known to the people of India even in remote
corners of the country.

In addition | would like to submit that
still the Government has the opportunity.
I urge the Government not to make it a
prestige issue because the Congress is
involved. The Government should show
some guts and courage by withdrawing
the report. The Government should accept
the important substantial portion of the
report. Both the democracy and the
bureaucracy should be strengthen to make
our inentions clear in the world. To gain
respect it should also be done. Otherwise
personslike Khaimarand Seshan are touring
the country to become leaders. This is the
sol reason for the erosion of our credibility.

Therefore, the Government should do this
andnotmakeitaprestige issue. Mr. Speaker,
Sir, through you, | would like to urge the
Government and Shri Shukla to accept the
reality in the interest of the country as

prestige is not sufficient to run the country.

We are prepared to discuss the report,
you ..."... we are not prepared to accept
this sort of ineffective camouflaging. We
request the Government to come out with
a meaningful comprehension report. Then
the people of India will also shaver praise
that correct course has adopted and in
future nobody will indulge in such things.
The Government should come out with such
a report.

Mr. Speaker, Sir, through you, in the
end | would like to submit in the House
that we are prepared to discuss the report
for even one month in the House. Sugar,
flood and other scandals have come to
light. Scandals are surfacing and CAG and
PAC are presenting reports but nothing
is happening. Everything has been paralysed
by the Government. Today is the right
opportunity to show large heartedness....
(Interruptions). You cannot gag us you can
hold our tongue by your road-roller majority,
but would not be able to hold the tongues
of the people of India and will have to
bear the consequences. By making it a
prestige issue and by recognising and
encouraging corruption and looting of the
property of India as cultural traits and by
hooting us down we could be gagged, but
not the people of India. People of India
will definitely given their verdicts as they
have done in the past.

Sir, through you, with all humility |
once again would like to appeal to the
Government not to make it a prestige issue

*Expanged as ordered by the Chair.

)
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and give us the opportunity to discuss the
report for one month. You give us the
opportunity to discuss the reportthreadbare,

so, that the Parliament becomes the mirror |

and forum of highlighting the ekpectations

,of the people of India. The Government

“should give its response in this regard and

throw open new vistas for the people of
India.

~ With these words | thank you for
giving me the opportunity to speak.

[English]

MR. SPEAKER : | am very thankful
to the Members that they are giving a patient
hearing. The Members sitting on my right
also want to speak. They should also by
given a patient hearing.

[Translation]

SHRI ATAL BIHARI VAJPAYEE
(Lucknow) : Mr. Speaker, Sir, unprecedented
situation has developed in india. Since 1957

‘| have been a Member of the Parliament

and most ‘of the time | have remained in
the opposition. Even now | would like to
emphasise that the Opposition should
respect that Parliamentary norms while
participating in the proceedings. At the
beginning of the Monsoon Season i.e. on
first day | had stated that we are pained
to see that the credibility of the Parliament
is being eroded and negative attitude of
the Government regarding the reports of
the Parliamentary Committees has aroused
apprehensions in the people's mind
regarding Parliamentary system. That day
this report had not been presented and
we did not anticipate that such a report
will be presented. However, even before
this the people of India had started thinking

that the Parliament is not properly
dischargingits duties. People started asking -
uswhatwerewe doinghere inthe Parliament.
When allegations of corruption are levelled
no inquiry takes place and if there is one,
no action is taken, matter is brushed under
the carpet.

There has been an impasse in the’
House for so many days. Mr. Speaker,
Sir, We are thankful to you for you mediation
in an endeavour to find a solution to this
impasse and run the House smoothly but
the Government has not taken any initiative.
Do not know why? Will you always mediate

. between the Government and Opposition?

Will there be no direct dialogue? Has the
Government dismissed all the possibilities -
of direct dialogue? Then, how shall the
Parliamentary system work? How shall
democracy work? Mr. Speaker, Sir, there

- should be no need to involve you in the

every affair. You are giving your contribution
and we are grateful to you for that.

The Government should at least,
ponderover whatmade the whole opposition
unite on this issue. Today, opinion from
smaller parties of North-East and South
was separately sought. All say in one voice
that the Action Taken Report on JPC is
not satisfactory and the Government should
withdraw it.

It is not a political issue. What type
of reportis it? You might recall Mr. Speaker,
Sir, that at the time of constitution of JPC,
we had demanded that a Member from
the opposition should be appointed as its
Chairman because we rise above party
politics once we are Members of a
Parliamentary Committee. It is an important
issue, the greatest scandal of the country.
Where did Rs. 5000 crores go? The common
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man has suffered due to it, who purchased

-shares and their shares were sold at petty

prices. Who is responsible for this scam?
You accepted the demand of the
Parliamentary Committee. The ruling party
also accepted but a suggestion was given
that its Chairman should belong to the
opposition because we know that decision
taken on it during discussions would be
far-reaching one and there could be
possibility of some people being killed on
the roads. Therefore, a senior member
of Congress, Shri Ram Nivas Mirdha was
appointed its Chairman. We accepted it
without any demur because we have faith
in him. The Congress was in majority
because we do not play party politics.
The proofs and facts came up, depositions
were recorded. Your gave an opportunity
to the Minister of expressing their viewpoints
before the Committee though it was not
called for. When the committee was
constituted, the hon. Prime Minister declared
in the House that action will be taken against
the guilty. Committee laboured for 18 months.
ltwas talked aboutinthe countryand abroad.
The report came and then there came the
Action Taken Report. The Government well
understands that such report should not
have come. That is why it talked of deleting
some words from the report. Then there
is another proposal that it may be taken
as Interim Report and another report
submitted because the Government also
appreciates that something has gone wrong
somewhere. There should be no hesitation

in clearly accepting the wrong-doing. That .

day, the hon. Prime Minister had in the

meeting convened by you, said that the -
Government has open mind on it. There..

is a difference in open and empty mind.
This is open mind and you may come....
(Interruptions)

SHRI VILAS MUTTEMWAR (Chimur)

: But what if there is a closed mind?

SHRIATAL BIHARI VAJPAYEE : Band
.dimag Ughdoon pahayache. Why should
you laugh if | speak in Marathi..’
(Interruptions) | said in Marathi that a closed
mind should be opened and examined but
-a closed mind should be opened and
examined but a closed mind will not serve
the purpose. This joint and strong opposition
has left its impact on the Government. The
Government knows that it's stand is week.
It can move one step ahead now.

MR. SPEAKER, Sir, Shri
Chidambaram is present here. He foolishly
offered to resign. He could have sit in place
and emulated the path of Shankaranand
ji even if the Committee condemned his
role, but an honest persons submitted his
resignation and it was accepted forth with.
The Prime Minister will not demand a
resignation from anybody in the fear that
a similar demand may be returned for his
resignation. We were taken back when
Shankaranand ji told in this House that
there was no question of taking action against
him because he committed all the
irregularities under rules and that no action
was taken against the Ministers who
committed irregularities in violation of rules.
| am saying the crux of what he said. |
am not quoting him.

MR. SPEAKER, Sir, corruption is
eatingintothevitals of our publicandpolitical
life. It is jeopardising democracy. Is political
power a means of amassing wealth? Many

“iallegations are levelled outside. The
politicians will find it difficult to move on
roads. There fore, we demand painfully
that good example should be established
andthe gre§d of powerrelinquished. Political
power will part company with you one day
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but this is the best opportunity of purging
the public life to some extent. The JPC
report had given you an opportunity. It was
a unanimous report and action could be
taken on it. You can still take action and
we want to inspire you for that.

it is not for the first time that the
recommendations of a Parliamentary
Committee are ignored. You will excuse
me for saying that there was Railway
Convention Committee, ShriJafferis present
here; people say that there is only one
Sharief in the Cabinet. | am not imputing
any allegation on others. Why was the
unanimous reportof the Railway Convention
Committee consignedto the dustbin? People
ask what are we doing in the committees?
How can democracy be protected if the
unanimous report of acommittee is ignored?
The Govermnment may enumerate reasons
for their difficulty in accepting a report. The
Members of a Committee can;rise §bove
party politics in discussing ‘an issue ‘and
in taking decisions but it can not be so
in the House.

A whip may be issued or other
constraints imposed so that the importance
of a committee report increases. This
unanimous report has come. The
Government is counting the
recommendations accepted by it and there
is difference of opinion on it as well. Action
has not been taken against anybody. How
can people feel that efforts are being made
. for eradicating corruption unless action is
taken against any Minister? Action should
not be confined to Government officers
alone because there is something called
moral responsibility. We have a good Finance
Minister, we do not doubt his personal
honesty and integrity. But the Ministry of
Finance has miserably failed in checking

the scam. During the enquiry, the Finance
Minister stood throughout by the Governor
of the Reserve Bank. At that time also,
we had raised an objection. Dr. Manmohan
Singh, under the influence and
recommendations of the report, conceding
his defeat, offered to resign. The resignation

~ of Shri Chidambaram was accepted but

that of Dr. Singh was not accepted. | do
not agree that economic reforms initiated
by the Congress will not find a headway
without him. Dr. Manmohan Singh's
resignation could have been accepted for
a greater cause and the dignity of both
Dr. Singh and the Congress would have
increased by that. The non-acceptance of
Dr. Singh's resignation paved way for Shri
Shankaranand not to resign. Karnataka was
scheduled to go in for elections. What fate
will the public life meet?

MR. SPEAKER, Sir, | am afraid that
keepina in view the Action Taken Report
on the JPC Report-and the Government's
reaction to it, it will be impossible to work
in a Parliamentary Committee rising above
party politics. This ball has been set rolling.
The Public Accounts Committee was
conducting and inquiry into the sugar
scandal. The food secretary was asked
to present himself before the committee......
(Interruptions). These are facts. When we
aredecidingto resignfromalithe committees
today, how is the Government treating the
committees? Can't make a mention of that?
Hurdles are being created in the way of
Public Accounts Committee. | can
understand the difficulty of the Congress
Members. What can they do, if Shukla ji
calls them and says that everything has
been done to the contrary... (Interruptions)
mutually contradictory.

MR. SPEAKER, Sir, How can the
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Commiittee function? | am not talking in
this context because | cannot take you
head-on.

MR. SPEAKER : If you have said
something and somebody wants to correct
it, he may do that.

SHRI ATAL BIHARI VAJPAYEE : |
have no objection but after | conclude.

MR. SPEAKER : All right.

SHRI RAM VILAS PASWAN : If
correction is done, he will be more in
shackles... (Interruptions).

SHRIATALBIHARI VAJPAYEE : There
was the first report of the Public Accounts
Committee on sugar import. Serious
allegations were levelled. Sugar was
imported at exorbitant rates. We conducted
an inquiry rising above party politics. | was
the Chairman. We had given
recommendations. Now, Shri Kalp Nath Rai
claims that he is following the
recommendations but we had recommended
a high level inquiry. The CBI conducted
the enquiry and held the then Sugar Minister,
Shri Sukh Ram guilty. | am ready to lay
that report on the table of the House. That
report was not made available to us until
| was the Chairman and until there was
the Public Accounts Committee but the
Government had the knowledge of that
report. Was any action taken against Shri
Sukh Ram? He was taken in the Cabinet
and he is preparing ground for another
scandal now. We do not want him to get
indicated. Who will now like to go into PAC
and what for? The other day, | asked the
hon. Prime Minister whether he had seen
the CBI report? Now there - is -this Action

Taken Report on JPC. At many places,
it is said that CBI is conducting the enquiry.
Whatenquiry is being conducted? Will action
be taken on the findings of that enquiry?
We have no faith now and this is the
result of three year procedural structure.
Cover up operations of scam are underway.
Consquently, there is this opposition and
indignation. You may recall that on the day
of commencement of the session, we had
said that we want to give vent to our
indignation like the clouds thunderand burst
into rain. You had asked will both things
go simultaneously? This Government had
launched such a wave, brought everybody
in the House together. At occasions, clouds
come together and the resultis the impasse.
We, too, have no other solution ‘Nanya
panth vidhate adhyanyaya'. There is no
way out. The only option is to resign from
the committees, one of non-cooperation
and we will be constrained to inform you
in near future about our plan of action.
You may continue your efforts but we have
no hopes from this Government. Therefore,
it seems, that we have parted ways....
(Interruptions).

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI (SHRI
SONTOSH MOHAN DEV) : Please allow
the Minister to speak.... (Interruptions).

THEMINISTEROF RAILWAY'S (SHRI
C.K. JAFFER SHARIEF) : Sir, Shri
Vajpayeeji, during the course of his speech,
has referred to my name and the report
of the Railway Convention Committee. Sir,
the report of the Railway Convention
Committee is before the House. The hon.
Mémbérs can again have a look at it. We
have ‘given due respect to the Railway
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Convention Committee's report. There is
nothing which the R.C.C. has said, that
has come in the way of Government taking
a decision. On the particular issue on which
Shri Vajpayeeji might have had his mind
to throw light on, it is not merely the Railway
Convention Committee alone, but | have
invited Members of Parliament and | have
even myself gone to the leaders of various
political parties and | have not kept anything
away from them. | have shared with
everybody whatever is there.

| would like to go on record that it
is the Ministry of Railways which has
constituted several groups of the
Consultative Committee of the Ministry of
Railways where the Opposition Members
are the Convenors and it has allowed these
groups to go into the working of the Railways
in all aspects of the functioning of the
Railways. | do not think there is any other
Ministry which is more transparent than
the Railways. (Interruptions). It is not fair
to do character assassination of anybody
like this.... (Interruptions)

[Translation]

SHRI RAJVEER SINGH (Aonla) : |
am on a point of order.... (Interruptions)

[English]

MR. SPEAKER : | am allowing you
point of order.

[Translation]

SHRIRAJVEER SINGH : Mr. Speaker, .

Sir, the hon. Railway Minister has tried
to clarify his position on what Shri Vajpayee
ji said by refering to the RCC committee
repont. | amalso aMember ofthat committee.

Will the hon. Minister give reply to it? The
report is on the Table of the House. It
says ABB locomotives should not be
procured but it is a unanimous report....
(Interruptions).

[English]

MR. SPEAKER : This is not a point
of order..... (Interruptions).

MR. SPEAKER : | will allow Shrimati
Pratibha Patil.

SHRIMATI PRATIBHA DEVISINGH
PATIL(AMRAVATI) : Sir, hon. Shri Vajpayesii
has said that an extraordinary situation has
arisen and it is true.

Now, the question before the
Parliament is, not to go into the contents
of the report and into the merits and demerits
ofthe report. Astalemate has arisenbecause
of the stand of the Opposition not to discuss
the report and the stand of the Government
notto withdraw the report. In such asituation,
what | think is that neither the Opposition
nor the Government should stand on

, prestige, butleave the matterto the Speaker

for guidance.

Sir, on page no. 692 of the Practice
and Procedure by Kaul and Shakdhar it
is clearly given as to what is the procedure
to be adobted if there is a disagreement
between a Committee and the Government
and exactly the same situation has ariseg
here. | will read it out. It will take some
time, but | hope you will allow me to read
it out so that it will be clear. It says :

“The recommendations of
Parliamentary Committee are
normally  accepted and



21

Re: Action taken Report on SRAVANA 11, 1916 (SAKA)Committee on irregul-

22

the recommendation of the Joint Parliamentary aties and Banking Transcation

implemented by the Government.
fin regardto any recommendation
the Government hold a view
different from that of the
Committee, the Government have
to apprise the Committee of the
reasons that might have weighed
with them in not accepting or
implementing the
recommendation. The matter is
considered by the Committee and

further report, if deemed
necessary, may be presented to
the House.”

Sir, last time, | had suggested that
it may come before the Parliament, before
this House and it should be discussed here
because the JPC is not in existence now.
The book further says : '

“In the case of the Fourth Report
. ofthe Public Accounts Committee,
1952-53, the Governmentdeviated
from this procedure and laid a
statement on the Table on August
11, 1953 without placing the views
before the Committee in the first
instance. The Committee sought
the Speaker's guidance in the
matter who directed that a circular
should be sent to all the Ministers
laying down that in cases where
Government were not in a position
to implement a recommendation
made by a Committee and the
Government had reasons to
disagree with the recommendation
of the Committee, the Ministry
concemed should, in consonance
withthe well established procedure,
placeits view beforethe Commiittee
who may, if it thinks fit, present a
" further report to the House after
considering the view of the
Government in the matter.”

Again, the same situation has arisen
here. Since the JPC is not in existence
now, it is this House which gets the right

. to discuss and send it to the Government

forits furtherconsideration. The book further
goes on and says :

“Where a difference of opinion
between the Committee and the
Government remains unresolved,
the case is referred to the Speaker
for guidance.”

Here also, the same situation has
arisen where, | think, the House) should
refer this case to the Speaker for further
guidance, though whatever is being said
here is not the view of the whole JPC.
| do not know whether whatever the
Opposition is saying is also the view of
the JPC. | do not take it for granted that
it is the view of the JPC. But for argument's -
sake, even if we take it that it is the view
ofthe JPC,insuch a stalemate the procedure
is very clear and there is no deadlock so
far as the guidance goes. Therefore, again
| would request the House and also the
Government not to stand on prestige, but
to refer this matter to the Speaker for future
guidance.

SHRI PAWAN KUMAR BANSAL
(Chandigarh) : Mr. Speaker, Sir, today's
announcement by three hon. Leaders of
opposition dissociating themseives fromthe
various Parliamentary Committees saddens
me, saddens my friends on this side and-
would also sadden all those people in the
country who are votaries of strengthening
the parliamentary institutions and
parliamentary practices.

Sir, two years back when you took
Jup the initiative of forming various
departmentally .related  Standing
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Committees, the Government outrightly
responded to that a very positive manner
and in that vital matter agreed to have
Chairmen from amongst the Opposition
leaders for as many as half of the Standing
Committees.

Sir, that reflected the commitment
of the Government to strengthen the
democratic institutions, to strengthen the
role of Parliament. It was our experience
that for many many years, the Parliament,
because of paucity of time, could not really
discuss many Demands for Grants in the
House. Sir, those Standing Committees have
been working exceptionally we and the
Government, committed as itis in according
to priority to the views of the Parliament,
has accepted those reports and taken them
in the right spirit.

Sir, during the last four or five days,
we have witnessed what could be termed
as an extraordinary situation. But, Sir, |
want to hasten to add that the role of
Parliament is that of a watch-dog, is that
of having some sort of a role of overseeing
the functioning of the executive, but at the
same time, the role of Parliament is to
guide the Government. For once, Sir, |
must honestly say, we have failed to
discharge that role. Sir, it has happened
in the past that on many occasions people
from the ruling party and people from the
Opposition might not have agreed to
everything that has come before this House
inthe form of a Bill, inthe form of a Resolution
or in the form of a Report. And, Sir, there
have been occasions when there have been
heated animated discussions on various
Bills and one of the most important Bills
which meant to give power to the people
was rejected by Parliament. For some time,
the matter went offthe agenda of Parliament;

subsequently, of course, it was passed
unanimously. Sir the point which | am trying
to make out is that at that time there were
no protests; there was no declaration that
our friends on the Opposition side would
not join the deliberations of the House,
but have voted out the Bill. In the last
Session, Sir, there was no general
agreement on another Bill which was before
this House. The Government assured that
it would go in for further discussion with
the Members, kept it in abeyance, and
now the Bill has been referred to Standing
Committee and whatever may be the
decision of the Committee, the Report of
the Committee on that, would be welcomed
by the Government.

Sir, here we are faced with a situation
where, in pursuance of the Report of the
Joint Parliamentary Committee going into
the scam issue, the Government is before

‘us presenting an Action Taken Report. Sir,

I would like to go back a little to rebut
the feeling, with utmost humility, which was
expressed by the hon. Members from the
other side about the coming into light of
the scam. And with almost full emphasis
at my command, | would like to say that
it was none other than the Government
which noticed the scam and took immediate
steps to put an end to it.... (Interruptions).

SHRI SRIKANTA JENA (CUTTACK)
: This is wrong.

SHRI HARIN PATHAK
(AHMEDABAD) : Why was the JPC formed
then?

SHRI SRIKANTA JENA : [tis another
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joke of the century, Mr. Bansal.

SHRI PAWAN KUMAR BANSAL : |
am not oblivious of the fact that it was
not the Government which issued a
statement to the Press, but there was a
suo-motu news in the Press. That does
not take us away from the fact, that does
not take us away from the truth. Sir, it
was inthe Ministry of Finance, against which
an accusing finger was sought to be raised,
that the matter was detected. It is not for
any Government worth its name, when the
Government seized of a matter, seized of
malady is taking initiatives, is contemplating
measures to put an end to a situation which
could aggravate further, it does not become
appropriate on the part of that Government
to go to the Press to say that they were
takingthis action andthat they have detected
this. Right from that day, the Government
started acting or: =at and with all humility
| can say that | .: the Government not
acted at that time, the magnitude, the
proportion of this scam would have been
much wider. It is the Government which
detected it. The Government put an end
to it.

Sir, | am extremely grateful to the
hon. Members on the other side and |
wish we had this opportunity and
environmentto iscuss even the Action Taken
Report.

Whatever differences they had on

that, | feel that it is the right of any Member
of this House to point out that and we
could have guided the Government on that
and that is what | say that it is for us
to ensure that in our deliberations there,
we shed light and do not generate heat.

Had we followed that course, may be we -

could have pointed out deficiencies in the
Report. | for one would say that any Action
Taken Report ever presented by the
Government, cannot be the final word on
it. This is my view because action is a
continuous process. You see the Appendix
to this report. On page 79 of this Report,
there is a list of 41 cases, in which case
complaints have been filed by the
Government. What is the fate of that? That
is not strictly within the power of the
Government. We know our legal system.
Law takes its own course. What finally
happens in the case is not within the control
of the Government or of any of the Members
of the Opposition or any member of the
public also. If tomorrow, after investigation,
the court comes to a conclusion, | think
that it would be for the Government again
to come to the House at that stage to
point out what further action has to be
taken in the matter.

| would not for a moment venture
to sermonise on this matter. | am not
competent to do that. | do not have that
much seniority to assume that role formyself.
But | do feel that no Government worth
its salt can just accept something from
the Opposition, only because they are saying
it. | do not really find words to react to
Shri Atal Bihari Vajpayee's statement when
he says that they would be satisfied only
if action is taken against the Ministers. What
do they want to suggest to the Government?
Dothey have unrebuttable evidence against
them? No person can raise any doubt or
pin point that this is the allegation against
such and such a person. The hon. Ministers
came to the House. They gave their version.
Now to rush to the conclusion from that,
that action should have been taken against
the said Ministers, bureaucrats and banks
is such that even no child will do. We are
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sitting in Parliament. The Government is
in Office and the Opposition being where
it is, it becomes our responsibility that for
any action that we take, fiﬁally we hold
yourselves responsible for that. How can
you say today what some Members of the
Opposition riseto say that a particularperson
should go.... (Interruptions).

SHRIHARIN PATHAK : Don't mislead
the House. The Report says that these
are the guilty persons.

11.59', hrs

WRITTEN ANSWERS TO QUESTIONS
[Translation]
Admission of SC/ST Candidates
*121. SHRI RAM VILAS PASWAN

: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to- State -

(a) whether the Government have

received some complaints regardingalleged

irregularities in the admission of SC/ST
candidates in Delhi University during 1993-
94.

(b) if so the details thereof; and

(c) the steps proposed to be taken
by the Governmentto ensurethatreservation
policy of the Government in respect of
admissionof SC & ST in colleges/universities
is strictly adhered to?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI

ARJUN SINGH) : (a) to (c). Accordingtothe

information furnished by the University. of
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Delhi, some students' organisations have,
in a joint representation addressed to the
Vice-Chancellor, made complaints of a
general nature about the functioning of the
SC/ST Cell of the University. The complaints
relate to the allocation of colleges and
courses to students other than those opted
by them, denial of admission by some
colleges, and non-cooperative attitude of
the authorities in-charge of SC/ST
admissions.

The University has informed that the
allocation of colleges/courses to SC/ST
students is made on the basis of merit- .
cum-choice of college/courses indicated by
them in the registration forms and in case
a candidate is not able to get a college
of his choice on the basis of merit he is
alloted another college where a seat in
the preferred course is available. For
redressal of grievances of SC/ST students
with regard to admissions, the University
has constituted a Central Grievance
Committee under the chairmanship of
Proctor of the University. In order to ensure
speedy and effective redressal of the
problems and grievances of the students
a Deputy Proctor has been appointed
especially for SC/ST students.

As regards the implementation and
monitoring of the reservation policy of the
Government in respect of admission of SC/
ST students in colleges/universities, the
following steps have been taken by the
Govemment/University Grants Commission
to ensure implementation of reservation
policy in Central Universities :

i) SC/ST Cells have been set-up in
the Universities;

i) AnSC/ST Cell has been set-up in
the Department of Education to
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oversee the implementation of the
policy by the Central Universities;

i) A monitoring committee has been
constitutedinthe University Grants
Commission to review strategies
followed by different universities in
implementation of the policy; and

iv)  Universities are reminded from
time to time to adhere to the policy
and discussion is held on the
reservation policy in the periodic
review meetings of Vice-
Chancellors/Registrars.

[English]

"Air Pollution”

*122. SHRISRIBALLAV PANIGRAHI
: SHRI BRAJA t.. =HORE TRIPATHY : Will
the Minister ¢ =NVIRONMENT AND
FORESTS be pleused to state :

(a) whether the incidents of lung
ailments, respirétory disorders and T.B. are
comparatively high in Delhi -and other
metropolitan cities due to increasing air
poliution; :

(b) if so, whether the Government

have conducted or propose to conduct any
study in this regard;

(c) if so, the details thereof, antl

(d) the follow up action proposéd 1o
be taken by the Government?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) ltis
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true thatincrease in air pollution is one of the
causes of lung ailments or fespiratory
disorders. However, air pollution is not a
causative factor for the incidence of T.B.
though T.B. symptoms can get aggravated
by increased air pollution. Certain pollutants
like lead do not cause respiratory disorders,
atall. -

An epidemiological study on "ambient
air quality and its relation to human health"
on the population residing in Trans-Yamuna
and Siri Fort has been carried out by the
All India Institute of Medical Sciences, New
Delhi, in collaboration with the Central
Pollution Control Board from: October, 1989
to September, 1992. The findings of the
study are not. conclusive as tc confirm
whetherlungailments, respiratory disorders
and T.B. are comparatively high in De'hi
duetoincreasingairpollution. This is because
these health effects are produced due to
multiple factors such as smoking, poor
sanitation, poverty, open drains, congested
housings, cooking fuel etc.

(b) and(c). The Central Government

.in co-ordination with the National Institute

of Occupational Health, Ahmedabad has
initiated an “Integrated Environmental

-Epidemiology study in identified Critically

polluted areas”. This study will be carried
outinphases in all the identitied 22 problem
areas which are more polluted than the
metropolitan cities in terms of air, water
and noise pollution. Studies are underway
in Vapi (Gujarat), Chembur (Maharashtra),
Greater Cochin (Kerala) and Angul-Talcher

" (Orissa).

The study involves collection and
analysis of information on polluted zones
in the critically polluted areas, identification
of pollution sources, demographic data and
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health status of the population, and submit
a study report with recommendations. The
duration of the study is three years. Another
study- by the Vallabhbhai Patel Chest
“Institute, Delhi and Imperial College of
Science, Technology and Medicine, London
in collaboration with the Central Pollution
Control Board is in progress on the health
hazards (respiratory diseases) caused by
air pollution in Delhi.

(d) Government has taken several
steps to control air pollution.

These include :

(i) Notification of minimum standards
for effluents and emissions under
the Enviroment (Protection) Act,
1986.

(i)  Provision for fiscal incentives to
units which instal pollution control
equipment and for shifting of
industries from congested areas.

(ii)  Introduction of unieaded petrol in
Delhi, Bombay, Calcutta and
Madras for use in new vehicles
from 1995.

(iv) Notification of ambient air quality
standards.

[Translation]
New Sugar Mills

*123. SHRI RATILAL KALIDAS
VARMA : Will the MINISTER OF FOOD
be pleased to state :

(a) whether the Government are not
issuing industrial licences for setting up
new sugar mills in the cooperative
sector;

(b) if so, the details thereof alongwith
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" the number of companies/mills that have

applied for industrial licences, State-
wise;

(c) the steps being taken to dispose
of the applications of those mills to whom
State Governments have already granted
approval;, and

(d) the time by which licences are

-likely to be issued?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAl) : (a) No, Sir, During the current sugar
year 1993-94 (October-September), till
30.6.1994, 25 letters of intent have been
issued by the Ministry of Industry for setting
up new sugar factories in the Cooperative
sector.

(b) to (d). As on 30.6.1994, 290
applications have been received through
the Department of industrial Development
for setting up new sugar mills in the
Cooperative sector in various States of the
country. Of these, 282 applications have
been scrutinised by the Screening
Committee. After examination,
recommendations of the Ministry of Food
were sent to the Ministry of Industry for
consideration by the Licensing Committee.
The remaining 8 applications are still under
consideration in the Ministry of Food. After
the screening process is complete, the
recommendations will be considered by the
Licensing Committee of the Ministry of
Industry for issuance of letters of intent/
licences to the mills. A statement showing
the State-wise number if applications
received, letter of intent issued and pending
applications for setting up new sugar
factories in the co-operative sector is
enclosed.
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" Allocation of Essential Commodities

*124. SHRIMATI BHAVNACHIKHLIA
: SHRIRAJESHKUMAR: Willthe MINISTER
OF FOOD be pleased to state :

(a)thecriteriaforallocation 6f essential
commodities to States under the Public
Distribution System;

(b) the quantity of wheat, rice, sugar,
edible oil, kerosene and palmolein demanded
and supplied to each State during 1993-
94;

(c) whether requests have been made
by the State Governments to enhance their
quota; and

(d) if so, the details thereof and action
taken by the Union Government
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): (a) to (d). The allocations of wheat and
rice which are supplemental in nature, are
made. States/UTs on a month to month
basis having regard to demand, seasonal
availability, related needs, offtake trend and
other related factors.

The monthly allocations of levy sugar
to most of the States/UTs are being made

on uniform norm of ensuring 425 gms per .
. capitaavailability forthe projected population
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as on 1.10.1986. These norms are in effect
from 1.2.1987. Accordingly about 3.35 lakh
tonnes of sugar is being allotted per month
for distribution under PDS for the entire
country. In addition, the Government
releases about 1 lakh tonnes of sugar per
annum as festival quota to the States/UTs,

- proportionate to their monthly levy sugar

quotes.

The quantity of edible oil supplied
to the States/UTs for PDS depends on the
inter-se requirement of the States/UTs,
availability of imported oil (Palmolein), and
other related factors.

The kerosene oil bulk allocations are
made as per past practic to the States/
UTs on a month-to-month basis. Annual
additional allocation has been madeto States
during 1993-94 and 1994-95 based on a
3% increase on overall national basis.

The information regarding demand,
allotment and offtake ‘of wheat and rice
in respect of each'State/UTs,during 1993-
94 is enclosed in the statements A & B
respectively. Wherefrom it may be observed
that the quantity of foodgrains lifted by the
States/UTs has been less than the quantity
allotted to them. Information about monthly
levy sugar quotas and festival quotas of -
sugar of various States/UTs js furnished
in the statement C. The-dnformation on
allotment and offtake of kerosene oil and
edible oil (Palmolein), State-wise, during
1993-94, -is "given in Annexure-|V.
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[Engtish]
Railway Network in Hilly Areas

125. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have
any plan to extend the railway network
to the hilly areas of the country, particularly
the undeveloped and under-developed
regions;

(b) if so, the amounts spent during
the Seventh Five Year Plan on survey and
construction of new lines, separately, State-
wise;

(c) the plans and financial out lay
for these purposes during the Eighth Plan
period;

i. Construction of new lines

SRAVANA 11, 1916 (SAKA)
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(d) whether requests have been
received for survey of a railway line in
Garhwal Mandal of Uttar Pradesh;

(e) if so, the details thereof;

(f) the reasons, for not carrying out
this survey so far; and )

_ (g) the time by which the survey
is likely to be carried out?

, THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF) : (a) Yes,
Sir.

.

(b) : The amounts spent during the
Seventh Five Year Plan on survey and
construction of new lines in hilly regions,
separately, State-wise :

State Line . Amount spent during the 7th Plan
H.P. Nagaldam-Una Rs. 13.74 crores.

J & K Jammu-Udhampur Rs. 34.14 crores.

U.P. ‘ Rampur-Kathgodam Rs. 14.05 crores.

N.E. Stafes Dharamnagar-Kumarghat Rs. 26.94 crores.

Lalabazar-Bairabi

Balliapara-Balukpong

’Rs'. 24.44 crores.

Rs. 5.22 crores.
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State _ Line , " Amount spent during the 7th

Plan
Silchar-dJiribum o Rs. 27.69 cores.
Amgurj-TuIi ' _ Rs.. 1.40 crores.
Total for N..E. States Rs. 85.69 crores.
M.P. Satna-Rewa o Rs. 13.91 crores.
Orissa - .Koraput-Rayagada Rs. 233.91 crores.
Talcher-Sambalpur Rs. 1.00Vcr‘ore.
Total for Orissa State Rs. 234.91 crores.
ii. Surveys

The State-wise expenditure during the 7th Plan on Surveys has been as under:-

State Amount spent during the 7th Plan
H.P. Rs. 67.89 Iakhs.
U.pP. Rs. 37.74 lakhs.
N.E. States Rs. 115‘.6 lakhs.
Orissa Fl‘s. 38.00 lakhs.
‘ Bihar ‘ Rs. 22.64 lakhs.
(c) the plans and financial outlay . i. The plans of construction of

~ for these purposes during the Eighth Plan new lines in hilly areas particularly under
period: developed and undeveéloped ones are :
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(a)  Lines planned for completion during the 8th Pian.

State Line Target
M.P. Satna-Rewa (50 kms.) Completed
J & K Jammu-Udhampur (56 kms.) 96-97
U.P. Rampur-Kathgodam (87 kms.) Completed
Orissa ‘ Koraput-Rayagada (164 kms.) 94-95
Talchrer-Sambalpur (172 kms.) 95-96
Karnataka Konkan Railway (760 kms.). 95-96

Maharashtra & Goa

(b) Lines in such areas which will be progressed during the 8th Plan are :-

State Line . Target
Maharashtra Panwal-Karjat (15 kms.) 97-98
J & K Udhampur-Srinagar (195 kms.) 99-2000
Orissa Daitari-Banspani (147 kms.) 98-99
Khurda Road-Bolangir (289 kms.) 99-2000
ii.  Surveys which are in progress 3. Kumarghat to Agartala in Tripura.
and have been taken during the A
8th Plan so far are as under : 4.  Murkongselekto Passighatin Assam.
1. Dumkato Mandarhill in Bihar. 5.  Tellicherry and Mysore via Coorg in
Karnataka.

2. - Ramnagar-Chaukatia in Uttar
Pradesh. 6. Banupalli-Bilaspur in Himachal
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7. Ranchi-Hazaribagh-Gayain Bihar.

8.  Kottayam to Punalur via Erumali
and Sabari with extension to
i Angamali in Kerala.

9.  Khadur-Chikmagalur-Salkeshpur
_ via Belur in Karataka.

Wn'ttenAnswers . 80

Chamarajanagarto Mettupalayam
via Sathyamangalamin Kamnataka
and Tamil Nadu.

The amount spent for the purpose

inthe 8th Planso faron construction
of such lines and the outlays
provided in 94-95 are as
under :

Total for Orissa State

- State Line Amount provided
in 8th Plan
till 94-95
(Rs. in crores)
M.P. Satna-Rewa Rs. 29.95
Maharashtra Panwal-karjat Rs 3.64
J &K Jammu-Udhampur Rs. 114.36
Udhampur-Srinagar Rs. 1.00
Total for J & K State Rs. 115.36
U.P. Rampur-Katﬁgodam : Rs. 54.90
Orissa Daitari-éanspani Rs. 34.50
FKoraput-ﬁayagada Rs. 170.02
Talcher-Sambalpur Rs. 133.76
Khurda Road-Bolangir 'aé. 1.00

Rs. 339.28
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State = Line Amount provided
in 8th Plan
till 94-95
(Rs. in crores)
N. E. States Dharamnagar-Kumarghat Rs. 5.41
Lalabazar-Bairabi Rs. 5.34
Balliapara-Balukpong Rs. 3.80
Silchar-Jiribum Rs. 4.26
Amguri-Tuli Rs. 11.56
Total for N.E. States Rs. 30.37
Karnataka ‘\_lfonkan Railway Rs. 1800.00
Maharashtra & Goa (Apporximately)

Note : The figures shown under 8th Plan in above statement includes the outlay
for the two annual plans 90-91 and 91-92 also.

The financial outlays for 95-96 and
96-97 have not yet been decided.

(d) Yes, Sir.

(e) Requests have been received for
the following lines :- :

i Rishikesh-Dehradun-Yamuna
- Barrage via Harbatpur and Kaisi
(82 kms.)

i.  Daurala-Hastinapur-Bijnor/
- Dhampur-Kotdwar. (95-kms.)

iii. Rishikesh-Dehradun via Kansrao.

. W&_az_s kms.)

(f) Constraint of resources.

(g) There is no proposal to take up
a survey at present.

Computer Education in Kendriya
Vidyalayas

*126. SHRI MUHIRAM SAIKIA : Will

the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether computer education

" scheme was introduced in Kendriya

Vidyalayas about thiree years ago and a
large sum of money was collected from
students in this regard;
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(b) if so, the details thereof and tr..
amount collected, region-wise;

(c) whether the s.i.eme has been
suddenly withdrawn;

{dy it so 12 reasons therefor;

(e) whether any refund has been
arranged after sudden closure of the
scheme; and

(f) if so, the details thereof?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH) : (a) to (f). The Computer
Literacy Awareness and Studies for Schools
(CLASS) a project fully funded by the
Government of India is being implemented
by Kendriya Vidyalayas Sangathan since
1984-85. There is no other computer
education programme in these Vidyalayas.
However, in 1991-92 some computer firms
had offered a scheme to Kendriya Vidyalaya
Sangathan forimpartingcomputer education
to Kendriya Vidyalaya students. Under this
scheme, it was proposed to impart computer
education on an experimental basis in the
Kendriya Vidyalaya premises forthe students
of Kendriya Vidyalaya Sangathan on
payment of fees by the students.- For
assessing demand preliminary options were
called for the fees collected in January,
1992 from students of ten schools, where it
was proposed to be started. However, due
to administrative reasons, the scheme did
not materialise and orders for refund of the
fee collected from students were issued in
June, 1992. Out of the amount of Rs.

AUGUST 2, 1994
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20,00,031/- collected, Rs. 18,49,735/- have
already been refunded and steps are on to
refund the remaining amount.

[Translation]
Unremunerative Railway Lines

*127. SHRI ARJUN SINGH YADAV
: SHRI HARIKEWAL PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether any survey has been
carried outto evaluate the economic viability
of railway lines talling undervarious divisions
of the Northern Railway;

(b) if so, the details thereof;

(c) the names of the unremunerative
railway lines under these divisions; and

(d) the steps being taken to make
these lines economically viable?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF) : (a) A
review is conducted every year to determine
the financial viability or otherwise of allbranch
lines.

(b) As per such review conducted
for 1992-93, 16 branch lines on various
Divisions of Northern Railways have been
found unremunerative accounting for a loss
of Rs. 17.51 crore.

(c) and (d). The deterled information
has been given in the statement attached.
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[English]
Price of Molasses

"128. SHRISOBHANADREESWARA
RAO VADDE Will the Minister of FOOD
be pleased to state :

(a) the average prices of Molasses
prevailing in different States after the
decontrol;

(b) the average profits obtained by
a sugar factory which crush one lakh ton
of sugarcane by way of sale of molasses;
and

(c) the number of factories that have
passed on 50 per cent profits through sale
of molasses to the cane growers?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a) A statement showing the levy

AUGUST 2, 1994
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sugar zone-wise average realisation
obtainedfromsale of inolasses during 1993-
94 season upto 31.3.1994 by 188 sugar
factories from whom details are available is
enclosed.

(b) Profit/loss of sugar factories
depends on various factors such as adequate
cane availability, size, age and condition

- of plant and machinery, technical and

managerial competence, cane price, sales
realisation from sugar and bye products,
etc. Thus, the average profits obtained by
factories on account of sale of molasses
alone cannot be separately identified.

(c) Income derived trom sale of bye
products, including molasses, is taken into
account while computing the notified cost
of production of sugar. Excess realisation
by the sugar factories based onthe aforesaid
cost of production is to be shared between
the cane growers and the sugar factories
as provided under Clause 5A of the
Sugarcane (Control) Order, 1966.

STATEMENT

Levy Sugar zone-wise Average Realization obtained from sale of Malasses
during 1993-94 season upto 31.3.1994

Levy sugar zone

Average realisation in

Rs./Quintal
Punjab 122.46
Haryana 64.72
Rajasthan 135.00
West Uttar Pradesh 94.86

Zentral Uttar Pradesh

81.30
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Levy sugar zone

Average realisation in
Rs./Quintal

East Uttar Pradesh

Madhya Pradesh

South Gujarat

Saurashtra

South Maharashtra

North Maharashtra

Central Maharashtra

Bihar

Orissa, Assam, Nagaland

West Bengal

Andhra Pradesh

Karnataka

Tamil Nadu & Pondicherry

Kerala, Goa & Coastal Karnataka

107.97
205.05
164.69
210.23
117.26
142.28
138.48
102.74

245.27

135.27
150.52
106.87

250.00

Rock Sculpures

*129. SHRI RABI RAY : SHRI
RAMESHWAR PATIDAR : Will the Minister
ot HUMAN RESOURCE DEVELOPMENT

be pleased to state :

(a) whether attention of the
Government has been drawn to a news
item appearing in "Statesman' dated July
8, 1994 that the World famous rock
sculptures of Ajanta, Ellora and Aurangabad
are deteriorating due to environmental
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degradation and air pollution created by
rapid industrisalistion in the area;

(b) if so, the facts thereof; and

(c)the steps taken by the Government
to remedy the situation?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Archaeological Survey
of India has already taken note of the report
regarding Ajanta and elloracaves, published
in the 'Statesman' dated 8th July, '94. There
is no deterioration due to environmental
degradation and air pollution. However, the
monuments are subject to the natural aging
process, which is being controlled by
adopting conservation measures.

(b) Does not arise.

(c)TheA.S.1. has undertaken chemical
conservation of paintings and consolidation
of the joints of the rocks and water tightening
of the surface of the rocks as well as
necessary drainage of water.

Sugar Industry
“130. DR. VASANT NIWRUTTI

PAWAR : Will the Minister of FOOD be
pleased to state:

{a) whether the Union Government
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are envisaging plans to revamp sugar
industry inthe country to boost the production
of sugar;

(b) if so, the details of the proposed
plans; and

(c) the units that will be benefited
from the proposed scheme, State-
wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): (a) to (c). The Central Government
(Department of Science and Technology)
has set up a Sugar Technology Mission with
the objective upgrading the present
technology levelinthe Indian Sugar Industry
with a view to increase the production of
sugarin acosteffective manner. The Mission
Mode Project is to be completed in a period
of 5 years and is estimated to cost Rs. 225
crores. Under this project, to start with 30
sugarfactoriesin different parts of the country
willbeidentitied fortechnological upgradation
and to demonstrate to the financially weak
units the techno-economic viability of
modernisation.

In addition, the Ministry of Food is
providing financial assistance to sugar
factories from the Sugar Development Fund
for various schemes aimed at the
development of Sugar Industry. The details
of assistance provided till 30.6.1994 are
as under :-

(Rs. in crores)

Amount sanctiond

Amount disbursed

1. Cane Development
Schemes

2. Modernisation/
Rehabilitation Projects

422.49

441.64

255.01

377.90
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(Rs. in crores)

Amount sanctiond

Amount disbursed

3. Grants in aid for 30.10 12.54
research projects
Total 894.23 645.45
[Translation] (d) whether the rate of growth of
female literacy has gone up as compared
to male literacy during the last decade;
Literacy Rate
. (e) the factors which are responsible
131, SHRI PANKAJ for achievement of temale literacy; and
CHOWDHARY: :
SHRI JANARDAN MISRA :
(f) the steps taken to bring the States.
Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

(a) the literacy rates as per 1951
and 1991 census, State-wise;

(b) whether the rate of growth of
literacy has consistently increased;

(c) if so, the details thereof;

which are below the threshold level of literacy.
at the All India level of literacy 7

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH) (a) to (c). The literacy rate
in the country has continuosuly increased
since 1951 as is clear from the following
table :

Year Literacy Rate Decadal increase
in literacy rate
1951 18.33 -
1961 28.31 9.98
1971 34.45 6.14
1981 43.56 9.11
- 1991 52.21 8.65

A statement showing State-wise
literacy rates according to 1951 and 1991

census is attached.
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Notes : 1. Literacy rates for 1951,

1961 and 1971 relate to population aged

- five years and above. The rates for the

years 1981 and 1991 relate to the population
aged seven years and above.

2. The 1981 rates exclude Assam
where, the 1981 census could not be
conducted. The 1991 Census rates exclude
Jammu & Kashmir where the 1991 census
is yet to be conducted.

(d). Yes, Sir. The female literacy rate
for persons aged 7 and above, increased
from 29.75% in 1981 to 39.42 in 1991,
registering an increase of 9.67 percentage
points. During the same period male literacy
rate has gone up by 7.76 percentage points
from 56.37% to 64.13%.

(e). The important factors which have
contributed to an increase in female literacy
rate during the last decade include creation
of increasing awareness among women
about the need and relevance of literacy
through print and nonprint media, greater
emphasis on enrolment and retention of
girls in schools through various incentives,
appointment of additional women teachers

- underthe Operation Blackboard programme,
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various steps taken for mobilisation of girls
and women and active participation in the
programme and more particularly in the
districts where campigns for total literacy
have been lunched, emphasis given to
participation of women in the decision
makeing process in various operations in
the campaigns, greater emphasis on women
education in the nonformal education
programme for illiterates in the age group
of 9 - 14 and organisation of programmes
relatingto womenempowermentand literacy
under the programme of Mahila Samakhya
and Integrated Child Development Scheme
etc.

(f). Universalisation of elementary
education, non-formal education for drop
outs andthe national Literacy Mission (NLM)
which aims at imparting functional literacy
to 80.00 million adult illiterates in the age
group 15-35 by 1995, form part a larger
programme for eradication of illiteracy. in
the country, with special efforts being made
in the educationally backward States/UTs.
Efforts are beingmade to secure progressive
increase in coverage of districts in these
States/UTs under total literacy campaigns
which will also simultaneously ensure
mobilisation and participation of girls and
women in the literacy programme.
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[English]

Environmental Education

*132. SHRI PRITHVIRAJ D.
CHAVAN : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether the Supreme Court of
India had directed to include environmental
courses in school and college curricula;
and

(b) if so, the steps taken by the
_Government to implement the decision to
inculcate the environmentalconcepts among
students?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH) : (a) and (b). The Supreme
Court had, on 22nd November, 1991,
directed that the University Grants
Commission would require the Universities
to prescribe a course on Environment and
‘that the Universities would consider the
feasibility of making Environment a
compulsory subject at every level of College
education. For the School level, the order
required the State Governments and
Education Boards to introduce compulsory
Environmental Education in a graded way.

According to the information received
from the UGC, the Commission has asked
the Universities to include capsules on
Environment in the Foundation courses at
the Under Graduate level and also to include
Environmental aspects in syllabi of various
Disciplines. A book of about 150 pages
on Environment will be prepared and
circulatedto Universities to further effectuate
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the earlier direction of the UGC. To effectively
monitor implementation of the directive
regarding compulsory Er:sirnnmental
Education at College level, the { mmission
has also agreed to establish a Cell to deal
with this aspect. A model syllabus on the
subject has been circulated to the
universities; they have also been asked
to provide inputs on Environment in the
training programmes for Teachers in the
Academic Staff Colleges.

Generally, at the school level,
Environmental Education is imparted by
infusing environmentally relevant concepts
and facts in various subjects at the school
level. Accordingly, assistance amounting to
Rs. 6.85 crores was provided to States/
UTs till 1993-94 for review of curriculum
and text-books up to the Upper Primary
level of schooling and to undertake other
measures to increase Environmental
consciousness among the students. During
the current Plan, an outlay of Rs. 10.00
crores has been provided for extending
this process to the Secondary and Sr.
Secondary levels also. This funding has
taken place through the Centrally Sponsored
Scheme, 'Environmental Orientation to
School Education'. The National Council
of Educational Research & Training (NCERT)
has already completed a review of curriculum
and text-books at all levels of school
education for the schools affiliated to the
Central Board of Secondary Education.

[Transiation]
Study Centres of ignou

*133. DR. SAKSHIJI : Wilithe Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state : N
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(a) whether the study centres of the
Indira Gandhi Open University have been
opened in the foreign countries;

(b) if so, the names of the countries
where these centres have been
opened;

(c) whether there is a scheme to
open more study centres in future;
and

(d) if so, the details thereof?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
"ARJUN SINGH) : (a) No Sir.

(b) Does not arise

(c) and (d). IGNOU has'a target of
setting up 20 more centres during 1994-
95 within the country.
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[English]

Increase in Railway Traffic

*134. SHRI CHETAN P.S. CHAUHAN
: Will the Minister of RAILWAYS be pleased
to state :

(a)the details ofincrease inthe railway
passengers and freight traffic during the
last six months as compared to the
corresponding period during the previous
three years, Zone-wise;

(b) the comparative increase in
earnings during the above period; and

(c) the steps being take/proposed
to be taken to modernise the Railways?

THEMINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) The details
of Passenger and Freight Traffic during the
last six months (January to June, 1994)
compared to the corresponding period of
.previous three years Zone-wise are as
under:-
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(b) The details of Passenger and  compared to the corresponding period of
-Freight Earnings for January to June, 1994 three previous years are as under:-
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(c) The various steps being taken by
the Railways to modernise the system
include upgradation of wagons and coaches,
track infrastructure and signalling,
locomotive engineering, electrification of high
density routes tele-communication network,
manufacturing units, workshops and
maintenance sheds.

To increase the Railway's capacity
to handle more passenters, fast inter-city
trains such as Shatabdis and Rajdhanis and
higher capacity long distance trains have
been put into service. Similarly, heavy heul
freight trains and multimodal transport for
attracting high value, export oriented good
is carried more and more.

Technology development already
introudced or in the process of introduction
are:

1. development of modern freight
bogies;

2. 5,000 horse power locomotives
for passenger and freight services;

3.  three phase technology for high
horse power electric loclomtives;

4.  dieselmultiple units andrail buses;

5. introduction of three-tier AC
Sleeper;

6. design and development of
modern turn outs and concrete
sleepers;:

7.  developmentoffuel efficient diesel
locomotives; and

8.  micro-processor based signalling
equipment.
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Allocation for Education

*135 SHRIMATI MALINI
BHATTACHARYA : Will the Minister of
HUMAN RESOURCE DEVELOPMENT, be
pleased to state:

(a) the allocation made for education
in terms of percentage of GNP in the
Eighth Five Year Plan ;

(b) whether this shows a decline in
comparison to earlier Plans;

(c) whether the share for elementary
education in the total education budget has
increased in comparison to earlior Plans
; and

(d) i so, the details thereof?

THE MINISTER FOR HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) The approved Plan
outlay for education in the Eighth Five Year
Plan (Centre and States) is Rs. 19599.73
crore. The allocation (Plan and Non-Plan)
for Education in the first year of the Eighth
Plani.c. 1992-93 (Revised Estimates) is Rs.
21369.90 crore which formed 3.5% of GNP.
The budgeted expenditure on Education is
Rs. 23911.92 crore for 1993-94 (Budget
Estimates). Its percentage to GNP cannot
be worked out as the figure for GNP for
1993-94 at current prices is not
available.

(b) The percentage of expenditure
on education to GNP in successive Five
Year Plans is given below:-
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Plan Period/Year

Expenditure on Education
as % of GNP

1. 2.
First Plan 0.9
Second Plan 1.4
Third Plan 1.7
Fourth Plan 2.3
Fifth Plan 2.6
Sixth Plan 2.9
Seventh Plan 3.5
Eighth Plan 3.5

(First Year 1992-93 (RE)

There is no decline in the share of
expenditure on education to GNP, as can
be seen from above.

(c) and (d). The share of elementary

. education in the total Education budget

in successive Plans is shown in the table
below:-

Plan Period/Year

Percent share of elementary
education in total
Expenditure on Education

1. 2.
First Plan - 41.0
Second Plan 37.1
Thiird Plan 39.3
Fourth Plan 43.0
Fifth Plan 45.3
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Plan Period/Year

Percent share of elementary
education in total
Expenditure on Education

1. 2.
Sixth Plan 451
Seventh 45.8
Eighth Plan 46.3

First Year 1992-93 (RE)

[Translation]

Subsidy on Fertilizers

*136 SHRI  NARAIN SINGH
CHAUDHARY:
SHRI SANAT KUMAR
MANDAL:

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the Government propose
to reduce the subsidy on fertilizers;

(b) if so, the details thereof and the

reasons therefor;

(c) whether any study on the impact
of subsidy reduction has been cunducted
by the National Cooperative Union of India
recently;

(d) if so, the main findings thereof;
and

(e) the Government's reaction
thereto?

THE MINSTER OF AGRICULTURE
(SHRI BALRAM JAKHAR) : (a) and (b).

There is, at present, no proposal to reduce
thesubsidy on Urea, which is under Statutory
Price Control.

(c) No, Sir.
(d) and (e). Do not arise.

Committee on Flora and Fauna

137.  SHRI MOHAN RAWALE:
DR. Y.S. RAJASEKHAR
REDDY:
WILL THE MINSTER OF
ENVIRONMENT AND FORESTS BE
PLEASED TO STATE :

(a) whether the Government have
appointed a Comittee for suggesting
measures to preserve and protect both wild
flora and fauna in the country;

(b) if so, the.composition and terms
of reference of the committee;

(c) whether the committee has
submitted its report ;

(d) if so, the main recommendations
thereof; and
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(e) the steps taken or proposed to
be taken to implement those
recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) and
(b). There are several bodies appointed to
advise the Government of India on how to
preserve and protect the flora and fauna in
the country. However, the Government have
recently constituted a committee to look into
the issues related to illegal trade in wild
species. The composition and the terms of
reference of the Committee are shown in
the enclosed statement.

(c) No, Sir.
(d) and (e). Do not arise.
STATEMENT

The Committee has a non-official
Chairman with three other members
including a Member Secretary. The
Committee is required to visit various areas
of wildlife significancein the country, discuss
with field functionaries of related departments
and others, examine the issues in detail
and suggest ways and means to improve
the existing control measures regarding
illegal trade of wildlife and wildlife products
in the country. The Committee has been
constituted by an Office Memorandum of
24.5.1994 and is expected to submit its
report by 15.8.1994.

[Translation]

Management of Natural Calamities

*138. SHRISURENDRAPAL PATHAK
: Will the Minister of Agriculture be pleased
to state :
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(a) the details of the present man-
agement of the Government to deal with the
natural calamities ;

(b) whether the Government are
contemplating to set jp any independent
body to strengthen the present manage-
ment and to make it more effective;

(c) if so, the details thereof; and

(d) the concrete measures taken or
being taken by the Government in this re-
gard?

THE MINISTER OF AGRICULTURE
(Shri BALRAM JAKHAR) : (a). Under the
existing arrangements, the State
Governments undertake rescue, relief and
rehabilitation measures inthe event of natural
calamities. This is financed by an annual
Calamity Relief Fund (CRF) of the order of
Rs. 804.00 crores, which is contributed by
Government of India and the State
Governments in the ratio of 3:1. Apart from
contributing to the CRF, Government of
India also supports the State Government's
efforts by providing warning and forecasting
systems and by helping in relief & rescue
operations. There are also some Centrally
Sponsored/Central Sector Schemes which
help mitigate the impact of natural calamities.

(b). No, Sir.
(c) and (d). Do not arise.
[English]

Paryanaran vahinis

*139. SHPI SUDHIR SAWANT : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :
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(a) the details and objectives of the
Paryavaran Vahinis scheme;

(b the number of districts where
Paryavaran Vahinis have been established
and proposed to be established in the near
future, State-wise;

(c) whether any special training is
proposed to be provided to the personnel;
and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) The
Paryavaran Vahini scheme was launched
with objective of involving people in the
preservation of environment, forests and
wildlife. A statement | giving details and the
objectives of the scheme is enclosed.

(b) Paryavaran Vahinis have been
constituted in 87 districts. A statement |l
giving the State-wise distribution of these
districts is enclosed. The concerned State/
Union Territory Governments have been
requested to constitute Paryavaran Vahinis
in 95 additional districts. A statement giving
State-wise distribution of these districts in
enclosed ¢

(c) Yes, Sir.

(d) A two-day training programme
is organised for the members of Paryavarén
Vahinis in each district by district authorities
in consultation with the Regional Offices
of the Ministry, State Pollution Control Boards
and State Forest Departments. The training
programme imparts knowledge about
general environmental issues, environment
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related legislation and the responsibilities
of the members.

STATEMENT -|

Details and objectives of Paryavaran
Vahini scheme

(i) Details :

Paryavaran Vahini Scheme is run by
the Ministry of Environment & Forests with
the cooperation of the concerned state and
Union Territory Governments. The entire
expenditure on the scheme is borne by
the Ministry of Environment & Forests. One
Vabhiniis constituted in each district selected
on thebasis of pollution incidence and density
of forests and tribal population. Though
each Vahini can have a strength of 100
members, the membership is restricted to
20 persons at present. It will be increased
as the scheme progresses and/more
experience is gained. Students, Youth,
Individuals (between the age 18-45 Years)
and Non-Government Organisations are
eligible forbecoming members of the Vahini.
A token grant of Rs. 200 per month is
paid to each member to partially reimburse
the expenditure incurred by him/her for
attending meetings and other activities
related to Vahini. District Collector is the
nodal authority for selection of members,
distribution of token grant and for taking
action on the complaints received from the
members. The members are expected to
create environmental awareness in their
area and also to report activities by any
individual, group of people or industries
which may be detrimental to environmental
conservation. Such activities included
deforestation/illegal felling of trees,
encroachment on forest land, wildlife
poaching, environmental legislation, etc.
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Water Testing kits have also been supplied
to the members of Paryavaran Vahini in
20 districts selected on the basis of high
incidence of pollution.

(i) Objectives :

The objectives of the scheme are
as below :-

- Creation of environmental
awareness and involvement of

STATEMENT I

people through active participation.

Reportingonillegal acts pertaining

to forests, wildlife, Pollution,
environmental degradation and
cruelty to animals.

Feedback regarding afforestation
and survival of plants.

Monitoring, including collection of

samples, analysis of ambient air
and water quality including
vehicular pollution.

List of districts where Paryavaran Vahinis have been constituted.

STATE SL. NO.

DISTRICT

Andhra Pradesh

Arunachal Pradesh

Assam

Vishakapatnam

Khammam

Krishna

Karimnagar

East Godavari

West Godavari

East Siang

Dibrugarh

Sibsagar

Karbi-Anglong
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STATE SL. NO. DISTRICT

4. Silchar
Bihar 1. Hazaribagh

2. Rohtas
Goa 1. South Goa

2. North Goa
Gujarat 1. Ahmedabad

2. Valsad

3. Vadodara
Haryana 1. Rohtak

2. Hissar ’
Himachal Pradesh 1. Kulu

2. Kangra

3. Sirmour

4. Uvna

5. Hamirpur
Karnataka 1. Dakshina Kannada

2. Mysore

3. Bangalore Rural

4 Shimoga
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STATE SL. NO. DISTRICT

5. Gulberga

6. Bidar
Kerala 1. Iduki

2. Palghat

3. Ernakulam

4. Kozhikode

5. Wynad
Madhya Pradesh 1. Bastar

2. Bhind

3. Chhindwara

4. Damoh

5. Mandsaur

6. Raisen

7. Shahdole

8. Raigarh
Manipur 1. Ukhrul
Meghalaya 1. East Khasi Hills
Mizoram 1. Aizwal
Nagalahd 1. Kohima
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STATE SL. NO. DISTRICT

2. Mokokchung
Orissa 1. Kalahandi

2. Bolangir

3. Dhenkanal
Punjab 1. Sangrur

2. Ludhiana

3. Ropar

" 4. Ferozepur

Maharashtra 1. ‘Bhandara

2. Nagpur

3. Thane

4. Chandrapur

5. Raigarh

6. Sindhudurg

7. Ratnagiri
Rajasthan 1. Dungarpur

2. Pali

3. Udaipur

4. Alwar

5. Kota
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STATE SL. NO. DISTRICT
Sikkim 1. North Sikkim
Tamil Nadu 1. Madras

2. Madurai

3. North Arcot

4. Tirunveli Kottaboman

5. Dindigul

6. Tanjore
Tripura 1. South Tripura
Uttar} Pradesh 1. Agra

2. Allahabad

3. Kanpur

4. Sultanpur

5. Sonebhadra

6. Dehradun

7. Chamoli

8. Nainital

Union Territories

Andaman & Nicobar Islands 1. Andamans
Chandigarh 1. Chandigarh
Delhi 1 Delhi

Total : : 87
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STATEMENT Ill

List of districts where Paryavaran Vahinis are to be constituted in near future

STATE SL. NO. DISTRICT
Andhra Pradesh 1. Kurnool
2. Mehboobnagar
3. Medak
4. Ranga Reddy
5. Nalgonda
Arunachal Pradesh 1. Changlang
2. Dibang Valley
3. . East Kameng
4. Lohit
5. Lower Subansiri
6. Tawang
7. Tirap
8. Upper Subansiri
9. West Kameng
10. West Siang
11. Papumpare
Bihar 1. Dhanbad

2. Ranchi
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STATE SL. NO. DISTR:CT

3. Singhbhum

4. Godda

5. West Champaran
Gujarat 1. Dangs

2. Bharauch

3. Surat

4. Junagarh
Himachal Pradesh 1. Chamba

2. Mandi

3. Bilaspur
Jammu & Kashmir 1. Jammu

2. Baramula

3. Leh
Karnataka 1. Belgaum
Madhya Pradesh 1. Balaghat

2. Bilaspur

3. Jabalpur

4. Hoshangabad

5. Satna
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STATE SL. NO. DISTRICT

6. Sehore

7. Betul

8. Bhopal

9. Chhatarpur
16. Datia
. 11. Dewas

12. Dhar

13. East Nimar
14. Guna

15. Gwalior

16. Indore

17. Jhabua

18. Mandla

19. Morena

20. Narsinghpur

. 21. Panna |

22. Raigarh

23. Raipur

24, R’ajnavmdgaon
25. Ratlam
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STATE SL. NO. DISTRICT
26. Rewa
27. Ségar
28. Seoni
29. Shajapur
30. Shivpuri
31. Surguja
33. Tikamgarh
34. Ujjain
35. Vidisha
36. West Nimar
37. Dewas
Maharashtra 1. Pune
2. Bombay City
3. Jalgaon
4. Nasik
5. Auranabad
6. Ahmednagar
7. Kolhapur
‘8. Satara
9. Sholapur
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STATE SL. NO. DISTRICT
10. Sangli
Rajasthan 1. Chittorgarh
Sikkim 1. South Sikkim
2. West Sikkim
Tamil Nadu 1. Nilgiris
2. South Arcot
3. Trichy
4. Salem.
Uttar Pra&esh 1. Ghaziabad
2. Deoria
3. Moradabad
4. Saharanpur
5. Meerut
6. Muzaffarnagar

Union Territories

Dadra and Nagar Haveli
Lakshadweep

Pondicherry

Dadra and Nagar Haveli.

Lakshadweep.

Pondicherry.

Total :

95
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“Utilisation of Foreign Aid”

'140. SHRI SANDIPAN BHAGWAN
THORAT : Wil the Minister of
ENVIRONMENTAND FORESTS be pleased
to state.

. - (e)whetheritisafactthatover Rs.800
crores of foreign aid received by his Ministry
for various projects has remained
unutilised;

(b) if so, the details thereof and the
reasons for non-utilisation of such
assistance, project-wise;

(c) the agencies/officials responsible
therefor;

(d) the action taken against those
found responsible; and

(e) the steps taken and proposed
to be taken to monitor and ensure effective
utilisation of foreign assistance in future?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIORONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) No,
Sir.

(b) to {e) De not arise.

Wagon Unit

1283. SHRI SANAT KUMAR MANDAL
: Will the Minister of RAILWAYS be pleased
to state :

(a) whether his "eftention has been
invited-to the newsitem captioned “Wagon
units resort to--wanel bidding” appearing

i
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in the'Business Standard’, New Delhi dated
June 22, 1994;

(b)ifso, thefacts of the matter reported
therein;

(c) the reaction of the Government
thereto; and

(d) the steps being taken to smash
this cartel bidding by the wagon
manufacturers, when the PSUs in West
Bengal are threatened with closure and
lay-offs for non-release of orders for wagon
supplies by the Railways?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) Yes,
Sir.

(b) Wagon India Limited have
submitted offers on behaif of its 10
constituent wagon builders even though
tender enquiries were issued individually
to each wagon builder. Offers have also
been received from 8 other firms.

(c)and(d). The tender will be finalised
taking various aspects into account.
However, six public sector units including
the four in West bengal have also submitted
their offers through Wagon India Limited.
All aspects will be taken into consideration
while settling the tender.

[Translation]
Bookstall Contracts
1284. -SHRI MOHAN SINGH

(DEORIA) : Wilt the Minister of nmmvs
be pleased to state’ : i
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(a) since when the contract of
. bookstalls was awardedto M/sA.H. Wheeler
and Co. alongwith the number of such railway
stations;

(b) the total amount of rent paid by
this company to the Railways during the
lastthree yearsfor setting up stalls at various
- stations;

(c) whether the Government are
contemplating to adopt any pattern to allot
stalls on the basis of higher bids by floating
tenders;

(d) if so, the details thereof; and
(e) it not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) M/s
A.H.Wheeler & Co. are operating bookstalls
" at Railway stations for about 110 years and
at present they are operating at 258 Railway
stations.

(b) Information is being collected and
will be laid on the Table of the Sabha.

(c) to (e). As per extant policy, all
new bookstalls are reserved forunemployed
graduates, their partnerships, associations,
etc. and there is no proposal to change

. the policy for the present.

Food Corporation of India

1285. SHRIATAL BIHARI VAJPAYEE
: Will the Minister of FOOD be pleased
to state :

(a) whether a huge scandal involving
supply of rice, rape-seed oil and other edible
materials by the Food Corporation of India
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has occurred in M_anipur;
(b) if so, the details thereof; and
(c) the action taken in the matter?

THE MINISTER OF STATE OF THE

'MINISTRY OF FOOD (SHRI KALP NATH
RAl) : (a) to (c). The Food Corporation of

India deals in rice, wheat and sugar only.
The FCl supplies Public Distribution System
articles to the State Government or its
nominees from the Corporation's godowns

~ duly loaded in trucks for distribution through .

Public Distribution System (PDS) network.
Since the stocks loaded in the trucks are
duly acknowledged by the State/Union
Territory Governments or its nominees, both
in respect of weight and quality, the
responsibility for further movement and
distribution thereafter squarely rests with
the respective State/Union Territory
Government.

However in 1992 certain allegations
of diversion of PDS rice and wheatin Manipur
came to the notice of the Government.
The State Government was advised to
tighten its machinery to ensure regular and
uninterrupted movement of stocks. The

‘Corporation was asked to draw up a

programme for established at least one
supply point within each State in the North
East where the entire PDS allocations for
the respective States could be made
available with the objective of reducing
pilferage theft enroute. :

Cotton Cuitivation
1286. SHRISULTAN SALAHUDDIN
OWAISI
SHRI D. VENKATESWARA
] RAO : :
SHRI BOLLA - BULLI
RAMAIAH - )
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Will the Minister of AGRICULTURE
be pieased to state :

(a) whether cotton is grown in Andhra
Pradesh as one of the important commercial
and fibre crops ;

(b) if so, the total area under cotton
cultivation upto the end of January 1994
and the total production of cotton during
1993-94 in the State;

(c) whether area under cultivation
of cotton in Andhra Pradesh during 1993-
94 is very less as compared to previous
year; :

(d) if so, the details thereof and the
main reason therefor; and -

(e) the extent to which the cotton
crop area is like!'’ to be improved during
1994-95 and estinated production likely
to be achieved ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
ARVIND NETAM) : (a) Yes, Sir.

(b) The total area under cotton
cultivation and its production during 1993-
94 in Andhra Pradesh is estimated as 651
thousand hectares and 1368 thousand bales
of 170 kgs. each respectively.

(c) The area under cotton cultivation
inAndhra Pradesh during 1993-94 was lower
than the previous year.

(d) The area under cotton cultivation
in Andhra Pradesh during 1993-94 is
estimated as 651 thousand hectares as
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against 806 thousand hectares in -1992-
93. The decline in area is atributed mainly
to adverse rainfall and weather conditions
at the time of sowing.

(e) The coverage of area under cotton
cultivation in Andhra Pradesh during 1994-
95 is expected to be normal. It is too early
to indicate the likely production of cotton
in the State at this stage as much would
depend upon the behaviour of rainfall and
weather conditions in the coming months.

“Dabhol Power Project "

1287. SHRI RAM NAIK : Will the
Minister of ENVIRONMENTAND FORESTS
be pleased to state: 4

(a) whether assessment of
environmental impact in connection with
the Dabhol Power Project has been made;

(b) if so, whether his Ministary has
aporoved the Dabhol Power Project of
Maharashtra;

(c) if so, when and the conditions/
suggestions made by his Ministry therefor;

(d) whether the Government have
rejected some of these conditions/
suggestions_made therein ; and

(e) if so, the details thereof and the
reasons therefore?

THEMINISTER OF STAT E OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a)to (c)
Yes, Sir. Approval from environmental angle
was accorded on 16th February, 1994
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subject to conditions which |n¢1>ude the
following : i

- Boiler to have provision for dual

fuel firing;

- Hoﬁsing colony should be shifted

alleast 500 metre away_from the

High Tide Line (HTL); -

- Water intake and effluent dis-

charge points should not.be lo-
cated in the estuary ;

- The fﬁinimd;n\stipﬁleted‘ distance
from the HTL with respect to the

Main Plant, Storage Tanks, etc‘

should be mamtamed

- Master plan of the area to be pre-
pared

- Agreen Belt to be develobed ; ‘

- Off-site and on-site management
plan should be prepared for oil
spills; -

Adequate measures to be taken

fot ‘ensuring minimum emissions

of oxides of nitrogen.
'(d)‘ NO,v'Siﬁ
(e$ soes net arise.
[ Translation)
 ‘Passenger Faciities
o 1588;‘7 ‘SHRPMOHAMMAD FAL1

RAILWAYS 'Be ‘pléased: 1o state
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- (a) the names of-the raitway stations
in Bihar where facilities- of waiting rooms,
restaurant, drinking water, toilets, retiring
rooms .and sheds on platforms are not
available; '

(b) whether any survey has been
carried out_in this regard and if so, the
number of cases referred to. the Rallway
Advnsory Commnttee, o

(c) whether it is proposed to provide
these faoilities on the statlo,ns during the
current fmancnal year, and

(d) if so, the details thereof?

“THE MINISTER OF RAILWAYS :
(SHRI C.K. JAFFER SHARIEF) : (a) to (d).
The information is being collected and will
be.laid on the Table of the Sabha.

[English]
Wagon Manufacturing Units

1289. © SHRI PURNA CHANDRA
MALIK : Will the Minister of RAILWAYS
be pleased to state :

. (a) whether the Government are
considering to set up more wagon
manutgcturing units 0. meet the growing
needs of the Railways;:

- (b) if eo,-the details thereof; and

(c) the places where such tinits are
proposed to be set up?

" THE MINISTER OF RAILWAYS

(SHFCIRSJAFFERBHARIEF) : (ayNo, Sir.
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b and (c). -Do not arise.

- . Emu c;:élches

1290 SHRI HARADHAN ROY : Wil
the Minister of RAILWAYS be pleased state:-

(a) the number of EMU coaches
procured by the Railways during the last
three years, year-wise;

~_(b) the number of coaches supplied/
provided to Zonal Railway during the above
mentioned years, year-wise;
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(c) whether there. is any proposal
to procure: more such coaches during the
current year;

(d) if so, the details therof; and

(e) the share of each Zonal
Railway?

THE MINISTER OF RAILWAYS :
(SHRIC.K. JAFFER SHARIEF) : (a) and (b).
The number of EMU coaches procured and
supplied to Zonal Railways for suburban
services is as under:-

_ Year Total No. of Zonal Raillay-wise share
EMU coaches ER SER NR SR CR WR
manufactured
1991-92 178 82 13 13 21 40 9
1992-93 180 74 30 6 19 33 18
1993-94 . 277 - A 40 11 15 116 54
services during the current year 1994-95.

(c) ‘Yes, Sir.

(d) 210 EMU ép'ac'hes.aré planned

to be procured/manufactured for suburban

~ (e) Share of each Zonal Railway is
as under :- . :

Year -~ Héilways’

ER- - SER | NR SR CR WR TOTAL
1994-95 45 = 24 - .. 21 6 78 36 210
(Translation] ‘ ‘of ENVIRONMENT AND FORESTS be

“Endangered species of wild animal ”

1291. SHRI DHARMANNWA

MONDAYYA SADUL : Wil the Minister

pleased to .state:

(a) whether the species of musk deer
are getting extinct; )
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(b) the names of other wild animails
andbirds which are on the verge of extinction;
and

(c) the steps taken by the Government
to protect these endangered species ?

THE MINSTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS : (SHRI KAMAL NATH) : (a) No,
Sir. However, it is an endangered species.

~ (b)Alistofanimals and birds classified
by the Zoological Survery of India as
“Endangered”, is given in the statement
attached.

(c) Steps taken by the Government
to protect the endangered species
included:

1. Hunting of Scheduled wild animals
has been banned by law.

2. Central assistance is provided to
State/UT Gouvts. for streng thening
anti-poaching infrastructure.

3.  Special schemes for protection
and conservation of tigers,
elephants and rhinos and their
habitat are being implemented.

4. A network of wildlife sanctuiaries
and National Parks has been set
up for conservation of wild flora
and fauna. Financial assistance
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s provided by the Central

Government for development of
national parks and sanctuaries on
request from the State
Governments.

Raids are carried out by the Wildlife
Authorities whenever information
of illegal trading in wild animals
reach them.

International trade in endangered

species of animals/birds and
articles made thereof is regulated
under the provisions of the
Convention in International Trade
in Endangered Species of Wild
Fauna and Flora (CITES). India
is a Party to the Convention.

Regional andsub-Regional offices
of Wildlife Preservation are set up
mostly at the main export centres
of the country to prevent smuggling
of wildlife products.

Cooperation of Police, BSF, Coast

Guard and Army is also taken in
apprehending the poachers and
illegal traders.

There is a scheme for payment
of reward to the informer, which
amongotherthings, helpsingetting
intelligence regarding smuggling
of wildlife products.
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‘ 1'75 Whitten Answers -
Allahabad Museum

1293. SHRIANAND RATNAMAURYA
: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of sanctioned posts
in each category in the National Museum
at Allahabad;

(b) the number of posts reserved
far the persons belonging to Scheduled
Castes/Scheduled Tribes and other
Backward Classes and the number of
persons appointed in each category;

(c) the details of steps being taken
by the Government to fill up these reserved
poste; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOQOURCE
DEVELOPMENT (DEPARTMENT OF
EUUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA) : (a) to (d).
In Allahabad Museum sanctioned posts

under various categories are as
under :-

Category Posts

Group A . 2

Group B‘ : 9 

Group C 20

G}oup D , 51
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Reservation for purpose of
appointment is with reference to the
vacancies arising in each category. The .
appointments under reservation for each
ofthe category is made as perthe reservation .
roster and as per the instructions of the
Government of India from time to time.
Vacancies are filled up according to these

_instructions. However, there are backlog

vacancies in this organisation and the
Government have already issued
instructions to accelerate the filling up of
the vacancies meant for various reserved

- categories and to clear the backlog by

specified timeframe.

Apna Bazar

1294. SHRI VISHWANATH SHASTRI
: Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether a series of “Apna Bazar”
on the lines of Super Bazar has been
introduced in Delhi;

(b) if so, the details thereof, location-
wise;

(c) whether the Government have
also purchased its shares; and

(d) if so, the details thereof ?

* THE'MINISTER.OF STATE IN THE

- MINISTRY OF CIVIL SUPPLIES,

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTER OF STATE
IN THE MINISTRY OF COMMERCE (SHRI

- KAMALUDDIN AHMED): (a) and (b).

Government is concerned with setting up
of department ‘stores under cooperative
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sector which are registered under the
Cooperative Societies Act in Delhi under
the name of Super Bazar, Kendriya Bhandar
or. Cooperative Store. Government does
not have any detalls regarding “Apna Bazar”
in Delhi.

(c) and (d). Do not arise.

[English]
Super Bazar

1295. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLICDISTRIBUTION be pleasedto state:

(a) whether attention of the
Government has been drawn to the
newsitem appeared in “Hindustan Times”
dated April 6, 1994 about prices of Haldi
powder, Dhania powder and Red chilly in
Super Bazar;

(b) whetherthese grinded spices were
not*available in -any of the branch stores
of the Super Bazar on or about April 6,
1994;

(c) if so, the reasons for publishing
the rates of non-existent goods in the
Hindustan Times; and

(d) whether the Government have
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enquired into the matter and the action
taken thereon ?

THE MINSTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
INTHE MINISTRY OF COMMERCE : (SHRI
KAMALUDD IN AHMED) : (a) Yes, Sir.

(b) No, Sir.

(c) and (d). Do not arise. However,
Super Bazar has reported that the price
list of only those spices are published which
are available on their shelves.

International Food Assistance

1296. SHRI S.B. SIDNAL : Will the
Minister of FOOD be pleased to state the
quantity and value of food assistance
provided by India to foreign countries
including Russia, Afghanistan and other
neighbouring countries during therlastthree
years, year-wise, item-wise and country-
wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD : (SHRI KALP NATH
RAI) : The quantity and value of rice and
wheat given as assistance from the Central
Pool to the foreign countries during the last
three years are indicated below:-
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[Translation]
Delivery of Container Goods
SHRI SATYA DEO SINGH :

SHRI BRIJBHUSHAN
SHARAN SINGH :

1297.

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Government have
any proposal to give guarantee for delivering
the container goods to its destination in
time;

(b) if so, whetherthere is any proposal
to pay compensation for not delivering the
goods in time ; and

(c) the names of the container depots
connected with Rail routes proposed for
guarantee at present ?

THE MINISTER OF RAILWAYS :
(SHRI C.K. JAFFER SHARIEF) : (a) to (c).
It is proposed to run limited number of only
International traffic containertraffic container
,trains on scheduled paths within fixed transit
time between Inland Container Depot,
Tughlakabad and the sea Ports of Bombay,
" Nhava Sheva and Madras with a provision
for working out a system of penalty time.
These terms are only between Container
Corporation of India Ltd. and Indian
Railways.

[English)]

Assistance to Karnataka from
Consumer Welfare fund.

1298. SHRIMATI CHANDRA
PRABHA URS : Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
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PUBLIC DISTRIBUTION be pleased to
.§tqte:

(a) the number of applications received
during the last three years for assistance
from the Consumer Welfare Fund, State-
wise;

(b) the number of applications cleared
so far;

(c) the steps taken by the Government
for quick disposal of the remaining cases;
and

(d) the amount of assistance released
so far from the above fund, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONANDMINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) The Consumer
Welfare Fund has been made operational
with offect from 27th January, 1994. Upto
31st May, 1994, 477 applications were
received. The State-wise informationis given
in the enclosed statement.

(b) So far, approx. 60 applications
have examined, out of which 13 applications,
which were complete in all respects, were
placed before the Stading Committee, out
of which 8 applications have been
cleared.

(c) Government is strengthening the
existing infrastructure which has been
provided to deal with the work of Consumer
Welfare Fund.

(d) Release orders have not been
issued so far.
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STATEMENT

THE NUMBER OF APPLICATIONS RECEIVED UNDER THE CONSUMER WELFARE

FUND

SI. No. States/UTs | No. ‘of apptications Received
1. ‘Andhra. Pradesh | m
2. Arunachal Pradesh -
3. Assam : 1
4. Bana}l 13
5. Goa 1
6. ‘G.ujarat‘ 14
7  Haryana 10
8. Himachal Pradesh 2
°. Jak -
10. ‘Karnataka 11
11. Kerala . 33
12. Madhya Pradésh ' | 2
13, Maharashtra | 13
14, Mampw

15, Maghalays
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Si. No. States/UTs ‘ No. of applications Received
16. Mizoram 49
17. Nagaland -
18. Orissa 28
19. Punjab 5
20. Rajasthan 36
21. Sikkim

22. Tamil Nadu 65
23. . Tripura 1
24. Uttar Pradesh ‘ 39
25. West Bengal 12

26. A & N lIslands -

27. Chandigarth 3

28. D & N lIslands

29. Daman & Diu -

30. Delhi. 25

31. Pondicherry 1

Total 477
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Railway Line between Santragadi-
Panskure-Kharagpur

1299. SHRI SATYAGOPAL MISRA
: Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Government propose
to construct fourth Railway line from
Santragadi and Panskure and third line from
Panskure to Kharagpur and

(b) if so, the details thereof ?

THE MINISTER OF RAILWAYS :
(SHRIC.K. JAFFER SHARIEF) : (a) and (b).
Railway has been asked to update the survey
already carried out taking into account the
presenttransport demand from the industry,
status of the aiready planned new plants/
industry, likely change in the pattern of
freight movement due to electrification of
Adra-midnapur and possible changes in
coal linkages and coal movement.

Further consideration of the project
would be possible after the survey report
becomes available.

Locust Management Method

1300. DR. R. MALLU : Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether the Government propose
to launch anti locust drive as being launched
in United Kingdom and China ;

(b) if $0, the details thereof indicating
the finanacial assistance, if any, provided
for the purpose; and

(c) the steps taken or proposed to
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be taken by the Government to upgrade
the technology to control the menace of
locusts at par with other developed countries
of the World?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTARY OF
AGRICULTURE : (SHRI S. KRISHNA
KUMAR) : (a) and (b) Sir, the Government
is maintaining a permanent Locust Warning
Organisation (LWO) for survey and control
of locuts population over 2.0 lacs sq. kms of
scheduled desert area. The Government is
not aware of any environmentally sound
Locust Management Method developed in
China. Trials on bio-control of locust with
fungal pathogense have been undertaken
in United Kingdom. However, the commercial
viability of the method is yettobe established.
So far, it has not been feasible to control
locust plagues with bio-control agents.

(c) Efforts have been made by the
Government to upprade the locust control
technology by settingup aremote Sensating
Laboratory in improve locust Surveillance
and forecasting.

Unauthorised passengers in Reserved
Coaches.

1301. SHRI CHANDRESH PATEL :
Will the Minister of RAILWAYS be pleased
to state:

(a) the details of the malpractices
detected in reservations in each division
of the Railways during the last two years;
and

(b) the actions taken against railway
employees, reservation agents and touts
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etc. found guilty?

THE MINISTER OF RAILWAYS :
(SHRIC.K. JAFFER SHARIEF): (a) and (b).
Information is being coilected and will be laid
on the Table of the Sabha.

Foodgrains to Tripura

1302. SHRIMATI BIBHU KUMARI
DEVI : Will the Minister of FOOD be pleased
to state :

(a) whether his Ministry has received
complaints about the unsatisfactory transport
arrangements for the supply of foodgrains

" to Tripura recently and the resultant failure
of the distribution system in the
State;

(b) if so, the reasons therefor and -

the agencies entrusted with the work of
transportation of foodgrains; and

(c) the steps taken by Government
in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD : (SHRI KALP NATH
RAI) : (a) to (c). Yes, Sir. Complaints about
non-fulfiliment of certain obligations by two
transporters have been received, but that
has not affected the total availability of
'stocks in the State (FCl+ State Government
put together) to affect food distribution
system of the State. In the last few months,
the stock with State and FCI put together
has always been sufficient to maintain the
monthly PDS supplies.

As regards action
transporters, FCI has already initiated the
same.
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against

Written Answers190

Theinduction of foodgrainsinto Tﬁpura
is undertaken by rail, road and riverine

‘mode of transports and there is no cause

for alarm about the stock availability.

Demand of Fertilizers

1303. DR. K.V.R. CHOWDARY : Will
the Minister of AGRICULTURE be pleased
to state :

(a) the estimated requirement of
fertilizers in Andhra Pradesh during the
current financial year;

(b) the quantity of fertilizers supplied
to State Government so far;

(c) whether there is a shortfall in
supplying the fertilizers to the State
Government as compared to last two years;
and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI

~ ARVIND NETAM) : (a). Since the decontrol

of Phosphatic and Potassic fertilisers with
effect from 25.8.92, the requirement of
Nitrogenous fertilisers namely Urea,
Ammonium Sulphate (AS) Ammonium
Chloride (AC) and Calcium Ammonium
Nitrate (CAN) only are assessed in
consultation with the State Government and
the fertiliser industry in advance of each
cropping season namely Kharif (April to
September) and Rabi (October to March).
However, information on the potential
requirement of Phosphatic and Potassic -
fertilisers is obtained from the State
Governments in advance of the season.
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The table below gives the assessed
requirement of Nitrogenous fertilisers and
potential requirement of Di-Ammonium
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Phosphate (DAP) and Muriate of Potash
(MOP) in Andhra Pradesh for Kharif, 1994
season :

(Lakh tonnes)

Assessed requirement

1. Urea

2. AS
3 AC
4. CAN

Potential requirement

1. DAP

2. MOP

8.25

0.67

0.66

3.20

0.66

The assessment of Urea and the
potential requirement of DAP and MOP
for Rabi, 1994-95 season will be made
at the appropriate time as per procedure
explained above. Low analysis nitrogenous
fertilisers like Ammonium Sulphate.
Ammonium Nitrate have been decontrolled
with effect from 10.6.1994. Hence their

allocations will not be made as part of
ECA Supply Plan in future.

(b) to (d). The table below gives the
availability and consumption/sale of Urea,
the distribution, price etc. which is regulated
by the Government:

(Lakh tonnes Urea)

Availability Consumption
~ Kharif, 92 6.97 6.46
Rabi, 1992-93 - 10.36 9.18
Total 1992-93 17.33 15.64
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(Lakh tonnes Urea)

Availability Consumption
Kharif, 93 9.98 7.50 (Estt.)
Rabi, 1993-94 10.53 10.10 (Estt.)
Total 1993-94 20.51 17.60 (Estt.)
Kharif, 94 (1.4.94 to 15.7.1994) 3.57 2.35 (Sales)

There are no reports of shortage of
Urea from the Government of Andhra

Pradesh during current Kharif, 94
season.

Ammonium chloride and calcium

[Translation]
Super Bazar

1304. SHRI CHHITUBHAI GAMIT :
Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether any control room has
been set up in the Super Bazar,

(b) if so, the functions of this control
room;

(c) the details of services being taken
by the Super BazarManagement Committee
from this control room;

(d) the location of the control room
and the number of employees working
therein; and

(e) whether the objective for setting
up of this control room has been achieved?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED) : (a) Yes, Sir.

(b) It collects information with regard
to sale proceeds of the previous day from
retail outlets and also receives information
of stock position of various items in the
retail outlets.

(c) Since this system is for day to
day monitoring of the sales and stock
position, such information is not placed
before Managing Committee.

(d) It is located at Head Office at
Connaught Place and has 3 employees
working therein.

(e) yes, Sir.

Film under Consumer Protection Act

SHRI BRIJBHUSHAN
SHARAN SINGH :

13065.
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- SHRI PANKAJ
CHOWDHARY:

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether the Government have
any proposalto bring films underthe purview
of Consumer Protection Act, 1986;

(b) if so, the salient features of the
proposal; and

(c) the time by which the final decision
is likely to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
INTHEMINISTRY OF COMMERCE : (SHRI
KAMALUDDIN AHMED) : (a) to(c) Defincient
services relating to entertainment,
amusement or purveying of news or
information which have been hired or availed
of for a consideration are covered under the
Consumer Protection Act, 1986. At present,
there is no proposal with this Ministry to
amend the Act further.

[English]
Social Welfare Advisory Boards

1306. KUMARI SUSHILA TIRIYA :
SHRI GURUDAS KAMAT : Will the Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether the Government propose
to register State Social Welfare Advisory
Boards under the Companies Act;

(b) if so, the details thereof;
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(c) whether it is also proposed to
meet the total expenditures of these State
Boards from the Central Social Welfare
Board; and ) :

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT)
(SHRIMATI BASAVA RAJESWARI) : (a)
Yes, Sir.

(b) to (d). Details have not been
worked out.

Dairy Programmes in Andhra Pradesh
1307. SHRI M.V.V.S. MURTHY :
SHRI BOLLA BULLI

RAMAIAH :
SHRISULTAN SALAHUDDIN
OWAISI :

. Will the Minister of AGRICULTURE
be pleased to state :

(a) whetherthe Government of Andhra
Pradesh has been asked to take teps for
intensifying dairy programmesinten districts
under the Operation Flood;

(b) if so, whether it is proposed to
implement integrated Dairy Project at a
cost of Rs. 15.33 crores with the loan from
the National Co-operative Development
Corporation and State Governmenton 70:50
basis ;

(c) if so, the districts where this
programme has been initially drawn-up; and

(d) the total amount to be spent on
the project ?



197  Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
ARVIND NETAM) : (a) Yes, Sir. The Dairy
Development Programme under Operation
Flood-lll in Andhra Pradesh covers 17
districts grouped into 11 Milk Unions. These
districts have good potential for dairy
development

(b) Yes, Sir. However, the funding
is in the ratio of 70 : 30 and not 70 :
50.

(c) The project sanctioned by National
Cooperative Development Corporation will
be implemented inthe districts of Khammam,
Karimnagar and Warangal of Andhra
Pradesh.

(d) A total amount of Rs.15.33 crore
will be spent on implementation of this
project. :

Imported palmolein Oil.

1308. DR. AMRIT LAL KALIDAS
PATEL: Willthe Minister of CIVILSUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to refer to the
reply given on April 19, 1994 to Unstarred
Question No. 3857 and state;

(a) whether the balance quantity of
imported palmolein has been disposed of
so far;

(b) if not, the reasons therefor,

(c) whether being it costly no one
is prepared to purchase it; and

(d) the steps taken by the Government
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to sell the existing stock?

THE MINSTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTRY OF STATE
IN THE THE MINISTARY OF COMMERCE

. (SHRI KAMALUDDIN AHMED) : (a) Out of

the quantity of 42,000 MT of edible oil
(palmolein) imported during 1993-94 for
supply to States/UTs under PDS, about
6100 MT remains to be disposed of.

(b) The existing quantity of palmolein
has since been allocated to various States/
UTs and the same is in the process of
being lifted.

(c) The end retail price of imported
edible oil distributed through PDS is lower
than the open marketprices of most varieties
of edible oils.

(d) In view of reply to (b) above
question does not arise.

Lightning Deaths

1309. SHRI UDAYSINGRAO
GAIKWAD : '
SHRI PHOOL CHAND

VERMA :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether several incidence of
lightning strikers and cloud burst have come
to the notice of the Government
recently;

(b) if so, the details thereof alongwith
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the loss of lives and property as a result
thereof ;

(c) the extent of relief/assistance
provided by the Union Government to the
victims;

(d) whether similar incidents have
also been reported during 1992 and 1993;

(e) if so, the details thereof ; and

(f)the remedial measures being taken/
proposed to be taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
ARVIND NETAM) : (a) to (f). Information is
being collected.

Railway Accidents

SHRI V. SREENIVASA
PRASAD :
SHRI TARA SINGH :

1310.

Will the Minster of RAILWAYS be
pleased to state :

(a) whether the Comptroller and
Auditor General of India has expressed
his concern over the railway accidents in
the country ;

(b) if so, whether it has also been
revealedthat most of the accidents occurred
due to human failure ;

(c) if so, whether the Government
have taken any steps in this regard; and

(d) if so, the details thereof ?
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THE MINISTER OF RAILWAYS :
(SHRI C.K. JAFFER SHARIEF)'_:.‘ (a)
Comptroller and Auditor General of India in
his report on Railways for the year ending
31.3.1993 has made a mention of accidents
on Indian Railways and has highlighted train
accidents that occurred during 1989-90 to
1991-92 on South Central Railway.

(b) Yes, Sir.

(c) and (d). The safety measures
aretakencontinuous'y to prevent accidents.
They are reviewed from time to time and
new measures are introduced on the basis
of the recommendations made in the
accident inquiry reports. Staff in operational
categories are given intensive training of
various types, and their performance is
monitored closely. Drivers are regularly
counselled with regard to their driving
techniques. An unscheduled out-of-course
screening of drivers with less than 10 years
of driving service has been conducted and
deficientstaff havebeen givencrashtraining
recently. Operating and maintenance
practices adopted at the grass root level
are reviewed and necessary reorientation
carried out to contain lapses on the part
of individual staff. Other major steps taken
to prevent accidents include renewal and
rehabilitation of over-aged assets like track,
bridges, signalling systems, rolling stock,
etc. Intensive checks are carried out for
signalling and telecom. gears, maintenance
depots of wagons and locomotives and
quality of out-turn from the workshops.
Ultrasonic testing of rails and axles is being
resorted to identify fractures.

Linking of Agartala With Capital

1311. SHRI SUBRATA MUKHERJEE
: Will the Minister of RAILWAYS be pleased
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to state :

(a) whether the Government propose
to connectAgartala with the National Capital
; and

(b)if so, the actiontaken inthis regard?

THE MINISTER OF RAILWAYS :
(SHR! C.K. JAFFER SHARIEF) : (a) Yes,
Sir.

(b) A railway line already exists
between Kumarghat and Delhi. A survey
has been taken up for a new line between
Agartala and Kumarghat. Further
consideration of the project would depend
upon the results of the survey and availability
of resources in the coming years.

Fire incident in Neelachal Express

‘1312. SHRI JAGAT VIR SINGH
DRONA : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Government are
aware of the fire incident in a reserved
compartment of Neelachal Express from
New Delhi to Puri between Bharthana and
Samu railway stateons in June, 1994 ;

(b) if so. the causes of the incident;

(c) the extent of damage caused to
the Railway property

(d) the action taken against negligent
persons involved therein and

(e) the steps being taken to avoid
such incidents in future ?
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THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF) : (a) and (b).
There was no fire incident. However, smoke
was noticed from the V beits of the
underslung alternator of Coach No. 8387 of
2816 Dn. New Delhi-Puri Express between
Bharthana and Samhon railway stations on
20.6.94. The cause of the incident is
attributed to jamming of the bearing of the
alternator.

(c) The damage is estimated to be
about Rs. 600/-

(d) Does not arise as it is a case
of material failure.

(e) Railways have been asked to
ensure proper inspection of bearings during
overhaul.

Betelleaf Research Centre

1313. SHRI CHITTA BASU :

SHRI BIR SINGH MAHATO :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the Government propose
to set up a National Agricultural and Betel
Leat Research Centre at Tamluk in West
Bengal ;

(b) if so, the details thereof ; and

(c) the specific steps taken by the
Government in that direction ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN . THE MINISTRY OF
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AGRICULTURE. : (SHRI S. KRISHNA
KUMAR) : (a) No Sir.

(b) and (c) Does not arise.

Manufacture of Locomotives

1314. DR. LAL BAHADUR RAWAL
: Will the Minister of RAILWAYS be pleased
to state :

(a) the number of coal, diesel and
electric locomotives manufactured in the
country during the last two years ;
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(b) the present capacity for the
manufacture of these locomotives ; and

(c) the estimated expenditure incurred
thereon ?

THE MINISTER OF RAILWAYS :
(SHR! C.K. JAFFER SHARIEF) : (a) The
number of diesel and electric locomotives
manufactured in the Railway Production
Units and Bharat Heavy Electricals Limited,
the anly public sector undertaking fromwhere
procurement of locomotives is made by
Indian Railways is as follows :-

1992-93 f/ 1993-94
o
(i) Diesel Locomotives 181 L1152
(ii) Electric Locomotives 137 152 ’

No steam locomotive was

manufactured.

(b) The present capacity of the
Railway Production Units manufacturing
locomotives is as follows :- )

Diesel Locomotive Works -

Chittaranjan locomotive Works -

150 Diesel locomotives

150 Electric Locomotives

In addition, Bharat Heavy Electricals
Limited have been supplying Electric
Locomotives to Indian Railways at a rate
of 12 locomotives per year.

(c) The estimated expenditure on
procurement of locomotives by Indian
Railways during 1993-94 was Rs. 696.45
Crores.

Sugar Scam

DR. SUDHIR RAY:
SHRI RAMCHANDRA
VEERAPPA :

Willthe Minister of FOOD be pleased
to state:

(a) whether the Govenment have
appointed a committee to probe into the
sugar scam ;

1315.
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(b) if so, the details thereof ; and

(c) the time by which the committee
is expected to give its findings?

THE MINISTER OF STATE OF THE
MIN@BTRY OF FOOD (SHRI KALP NATH
RAl) : (a) to (c). Government has already
ordered an enquiry regarding the situation
arising out of shortage in availability of sugar
in the current sugar season. This enquiry
has been entrusted to Shri Gain Prakash,
retired Comptroller and Auditor General of
India. He is expected to submit his report in
one month's time.

Scrap Metal

1316. SHRI ANNA JOSHI : Will the
Minister of RAILWAYS be pleased to state:

(a) whether a huge quantity of scrap
metal is lying with the Railways all over
the country ;

(b) if so, the details thereof, zone-
wise ; and

(c) the norms and conc fitions laid
down to dispose of the same; ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIF=F) : (a) There
.is no unusual accumulaticn of scrap on any
Zonal Railway.

(b) Does not arise:.

(c) The dispos:al of scrap is arranged
through Public auctionsftender sales by
Railways/Production Units regularly.
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[Translation]
Driect Train from Surat to Bihar
1317.

SHRI KASHIRAVM RANA :
SHRI RAM KRIPAL YADAV :

Will the Minister of RAILWAYS be
pleased to state : °

(a) whether the Government have
received any representation for starting a
direct train from Surat to Bihar ; and

(b) if so, the decision taken thereon?

THE MINISTER OF BAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) Yes,
Sir. 4

(b) Examined but not found feasible.

[English]
Restoration of Trains

1318 PROF. UMMAREDDY
VENKATESWARLU : Will the Minister of
RAILWAYS be pleased to state :

(a) whether representations have’
been received to restore passenger trains
between Repalle and Vijayawada via Tenali
on the South Central Railway in Andhra
Pradesh ; and

(b) if so, the reaction of the
Government there to?

_ THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF) : (a) Yes, Sir.
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(b) Examined but not found feasible.

Tax-Free Bonds By Railways

1319. SHRI R. SURENDER REDDY
: Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Indian Railways were
the major beneficiary of the tax-free public
sector bonds scheme ;

(b) if so, the revenue mopped up
thrugh these tax-free bonds by his Ministry
during the last three years, year-wise ;

(c) whether consequent upon the
recent decision of the Governmnet to phase
out the tax-free public sector bonds, the
revenue of the Indian Raiways is likely to
be reduced substantially ;

(d) if so, the details and the extent
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thereof

(e) whether to make up the deficiency
in their revenue, the Railway Board has
decided to tap the Euro-market in a big
way and float Eruo-bonds;

(f) if so, the details thereof

(g) whether the norms for floating
of Euro-bonds have been finalised ;
and

(h) it so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHR! C.K. JAFFER SHARIEF) : (a) Yes,
Sir.

(b) Funds raised by PSUs under the
Ministry of Railways through tax-free bonds
during the last three years are as
under :

1991-92 Rs. 1611.64 Crores
1992-93 Rs. 10.5 Crores
1993-94 Rs. 845.44 Crores

(c) and (d). While the aggregate in the allocation for railways as per details

approval of tax-free bonds has been
marginally reduced, there is no reduction

below :

(Rs. Crores)

Year: Total allocations Allocations for Railways
1993-94 1950 950
1994-95 1900 950
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(e) to (h) During 1994-95, the Indian
Railways envisage tapping of the Indian
market through the PSUs under the Ministry
of Railways to the extent of Rs. 1500 crores
through both tax-free and taxable bonds.
Necessary action is being taken for raising
funds to the maximum possible extent. There
is no proposal, at present, for IRFC raising
any money through issue ‘of Eurobonds.

Non-formal Education Progravmme
1320. SHRI D. VENKATESWARA
RAO :
SHRI M.V.V.S. MURTHY:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(a)whether non-formal education
programme is being revamped to enable
drop-outs and working children to receive
basic elementary education;

(b) if so, the details thereof with special
reference to Girls/education;

(c) whether the Central assistance
has been increased during 1994-95;

(d) if so, the extent thereof as
compared to last year, State-wise ;

(e) whether a provision is also being
made to facilitate the entry of students
from the non-formal system to formal
schools ;

(f) if so, the details thereof ; and

(g) the number of voluntary
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organisations helping in lmplementmg the
said programme?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to (g).
The programme of Non-Formal Education
(NFE) has been recently revised and
revamped for implementation in the 8th
Plan. The revised scheme of NFE lays
special emphasis on education of girls and
provides for increase in percentage of girls'
NFE centres from 25% to 40%. The cost
parameters forfinancial assistance to States/
Voluntary Agencies have been enhanced.
During 1993-94, Central assistance
amounting to Rs. 106.69 crores was
sanctionedto various implementing agencies
for implementation of the programme. This
year, the budget provision for the scheme is
Rs. 131.27 crores. The budget allocation
under the programme is not made State-
wise.

Provision for lateral entry of students
from Non-Formal System to formal System
already exists in the Scheme. The NFE
students are periodically evaluated and on
attainment of academic level equivalent to
Classes V & Vi, they become eligible for
admission in formal schools.

At present, 444 Voluntary Agencies
are implementing the programme of NFE.

Kendriya Vidyalaya

1321. PROF. PREM DHUMAL : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Government have
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received rquest's./propo;gjs foropening rew
Kendriya Vidyalayas in Himachal Pradesh,
particularly at Una, Bilaspur ars” Shirnia,
etc.; and

{b) if so, the action taken by the
Governmeni thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
"~ CULTURE)(KUMARISELJA) :(a): Kendriya
Vidyalaya Sangathan has intimated they
had received proposals for opening of
Kendrya Vidyalayas at Rekong Peo, Distt.
Kinnor ; Sarhan, Distt. Shimla; SSB Sapri
Gwalamukhi and 'Gherwin Barsand Distt.
Bilaspur in Himachal Pradesh.

(b) The Kendriya Vidyalaya Sangathan
has approved opening of Kendriya Vidyalaya
at ITBP Sarhan, Distt. Shimla during 1994-
95.

Secondary Education

1322. SHRI PHOOL CHAND
VERMA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether the Government have
proposal to constitute a task force for
improving the quality of secondary education
in the country ;

-~

(b) if so, the details thereof ;

(c) whether the views of various State
Governments have been taken into account
before taking any final decision in the matter
; and ’

AUGUST 2 ,1994

Written Answers 212

(d) if so, the details thereof ?

THE DEPUTY MINSTER FOR THE
MINSTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA) : (a) and (b).
The Programme of Action, 1992 contains a
suggestion to set up a Task Force of study
the existing position and status of the Boards
of School Education and to draw up a
Scheme to transform the Boards into
effective istruments for bringing about
qualitative improvement of secondary
education. There is no proposal for any
other Task Force.

(c) and (d) . The Programme of
Action, 1992 has been unanimously
approved by the Central Advisory Board
on Education in which the Education
Ministers of the State Governments are
members.

Physical Education
- 1323. SHRI BASUDEB ACHARIA :
SHRI SURAJBHANU

SOLANK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENTbe pleased to
state :

(a)whether the Government have
decided to integrate physical education with
sports in primary level syllabus; and

(b)if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) AND
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MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS : (SHRI
'MUKUL WASNIK) : (a) Yes, Sir.

(b) The Central Advisory Board of
Education set up a Committee under the
Chairmanship of Shri K.P. Singh Deo,
Minister of State for Information and
Broadcasing to suggest ways & means to
integrate Physical Education and Sports
with the learning process.

The Committee has recommended
the introduction of Physical Education and
Sports in schools as a compulsory subject.
It has recommended that atleast 40 minutes
every day can be assigned to physical
Education. All teachers should be provided
Physical Education training through pre-
service and in-service education courses.
These courses should be conducted through
District Institutes of Educational Training
& B.Ed. colleges.

The Government has accepted the
- recommendations and requested the State
Governments to incorporate these
recommendations in the school curriculum.

[Translation]
‘Ganga Action Plan Phase-Il'
SHRI.BHAGWAN SHANKAR

RAWAT :
DR. SAKSHI:

1324.

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether the Government have
accorded approval to the Ganga Action
Plan Phase-ll ;
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(b} if so, when the work is likely to
commence for phase -li;

(c) the names of rivers and the works
to the executed thereon and the time-
schedule for the completion of the
project ; '

(d) the estimated cost to be incurred
for completing this project and the share
of State Governments therefor alongwith
the names of the State Governments ;
and

(e) the names of the financial

~ institutions from which financial resources

are proposed to be provided for the project
and the names of those institutions whose
sanction has been received ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) The
Government have approved the Yamuna
and Gorgati Action Plans under GAP Phase-
Il. The other important schemes proposed
by the Governments under GAP-lI relate
to10 towns of UP, 11 towns of Bihar and 7
towns of West Bengal onriver Gangabesides
the pollution abatement works for river
Damodar. Theseare underthe consideration
of the Central Government.

(b) While the Yamuna and Gomati
Action Plans are under implementation, the
work on other schemes under GAP-Il can
commence only after they have been
approved by the Government. The
Government is likely to take a decision
on the proposals under GAP-ll in the current
calandar year. ’
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(c) The Yamuna and Gomati Actic::
Plans; the programmes for poliutiun
abatement of Yamuna & Goma!: rive:s are
“scheduled to be completed in a period of
four years. The works under these plans
includeinterception, diversion and treatment
of municipal waste water, setting up of
crematoria, river front development, low
cost sanitation and afforestation.

(d) The details are given in the

AUGUST 2, 1994

Written Answers 216

enclosed statement.

(e) The Overseas Economic
Corporation fund, Japan is providing loan
to part finance the works under Yamuna
Action Plan. External assistance is also
likely to be received from Overseas
Development Administration (ODA), U.K.,
for Gomati Action Plan and from Govt. of
Netherlands for works in Kanpur South City
under GAP-II.

STATEMENT

1 Cost of works to be shared equally between Centre and State

(Rs. in Crore)

Name of the State

Estimated Cost State Share

of Works
A. Yamuna Action Plan '
(i) Uttar Pradesh 213.75 106.875
(i)  Haryana 113.85 56.925
(iii) Delhi 16.18 8.090
Sub-Total 343.78 171.89

B. Gomti Action Plan

Uttar Pradesh 61.01 30.505

Grand Total (A+B) 404.79 202.395

Say Rs. 405 crores 202.50 crores

. Cost of Activities to be
borne by the Central Govt. alone

Abstract

Share of Central and State Governments
(a) Centre
Cost of works on 50% basis
Cost of Esstt., R&D eftc.
Total
(b) State (UP, Haryana and Delhi)
" Cost of Works on 50% basis

16.00 crores

202.50
16.00
218.50

202.50




217 Written Answers
Soll Testing Laboratories

1325. SHRI JANGBIR SINGH : Will
- the Minister of AGRICULTURE be pleased
to state:

(a) the number of new soil and water
testing laboratories set up during the last
year, State-wise ;

(b) the total expenditure incurred
thereon, State-wise ;

(c) whether the Government
propose to set up such laboratorie at block
level ;

(d)if so, the time by which final decision
in this regard is likely to be taken ;
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(e) the number of such laboratories

" proposed to be set up in the country

particularly in Bhiwani district of Haryana
during the current year; and

(f) the total expenditure likely to be
incurred thereon ?

'THE MINISTER OF STATE IN THE
MINSTRY OF AGRICULTURE (SHRI!
ARVIND NETAM) : (a) and (b) : Soit Testing
Laborataories . where water can also be
analysed, are set up by Governments of
States/Union Terriotories. All of State-wise
Soil Testing Laboratories is given in the
statement attached. During the last year, as
reported, Governments of Pubjab and
Lakashadweep set up three Soil Testing
Laboratories as per following details :-

No. of Soil Testing Expenditue

Laboratories (Rs.)
Punjab 2 (mobile) 10,00,000/-
lakshadweep 1 (static) 94,000/-

. Govemment of India is implementing

a Centrally Sponsored Scheme-Balanced
and Integrated Use of Fertilisers in which
strength ening of Soil Testing Laboratories
is one of the components. The scheme
with an outlay of Rs. 26 crores for Eighth
Plan provides fundtothe State Governments
in this regard. '

(c) and (d) : There is no proposal

to set up such lanoratories in each
block.

(e): There are already two Soil Testing
Laboratories function at Bhiwaniand Charkhi
Dadri. No new laboratory is proposed to
be set up during current year in District
Bhiwani. o '

(f) : Does not arise.
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Production of Coarse grains

1326. SHRI GUMAN MAL LODHA :
SHRI NITISH KUMAR :
SHRI RAJVEER SINGH:

Will the Minister of Agriculture be
pleased to state :

(a) whether 40 percent citizens living
below poverty line are dependent on coarse
grains than wheat and rice for their food
requirements;

(b) if so, whether average rate of
production of coarse grains like jwar, maize,
millets grain etc. is very less as well as
uncertain ;

(c) if so, the details thereof;

(d) whether there is a great potential
of undertaking research work in this
=regard; .

(e) if so, the details of steps taken
by the Government to increase avarge rate
of production of coarse grains in this
field;

(f) whether average expenditure being
incurred by India in this field is less as
compared to other developed countries;
and

(g) if so, the reaction of the
Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM) : (a) to (g) Information is
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being collected and will be placed on the
Table of the House as soon as possible.

Vocational Institutions

1327. SHRI KHELAN RAM JANGDE
: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to
state :

(a) the number of vocational
Institutions fuctioning at present in the
country, State-wise;

(b) the number of students registered
in such institutes, State-wise; and

(c) the grants provided by the Union
Governmentto States for this purpose during
the last three financial years, State-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA) : (a) Underthe
Centrally Sponsored Scheme of
Vocationalisation of Secondary Education
at +2 level vocational courses have been
sanctionedirfS701 institutions inthe country.
A statement - | indicating State-wise position
is attached.

(b) The scheme provides forenrolment
of 25 students in each vocational section.

(c) the grants released to States/
UTs for implementing Vocational Education
programme during the last three years are
given in the statement - Il attached.
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STATEMENT - |

Number of Vocational Schbols/lﬁ'slituﬂbns

Name of the StatE/UT " No. of Vocational

Institutions
1. | Andhra Pradesh 649
2. Arunachal Pradesh 4
3. Assam 150
4. Bihar : : 251
5. Goa 33
6. Gujarat ; | 364
7. Haryana 75
8. Himachal Pradesh 40
9. Jammu & Kashmir 38
10. Karnataka 464
11. Kerala 235
12. Madhya Pradesh 390
13. “Maharashtra ' i 854
14. Manipur 19
15.  Meghalaya . 10

16. Mizoram 17
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Name of the StatE/UT

No. of Vocational

. Institutions
17. Negaland 8
18. Orissa 231
19. Punjab 282
20. Rajasthan 155
21. Sikkim 7
22. Tamil Nadu 600
23. Tripura 2
24. Uttar Pradesh 710
25. West Bengal 39
26. Andaman & Nicobar 6
27. Chandigarh 1
28. Dadra & Nagar Haveli 2
- 29. Daman & Diu 2
30, Delhi 38
31. Lakshwadeep ---
32. Pondicherry 12

Total : 5701
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[English]

Railway Line from Jogighopa to
Silchar

1328.  SHRI  KABINDRA
PURKAYASTHA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is a proposal to
start survey of Railway line from Jogighopa
to Silchar immediately;

(b) whether a survey was already
- done for B.G. Line from Lanka to Silchar
and the report submitted thereon;

(c) if so, the details thereof;

(d) whether the Government propose

to review the survey report for Lanka-Siichar
only with a length not exceeding 250 kms;
and

‘(e) if so, the details thereof ?

THE MINISTER OF RAILWAYS
~ (SHRI C. K. JAFFER SHARIEF) : (a)and(b)
Yes, Sir.

(c) A feasibility study carried out in
1984 for providing a BG link between Lanka
and Silchar revealed that the estimated
cost of the 208.75 kms. long line would
" be Rs. 658.00 crores at 1983-84 price level.
The present cost of the proposal may wel
be over Rs. 1150 crores.

(d) No such limitations is proposed.

(e) Northeast Frontier Bailv_vay will
update the survey for the new BG line
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between Lanka and Silchar also-as an

alternative to Jogighopa-Silchar new BG
line.

Decrease in Railway Employees

1329. SHRI SANTOSH KUMAR
GANGWAR : Will the Minister of RAILWAYS
be pleased to state :

(a) whetherthere has been adecrease
in the number of railway employees during

~ the last three years ;

(b) if so, the details thereof; and
(c) the reasons therefor ?

THE MINISTER OF RAILWAYS

" (SHRI C.K. JAFFAR SHARIEF) : (a) to (c).

The staff strength on Indian Railways is
regulated according to the work load and
the change in the work methods from time to
time. The year-wise details of the employees
(permanent and temporary both in open line
and construction) working in the Railways
during the last three years are as under:

1990-91 16,54,985
1991-92 16,57,232
1992-93 16,52,336
[English]
: A

Degraded Forests lands to Private

Parties .

1330. SHRI 'SHANKERSINH

VAGHELA :
SHRI PRAFUL PATEL:
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Will the Minister of ENVIRONMENT
AND FORESTS. be. pleased to state :-

(a) whether the Government are’

considering to give waste and degraded
forest lands to private companies/parties;

(b) if so, the ‘details thereof;

(¢) whether WW.F. India's Board of
trustees strongly urged the Government
not to allow diversion of degraded forest
land for commercial purposes; and

(d) if so, the details thereof and the

reaction of Government thereto?

THE MINISTER OF STATE OF THE

MINISTRY ~ OF  ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH) :

(a)and(b) There is no such proposal t'.mder\ »

consideration of.the Government for giving
waste and degraded forest lands to private
companies/parties. However, in view of the
increasing threat of encroachment upon the
large quantum of degraded forest land in the
country, and the need to afforest it urgently
so as to expand.green cover, inhibit
‘encroachment and halt soil denundation,
and also to meet rural fuel and fodder needs
and thereby to reduce pressure on existing
natural forests and protected areas, the
Government‘is considering to involve

industry in afforestation of severely degraded

areas, in partnership with State Forest
Development Corporationsso asto augment
the efforts and the flnancml resources
available for afforestatlon schemes of the
_Central and State’ Govemments NGOs and

people's cooperauves

K (c)and(d)ﬂkrehrenoe from Secretary

General, WWF- India expressing cohderri -
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-about the'press’ reports on the matter has

been received. However, the apprehension -
of the Board of Trustees of WWF-india
is mis-conceived, since there is no question

~ of alienating forest land for the purpose.

The matter was discussed at the recent
Conference of Forest Ministers of States
and Union Territories and at the ‘National
Environment Council. Ascheme in this regard
willbefinalised only after careful assessment
of various issues involved, including inter
alia, its legal aspects, its likely effect on
rights and concessions being enjoyed by
local ‘villagers and tribals in forest areas -
andthe requirements of scientific silviculture
and biodiversity conservation.

oil 'Sp_'ill_on Goa Shore

1331. SHRI HARISH NARAYAN
PRABHU ZANTYE : Will the Minister of
ENVIRONMENTAND FORESTS bepleased
to state:

(a) whether the Government are
aware of a large-scale oil spill on the Goa
sho_ré from the trapped vessel sea
transporter and serious threat of pollution
to environment ;

(b) if so, the details thereof ;

(c) the action taken to fneet the
problem; and - :

(d) the long term plan to avoid such
occurences alongwith the schemes
formulated to control poliution and threat
to environment for Goa shore during the

Eigh}h Fi\(g year Plan ?

THE MINISTER OF STATE OF THE -
MINISTRY OF ENVIRONMENT .AND
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FORESTS (SHRI KAMAL NATH) : (a) to (~+-
According to the information received from
the Coast Guard, no significant oil spill had

taken place on the Goa shore from the

trapped vessel sea Transporter. Therefore,

_ threre is no threat of pollution to the

environment. The vessel ran aground close

to Goa coast on June 5, 1994 while it was

carrying 1025 tons of heavy diesel and

lubricants on board, Coast Guard ship and

helicopter at Goa and Offshore petrol vessel

with poliution response equipment were

mobilised in time as a measure of caution to

monitor and take remedial action in the

event of oil spill. The Goa State Pollution

Control Board was also alerted to keep its

contigency action plan ready for beach

cleaning oparations if necessary. Fuel and

lubricants were removed by pumping through

discharge lines to tanker lorries.

(d) No specific scheme for control
of pollution from oil spill for Goa shore
has been formulated. However for this
purpose, a National Contigency Plan has
been prepared, for which the Coast Guard

~ acts as a nodal agency to combat oil spill
in Maritime Zone of India. A Crisis
management Group, which includes
representatives of various Ministries/
departments, has also been Constituted
in the Ministry of Defence to deal with any
crisis situation due to oil spill.

Fire in Central Institute of English and
~ Foreign Languages.

1332. SHRI  BOLLA
RAMAIAH :
SHRI M.V.V.S. MURTHY :

BULLI

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state: '
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Written Answers 248

(a) whether the Central institute of
English and Foreign Languages (CIEFL)
appointed an enquiry Committee to probe
into the fire incident which gutted the
educational media and research centre in
June, 1994;

(b) if so, the details therepf; and

(c) the steps taken or proposed to

~ be taken by the Government to prevent

the recurrence of such incidents in
future?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMAR SELJA) : (a)and(b).
An Enquiry Committee was appointed to
investigate the fire incident that took place in
June, 1994 ina portion of the old Educational
Media & Research Centre of the Central
Institute of English & Foreign Languages
(CIEFL). The Committee consisted of :

T. Prof. J.P. Dimri, Dean
(Foreign Languages),
CIEFL, Hyderabad;

2. Prof. B.N. Garudachar,
Professor of Electrical
Engineering and Dean,
Engineering College, OU,
Hyderabad; and

3. Shri Yogeshwar Pratap,
Superintending Engineer,
Doordarshan Kendra,
Hyderabad. ’

The terms of reference of the
Committee were to enquire into :
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such incidents in future are as under :-

Electrical wiring has been thoroughly
checked. The insurance cover for the

1. the cause/source of the
fire;
Steps taken :
2. the extent of damage
caused;
3. whether it was a case of

sabotage; and

4. to suggest remedial and

preventive measures to
guard against the
occurrence of such
incidents in future.

The main findings of the Committee
are as under :

(©)

The fire started
accidentally due to short-
circuit and failure of
insulation coupled with
adverse weather
conditions prevailing at the
time of the mishap.

The Committee could not
find any evidence pointing
to sabotage.

The internal wiring and
acoustic panelling in the
sound studio part, are
totally damaged and have
to be reconditioned afresh.
The damage of the
equipment as per EMRC
estimates is Rs. 4.22
lakhs.

The steps taken or proposed

be taken to prevent the recurrence of

equipment as well as the new building has
been obtained afresh.

Measures recommended for future:

Fire detection and audio-
alarm system needs to be
set up.

A centralised devise to
indicate location of fire to
be installed.

Valuable tapes should be
stored in an independent
fire proof room exclusively
meant for such storage.

the electrical wiring should
be of industrial grade,
ensuring adequate power
capacity and should be
embedded in conduits.

The electrical wiring work
should be entrusted to a
competent licensed
contractor of proven ability
under the supervision of a
responsible officer of the
Institute.

Loss due to Natural Calamities

SHRI RAM TAHAL

CHOUDHARY : Will the Minister of
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AGRICULTURE be pleased to refer to the
reply given to Unstarred Question No. 2795
on March 15, 1994 and state :

(a) whether the requisite information
regarding natural calamities prone areas
and loss incurred therein as a result of
natural calamities during 1993 has been
collected;

(b) if so, the details thereof;

(c) if not, the reasons for delay ;
and

(d) the time by which information is
likely to be collected ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a)and(b). No, Sir.

(c)and(d). Information regai Jing loss
due to natural calamities during 1993
required for fulfilling the assurance given
n reply to pok Sabha Unstarred Question
No.2795in 15th March, 1994, is still awaited
from 12 States and 4 Union Territories.
All efforts are being made to collect
necessary information from defaulting
States/UTs expeditiously.

Railway Bridge over Ganga

1334. SHRI RAM KRIPAL YADAV :
wWill the Miruster of RAILWAYS pleased to
state .

(a) whether a scheme for the
construction of a Railway bridge over Ganga
niver from Pahleja to Digha (Bihar) for linking
North Bihar with Patna is pending since

AUGUST 2, 1994
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two decades;
(o) if so, the reasons therefor; and

(c) the time by which it is likely
to be given approval for construction?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF): (a) No, Sir.

(b)and(c). A survey for a rail bridge
across River Ganga near Patna was
conducted in Feb. 91. The survey report
revealed that the cost of the bridge would
be about Rs. 468 crores with a negative
rate of retumn. In view of the unremunerative
nature of the project are taced with a resource
crunch, construction of the bridge cannot
be considered at present.

National Policy on Culture

1335. SHRI LAETA UMBREY : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the broad outlines of an Approach
Paper prepared on National Policy on
culture ;

(b) the present status of the said
policy; and

{c) the time by which it is likely to
be implemented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMAR SELJA): (a) Detailed
aims and objectives are spelt out in the
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paper. However, the main objective projected

- by the Approach Paper is to integrate all
cultural activities, decentralise the hitherto
centralised functions, promote and
encourage voluntary and private efforts in
the area of culture and to provide assistance
for infrastructural facilities wherever
necessary to promote Tribal and folk Arts
including preservation of the dying forms,
preserve and conserve the Cultural Heritage
etc.

(b)and(c). The approach paper is
under the Consideration of the Standing
Committee of Parliament. The question of
implementation shall arise only after final
tormulation of the policy.

Late Running of Trains

1336. SHRI SATY NARAYAN JATIYA
: Will the Minister of RAILWAYS be pleased
to state :

SRAVANA 11, 1916 (SAKA)
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(a) the time at which the superfast
trains bound for Delhi, New Delhi and
Nizamuddin Railway stations actually arrived
at these stations on 30th June 1994 and
the time by which these trains were late
from their scheduled time indicating the
names of the trains and the reasons for

" late arrival in respect of each superfast

train;

(b) the reasons for not running the
trains at their scheduled time; and

(c)the effective measures being taken
in this regard ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) (a) The
details of the Superfast trains which arrived
late at Dethi/New Delhi/Hazrat Nizamuddin
on 30-6-1994 and the reasons of their late
arrival as under:-



) wnten Answers 256

AUGUST 2, 1994

255 Written Answers

_'sulg eeuyl e ainjiey [eubis

Ineslweiys 1yleg

© @ BIY jB einjie} |04U0D ] L ‘S1H 0€90 ‘SIH 0250 meN-euled LOPZ 9
" "dx3 yiebep 1yjeg
-op- s€ - ‘SIH 0€2} ‘SIH §SH) moN-ewied 16€2 'S
irew
"9/Y deiL S€. - "SIH 0€02 ‘SIH 9961 eNeY-YRIMOH LIEZ ¥
‘Binepeyyg Je ainjey ‘dx3 ealood y|eq
uoyjeslunwwoo-aje} pue |eubis Si 2 ‘SIH g2l ‘SIH 0v01 MBN-YyeIMOH €0€2 '€
.lewyen e ainjiej uoljeo ‘sseidx3 iueypley yjeqg
-lunwwoos|sy pue |eubls T4 L - "$I1H SOt} ‘SIH 0¥60 MON-YeIMOH S0€2 ‘2
"BUSIOWN 1B ‘ssa1dx3 Ipqeleys yjeg
einjie} ©AOW-0007] d1108|3 Sl € ‘SIH GE10 "S1H 0222 maN-ledoyg 1002 |
SUIN ‘SUM
oie| paallie
jeALLIR 8)B[ JO SUOSBAY  Yyoiym AqQ ewly JBALLIY JBNJOY |BAILIY P8INPpayIs aweu 9 "oN uBll ‘ON'S




Written Answers 958

SRAVANA 11, 1916 (SAKA)

257 Written Answers

‘tupng
je juapiooe jo ) ‘dx3 ulppnwezin
uoissnoseday S5 . "SIH S€91 "SIH 0vS1 -asolebuepy s19z 6
‘ainyiey
1amod 211309813
pue uol}08s
reyBpiy lupng :
uo juapiooe ssaudx3 ‘1'D 1yjeq
ules} spoon St ¥ ‘SIH 0€91 "SIH SPLL MeN-SeJpERl G192 '8
"dx3 1ppnweziN
1eszeH-/ndseyg
indeN-indieqer
"O/V Ouel] Ll - "SIH LELO "SIH 02.0 Live/eove/Love L
_"sseJdx3
‘SUIN ‘SIH '
o ale| peALe
‘|eAllIB B]B| JO Suoseay  yoiym Aq ewij [BAILIY (BMOY  |BALLIY paInpeyds aweu ¥ 'ON uieil

ON'S




Wiritten Answers 260

AUGUST 2, 1994

259 Written Answers

‘reybpiy-1upng
usamiaq juapiooe

"dx3 d'v 1yieq meN

40 uoissnoseday 0e ¥ "SIH OLEL "SIH 0¥80 -peqeiepundes €z2/2 gl
rasnjey
aAlloWw 0207 |8s91g
‘ayels yulj jo ‘sse.dxgy
|eAllle 8je| 0] anp 1:1e15] uippnweziN
ey 'xa peyls eie St ! 'SIH 0€91 "SIH Shyi leszeH-feny L0221t
"‘Ylednqgeg
-yeysieyjeg
uaamiaq aul|
a|buis uo paxiom
¢ yeybpin-lupng ‘dx3 npeN |wey
uaamjeq juaplooe ulppnwezin
jo uoissnosadey 14 "SIH SY0I ‘SIH S§¥90 -selpe 1g9z Ol
SUIW ‘SIH
aje| paAllie
‘leAllie aje| \Q suoseay co\c\s \AQ owi \N\_.t.:\ enjoy \m\..t:\ bm\:bmtom. weu ¥ ON Ewt. .OZ.W




SRAVANA 11, 1916 (SAKA) Written Answers 262

261 Written Answers

‘suolje)s
us} e ainjie}
UOHEDIUNWLWOD

‘sseudx3

lueypled 1yjeq
MaN-|eljua)

-aje) pue jeubis LS ! ‘SIH 261l 'sIH §560 Aequog 1562 'St
‘Juapiooe o} enp ‘dx3 wiyosed
jojueylRd-1j0iBYg lenuap Aequog
BIA palaAld S0 v "SIH G102 "SIH 0191 -iesjuwy 926z .
‘Buissoso g Aem
pue suojjouisal sseidx3 14|
Buneauibuz 02 2 "SIH 0261 ‘'SIH 00Z1 MBN-UNd G182 €1
‘SUIN ‘SIH
. 9je| peAlle
‘|eAllle 8)B| JO SUOSBEY  YoIUym Aq swif [BALLIY |ENJOY  [BALIIY PBINPayos sweu ¥ ON uleij ‘ON°'S




263 Written Answers

(b) Trains run late due to various
like Accidents, Bundhs Agitations, Fog/Bad
Weather, Alarm Chain Pullings and other
miscreant activities, Equipment failures,
Engineering restrictions etc.

(c) Intensive chasing and round the
clock monitoring to eliminate detentions
within the control of the Railways.

[English}

Reservation Quota at Allahabad

1337. SHRI RAM PUJAN PATEL :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Government propose
to provide reservation quota of berths at
Fafamau, Phulpur, Mau, Aima Railway
stations of Northern Railway in Allahabad
district for the convenience of passengers

“travelling to and from Delhi and Bombay;
and

(b) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a)and(b).
A reservation quota of 2 sleeper berths at
Phaphamau, 4 Sleeper berths at Phulpur
station by 1028 Gorakhpur-Varanasi Dadar
Express and 2 Sleeper berths at Mauaima
station by 1094 Mahangri Express is
available for Bombay. A quota of 3 sleeper
class berths by 4517 Unchahar Express for
Delhihas also been provided at Phaphamau
station. It has not been considered feasible
to earmark any out station quota at Phuipur
and Mauaima stations for Dethi due to heavy
waiting list at train originating station leaving
no scope for adjustment.
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Purchase of Potato Seeds

1338. DR. S.P. YADAV: Will the
Minister of AGRICULTURE be pleased to
State:

(a) the name of the agencies throumw
which Kufri Jyoti Variety Potato Seeds were
purchasedinTripura, Meghalaya, Nagaland
and Arunachal Pradesh during the last three
years and the quantity thereof; and

(b) the amount allocated to these
States to distribute among the farmers for
purchasing potato seeds during the above
period, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMARY): (a)and(b) The information is being
collected and will be laid on the Table of the
Sabha on its receipt.

[English]
Crop Insurance Scheme

1339. SHRI GABHAJI MANGAUJI
THAKORE :
SHRI CHANDRESH

PATEL :

Will the Minister of AGRICULTURE
be pleased to state :

(a) the number of farmers benefited
under the Crop Insurance Scheme during
the last three years, State-wise;
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(d) to (f). Claims in all the States
are settled except the following :-

{b) whether any evaluation of this
scheme has been made ;

(c) it so, the details therecf;

(d) whether the remaining claims
pertaining to above period under the
schemes have been settled by now ;

(e) if not, the reasons for delay; and

(f) the time by which these claims
are likely to be settled ?

THE MINISTER OF STATE IN THE
MINISTRY AGRICULTURE (SHRIARVIND
NETAM): (a) A statement is attached.

(b)and(c). Yes, Sir. During 1988
evaluation was made and following
modifications were introduced in CCIS;

i) Sum insuredwas reducedto 100%
* of crop loan, subject to maximum
limit of Rs. 10,000/- per farmer,
against the earlier provision of
150% of the loan amount; and

ii) Varying levels of indemnity
depending upon variability of yeild
were introduced.

STATEMENT

Written Answers260

The claim in Madhya
Pradesh and Bihar for
three season are pending
for want of 1/3rd share
from the State and will be
settled as soon as the
State Government remit
their 1/3rd share.

Due to late submission of
yield data by the Orissa
State, claims of Kharif
1993 season are under
process at present.

Total claims of Rs. 207

_crore for Kharif 1993

season of Gujarat State
are under scrutiny of
Government of India and
would be setlled after
scrutiny.

Claims position for Rabi
1993-94 would be known
only after receipt of yield
data.

S.No. State/U.T.

Total No. of farmers
benefited during last three
years (1991-91, 1992-93 and

1993-94 *)
1. Andhra Pradesh 476905

2. Assam

3326
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~ S8.No.  State/U.T. Total No.‘ of farmers .
benefited during last three
years (1991-91, 1992-93 and

1993-94 *)
3. Bihar 206291
4. Goa 244
5. Gujarat 893958
6. Himachal Pradesh 789
7. Jammu & Kashmir N.P. **
8. Karnataka 51552
9. Kerala 13343
10. Manipur N.P. **
1. Madhya Pradesh 296644
12. Maharashtra 437689
13. Meghalaya 837
14. Orissa 105683
15. ; Rajasthan N.P. **
16. Tamil Nadu- ' 118228
17. Tripura N.P. **
18. Utta; Pradesh N.P.. b
19. West‘ kBengal 97455
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LAKSHMANAN: Will the Minister of
ENVIRONMENTAND FORESTSbe pleased
to state:

(a) whether the Government have
any scheme for development of secured
landfill on sites under Hazardous substance
Management in Kerala;

(b) if so, the details thereof and the
areas identified under the scheme;
and

(c) the financial assistance provided
for this purpose ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND

S.No. State/U.T. Total No. of farmers _
benefited during last three
years (1991-91, 1992-93 and

1993-94 ~)
1 20. Andaman & Nicobar N.P. **
21. Delhi N.P. **
22. Pondicherry 511
Total : 2703555
* Information for Rabi 1993-94 is not available. Therefore, information for Kharif
1993 season only is given.
e Not participating at present.
Development of Secured FORESTS (SHRIKAMAL NATH): (a)and(b)
Landfill According to Rule 8 of the Hazardous Wastes
Management and Handling) Rules, 1989,
1340. PROF. SAVITHRI  the State Governments are required to

identify hazardous wastes disposal sites
and carry out detailed Environmental Impact
Assesement. In order to initiate action, the
Government had proposed to provide
financial assistance to States, under the
Central Assistance Scheme. Under this
Scheme, all States were requested to submit
proposals. No proposal has been received
from Kerala State Government for financial
assistance under this Scheme.

(c) Financial assistance upto a
maximum limit of Rs. 5lakhsis tobe provided
for each site to the State Governments/
State Poliution Control Boards for Collection
ofdata, Environmental ImpactAsseseement
(ElA)-and preparation of the landfill design
as per the break-up given below :
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(i) = Collection of data Rs. 1.00 lakh
(i) Cost of EIA study Rs. 1.50 lakh
(iii) Cost of landfill design Rs. 2.50 lakh
Total : Rs. 5.00 lakh
‘ [Translation] are :

Losses to National Seeds Corporation

1341 SHRI RAJVEER SINGH : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether the National Seeds
Comoration is incurring fosses constantly;

(b)if so, the average amount of losses
suffered during the last three years;

(c) the cause of these losses; and

(d) the measures taken by the
Government to check these losses ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR) : (a) Yes, Sir.

(b) The average amount of losses
suffered dunng the penod from 1990-91
to 1992-93 was about Rs 778.55 |akhs

per year

(c) Main reasons for these losses

Increase in input prices and
procurement prices paid to the
seed growers without
corresponding increase in the sale
price of seed;

=}

(

(i) Increase in fixed overhead
expenses on account of general
price rise and payment of D.A. to
the employees of the Corporation;

(i ~ Heavy interest burden due to
imbalance in the capital structure;

(iv) Reduction in marketing segment
of NSC due to competition from
State Seeds Corporation and
private seed industry;

(v)  Under-utlilisation of infrastructural
facilities created under National
Seeds Project Phase-l and Phase-
1l due to cut-back in production;
and . . .

(vi) Excess staff.

(d) Under National Seeds Project
Phase-lll (NSP-lIl) M/s. Tata Consultancy
Services (T CS) were appointed to make
a diagnoshc study and o ‘recommend
remedialmeasures for improvingthe wrking
etﬁqency and viability of the Corporation.
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On the basis of the recommendations given
by the Consultants, an Agreed Action Plan

has been drawn up and is being
implemented. The Government of India

_continuously monitors the implementation

of the Agreed Action Plan.

Superfast Train from Bombay to Patna

1342. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) whether there is no superfast train
running daily between Bombay and Patna
and the passengers have to face lot of
inconvenience due to. delay in operation
of Shramshakti Express and its not being
operated on daily basis ;

(b) whether the Government are
contemplating to start a superfast train
between Bombay and Calcutta Via Patna
daily ;

(c) if. so, the details thereof; and
(d) it not, the reasons therefor ?

THE MINISTERS OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) There
is no superfast train running between
Bombay and Patna, However, at present,
the following express trains are available
between Bombay and Patna :-

1. Dadar-Muzaffarpur Shram
Shakti Express (weekly)

2, Dédar-Guwah‘ati Express

‘(bi-weekly)

3.  Kurla (T)- Chhapra

SRAVANA 11, 1916 (SAKA)

Written Answers 274

Express (3 days in a week)

4. Kurla(T)-Bhagalpur
Express (4 days in a week)

The running of Shram Shakti Express
is being monitored and all efforts are being
made for its punctual running.

(b) No, Sir.
(c) Does not arise.

(d) due to operational and resource
constraints.

F.P.S. to Unemployed Youth

1343. SHRI HARIBHAI PATEL : Will
the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether the Government have
any proposal to allot Fair Price Shops under
the Public Distribution System to the
unemployed youth in Gujarat on cooperative
basis in near future; ‘

(b) if so, the details thereof;

() the time by which the proposed
scheme is likely to be implemented, and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTER OF
STATE IN THEMINISTRY OF COMMERCE
(SHRI KAMALUDDIN AHMED):(a) to (d)
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Operational responsibility for implemetiting
the Public Distribution System (PD8) is that
of the State Gowernments and U.T.
Administrations. Decisions onall operational
aspects including the opening of Fair Price
Shops (FPS), fixing of eligibility criteria and
aliotment of FPSs are within the
administrative jurisdiction of the State
Governments/UT Administrations. Central
Government, therefore, has no proposal to
implement any scheme for allotting FPSs to
unemployed youth and cooperatives run by
themin any State, including Gujarat. Central
Government has, however, advised all State
Governments and UT Administrations to
give priority to co-operatives in the allocation
of FPSs. They have also been advised to
consider reserving a certain percentage of
FPSs for aliotment to women and persons
belonging to SC/ST Community including
co-operatives run by them.

Expenses on Higher Education

1344; SHRI VIJAY KUMAR YADAV
: Will the Minister of HUMAN RESOURCE
- DEVELOPMENT be pleased to state :

(a) whether the Government's
expenses on higher education are going
higher at the cost of primary and secondary
education; and

(b) if so, the remedial steps taken
by the Government to spend sufficient
amount on primary and secondary education
to fulfil the constitutional obligation to
"universalisation of the educations within
the specified period ?

THE DEPUTY MINISTER IN THE

MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DAPARTMENT OF
EDUCATION AND DEPARTMENT OF

APCYST 2, 1984
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CULTURE) (KUMARI-SELJA) : {a)and(b).
Government takes a holistic view of ‘the
education system. Expenditure on one sector
of education is not at the cost of other
sectors. White the Government give highest
priority to primary education and secondary
education, higher education also has its
own importanca. While the share of higher
education in total expenditure on education
fell from 14.7% in 1988-89t0 12.2% in 1993-
94, that of elementary education went up
from 44.6% to 46.2% over the same period.
The share of secondary education remained
at around 32%.

Assistance to Cultural Councils

1345. SHRI SOMJIBHAI DAMOR :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the details ot the academies/
councils and voluntary organisations which
have submitted proposals for sanction of
Central grants together with the amount
of such grants sought therein State wise;

(b) when these proposals have been
submitted ;

(c) whether the Government have

" since sanctioned the grants sought for ;

and

(d) if not, the reasons therefor and
the time by which these grants are likely
to be sanctioned ?

THE DEPUTY MINISTER FOR
EDUCATION AND CULTURE IN THE
MINISTRY OF HUMAN-R ESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
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CULTURE) (KUMARI SELJA) : (a) to (d).

The information is being collected and

will be laid on the Table of the
- House.

Railways Extension from Dullabcherra
to Ranpur

1346. SHRI DWARAKA NATH DAS
: Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Government propose
to extend railway line from Dullabcherra
to Ranpur in Karimganj-Dullabcherra Branch
Sction in Karmiganj District, Assam;

(b) if so, the details thereof; and

(c)the stepstaken by the Government
in this regard ? :

. THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF) : (a) No, Sir.

(b)and(c). Do not arise.

“Subarnarekha Irrigation Project”

1347. SHRI INDRAJT GUPTA : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether his Ministry has withheld
the permission for implementing
Subarnarekha Irrigation Project in West
Bengal; and

(b} if so, the r2asons therefor ?
'THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a)and(b).
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The Subarnarekha rrigation Project of West
Bengal was considered by the multi-
disciplinary Appraisal Committee in April.
1994 and the Project Authorities were
requested to furnish clarifications. These
have very recently been received in July, 94
and, as per prescribed procedure, decisions
on proposals received with complete details
are taken within a maximum period of 90
days from date of such receipt.

Benefits of Research by I.C.A.R.

1348. SHRI LALJAN S.M. BASHA
: Will the Minister of AGRICULTURE be
pleased to state :

“(a) whether his Ministry is cooperating
with various State Governments on
propagating the benefits of research done
by I.C.AR,; '

(b) if so, the details of any two
successful research projects of I.C.A.R.
whose benefits were passed on to farmers
in 1993-94,

(c) whether the |.C.A.R. is
overwhelmingly involved in administrative

- work rather than research work; and

(d) if so, the steps taken to streamline
the functioning of I.C.A.R.

THE MINISTER OF STATE IN THE
MINISTRY OF NON- CONVENTIONAL
ENERGY SOURCES AND MINISTER OF -
STATE IN THE MINISTRY OF
AGRICULTURE : (SHRI S. KRISHNA
KUMAR): (a) Yes, Sir. The Indian Council of
Agricultural Research (ICAR) is extending
the benefits of research to various. State.:
Governments through its network of Krishi -
Vigyan Kendras, 1ICAR Institutes, Project
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Directorates, All India Co-ordinated
Research Projects and State Agriculturai
Universities located in different parts of the
country.

The ICAR has also evolved a system
of Centre-State Coordination by setting in
8 Regional Committees in different agro-
climatic regions to interact with research
scientists, Extension personnel and input
line delivery departments from State and
Central Governments to discuss and solve
problems being faced by the farming
community.

(b) Benefits of the following two
research Projects of ICAR have been passed
on to the farmers :-

() Phytopthora foot rot disease
control measures in black pepper
transferredfor large scale adoption
in pepper growing districts of
Kerala. -

(i) Particle board manufacturing
technology using cotton sticks
extended to Farmers Cooperative
Society, Karnataka

{c) No, Sir.
(d) Does not arise.

Foodgrains in Tamil Nadu

1349. SHRI A. ASOKARAJ : Will the
Minister of FOOD be pleased to state:

(a) the quantum of both buffer and

operational stock of foodgrains in the

godowns of the Food Corporation of india
in Tamil Nadu; and
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(b)the steps taked bythe Government
to maintain the stock in the State ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a)and(b). As on 30.6.1994 the stocks

_ of foodgrains in the godowns of the Food

Corporation of India (F.C.l.) in Tamil Nadu
was about 7.85 lakh tonnes (comprising
5.93lakhtonnes of rice and 1.92 lakh tonnes
of wheat), against monthly allocation of
25,000tonnes of wheatand 1,00,000tonnes
of rice being made to Governmant of Tamil
Nadu at present. Thus, the Food Corporation
of India maintains adequate buffer stocks in
their godowns in Tamil Nadu.

Terminal Facilities at Guwahati and
Lumding

1350. SHRI PROBIN DEKA : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the terminal facilities for
broad-gauge trains at Guwahati and
Lumding. are inadequate ; '

(b) if so, there is any plan to construct
more terminal facilities there; and

(c) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) No,
Sir, :

(b)and(c). Does not arise. However,
following additional facilities being provided
to increase their terminal and transhipment
capacity to handle additional traffic projected
for the coming years :-
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i. Fourth receipt and despatch yard
line at Lumding.

i.  Conversion of platform Nos. 1, 3
" and 4 at Guwahati Station along
with washable apron on platform

No. 3 and 4.

i Provision of washable apron at

platform No. 1 at Lumding Station.

iv. Provision of water filling
arrangement for coaches at
platform Nos. 1 and 4 at Guwahati
Station.

- Quality of Sugar

1351. PROF. K.V. THOMAS : Will
the Minister of FOOD be pleased to
state: ,

(a) The number of sugar mills which

adhere to the ISI quality specifications
prescribed for sugar making ;
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{b) The details thereof; and

(c) The steps taken by the
Government to ensure that sugar mills
maintain quality control in their products
as per norms prescribed by ISI ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a) All sugar mills in the country
generally adhere to the Indian Standard
Specifications prescribed for making of

“various pan sugar (Plantation white). Only
" sugar conforming to these specifications is

released for supply through the Public
Distribution System or as free sale
quota.

(b) Government of India has
prescribed Indian sugar Standards in the

-vacuum pan sugar factories in India for

manufacturing of sugar. For crystal sugar,

~ there are 6 grades in voguo under 3 grain -

sizes vis. L, M & S, each grain size group
havingtwo colours, vis, 30 & 29. Accordingly,
the prescribed ISS Grades of white Crystal
Sugar are as under :-

ISS Grade
ISS Grade
ISs Grade
1SS Grade
1S Grade
i8S - Grade

- L-30
- L-29
- M-30
- M-29
- S-30

- S-20

Crystal sugar which is ‘below, the
specified requirements in respect of grain

size or colour, shall be designated as 'Beiow
ISS Grade'.



283 Written Answers

(c) Inspecting Officers (Sugar) in the
Directorate of Sugar, Ministry of Food, pay
periodical visits to sugar factories to draw
samples of sugar with a view to check
quality of sugar manufactured by the sugar
factories. For offences relating to wrong
grading of sugar, necessary action is taken
against the defaulting sugar factories under
the provisions of Sugar (Packing & Marking)
Order, 1970.

New Railway Projects

1352. SHRISARAT PATTANAYAK Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Government are
considering to permit State Govemnments
in equity for new railway projects;

(b) whether any scheme has been
prepared; and

(c) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI C K. JAFFER SHARIEF) : (a) No, Sir.

(b)and(c). Do not arise.

Accident of Hawrah-Amritsar Express

1353. SHRIGOPINATHGAJAPATH!:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether 3049 UP Howrah-Amitsar
Express met with an accident near
Moradabad on July 20, 1894;

(b) if so, the details thereof and the
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cause of .the accident;

(c) the number of persons killed and
injured therein ;

(d) the extent of damage caused to
the railway property ;

(e) the details of compensation paid
to the victims; and

(f) the steps taken to awvoid such
accidents in future ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) Yes,
Sir.

(b) On 20th July, 1994, while 3049
UP Howrah-Amritsar Express was on run
between Mewa Nawada and Seohara
stations on Moradabad- Saharanpursection
of Northern Railway, its 10 coaches got
derailed, blocking traffic on up track only.
The cause of the derailment is being
investigated by the Commissioner of Railway
Safety, Northern Circle.

(c) In this accident, 7 persons lost
their lives, 15 persons sustained injuries,
including 11 with grievous injuries.

(d) The estimated cost of damage
to railway assets is Rs. 30 Lakhs.

(e) No compensation has been paid
so far. The claimants have to prefer a claim
inthe Railway Claims Tribunalunder Section
125 of the Railway's Act, 1989 and
compensation will be paid on-a decree by
the Tribunal. However, an ex-gratia of Rs.
18,750/- has already been paidtothe victims
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and/or their dependents.

(f) The safety- measures are taken
. continuously to prevent accidents. Some
of the steps taken to prevent such accidents
.include renewal and rehabilitation of
overaged assets like track, bridges, rolling
stock, etc. Intensive inspectibns are carried
out of maintenance depots of wagons and
locomotives and quality of out-turnn from
the workshops. Ultrasonic testing of rails
and axles is being resorted to identify
fractures. Staff in operational categories
are given intensive training and their
performance is monitored. Drivers are
monitored and counselled with regard to
their driving techniques.

Doubling of Railway Line

1354. SHRI KESRI LAL : Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Government propose
to undertake doubling of Kanpur-Jhansi

‘railway line keeping in view the increasing

traffic on this route ;

(b) if so, the time by which it is likely
to be implemented; and

(c) the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) No, Sir.

(b)and(c). Do not arise.

Research Centres

1355. SHRIMATI VASUNDHARA

RAJE : Wil the Minister of AGRICULTURE
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- be pleased to state :

(a) whether the Indian Council of
Agricultural Research propose to set up N
some new research centres ;

(b) if so, the details thereof alongwith
the names of States where these research
centres are proposed to be set up ;

(c) the time by which final decision
is likely to be taken in this regard;

(d) whether any proposal to set up
one such research centre in Rajasthan is
also under consideration ;

(e) if so, the place where it is likely
to be set up; and

(f) the steps taken in that regard
so far ? ‘

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE. (SHRI S. KRISHNA
KUMAR) :

(a)and(b). The Indian Council of
Agricultural Research is undertaking
researchin the country through 44 Institutes,
4 National Bureaux and 21 National
Research Centres.

Keeping in view the priorities and
thrust areas of the Eighth Plan, the Council
has approved 1 new Research Institure
and 9 National Research Centres for
establishment during the Plan period. A
list of these is given in the enclosed

Written Answers 286
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(c) to (e). Orders have been issued Bharatpur, Rajasthan.
for the establishment of new Institute/
Centres and the following have become . 2. National Research Centre on

operational. Arid Horticuiture, Bikaner,

Rajasthan.
1. National Research Centre on

Rapeseed & Mustard, () Question does not arise.
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[Translation]

Study on Agricuiture

1356. SHRI SURENDRA PAL
PATHAK : Willthe Minister of AGRICULTURE
be pleased to state :

(a) whether the Government have
conducted any study for evaluating the effect
of increase in corbondioxide and heat on
the agriculture;

(b) if so, the details thereof; and

(c) the outcome of this study and
the areas of the country in which the said
study was conducted ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE. (SHRI S. KRISHNA
KUMAR) : (a)and(b). Yes, Sir. The Indian
Council of Agricultural Research is
conducting a study to evaluate responses of
increased carbon-oxide on a range of
germplasm of selected crop plants for various
basic physiological functions, and crop
productivity as well as to develop simulating
models with a view to forecast the responses
for likely future environment.

(c) The study is in progress in wheat
growing areas of the country. The preliminary
results indicate direct correlation of rise
in temperature and enrichment of carbon-
di-oxide (upto a certain level) in relation
to crop productivity.
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Stoppage of Mussoorie Express

1357. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government are
aware that Mussoorie Express always stops
on top of Yamuna Bridge before it enters
Delhi Railway Station;

(b) if so, the number of times this
train stopped on this Bridge during the
months of May and June, 1994,

(c) whether the Government are also
aware that stopping and starting a train
ontop of astell-girder bridge cause avoidable
stress and strain on the bridge;

(d) if so, whether any technical
evaluation has been made about the
quantum of stress/strain; and

(e) the action proposed to be taken
to prevent stoppage of train on this Bridge ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a)and(b).
It stopped on 7 occasions in May'94 and on
5 in June'94.

(c)and(d). Bridges are designed to
take such stresses and strains.

(e) Noactionis considered necessary.

Transfer Policy in Super Bazar

1358. SHRI RAJNATH SONKAR
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SHASTRI : Will the Minister -of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION * be pleased to
-state :

(a) the norms prescribed by the
Government in regard to transfer of
employees of the Super Bazar ;

(b) whether the said norms are being
followed properly ;

(c) if not, the reasons therefor ;

(d) the number of employees who
are working in one place for more than
7 years in one capacity or the other;
and

(e)the stepstakén by the Government
to follow the prescribed norms in each case?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES
CONSURMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTER OF THE
STATE INTHEMINISTRY OF COMMERCE
(SHRI KAMALUDDIN AHMED) : (a) No
such ncrms have been prescribed by
Government.

(b)and(c). In view of (a) question does
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not arise.

(d) Super Bazar has reported that
as on date out of a total number of 2247
employees, 108 employees are working
inoneplace forover7 years due to exigencies
of work involving skills of work experience
and administraive requirements.

_(e) As a policy, Government does
not interfere in the day-to-day working of
the Super Bazar.

Railway Claims Tribunal

1359. SHRI S.B. SIDNAL : Will the
Minister RAILWAYS pleased to. state :

(a) the places where the Railway
Claims Tribunals have been discontinued
and the reasons therefor ; and

(b) the details of Tribunals functioning
so far, zone-wise ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) None
of the Railway Claims Tribunal Benches has
been discontinued.

(b) Zone-wise details of Tribunals
functioning at present are given below:

East Zone

Calcutta, Guwahati, Patna, Bhubaneshwar and

Gorakhpur.

West Zone
North Zone

South Zone

Madras,

Bombay, Nagpur and Ahmedabad.

Delhi, Lucknow, Chandigarh, Jaipdr and Bhopal.

Bangalore, Ermakulam and

Secunderabad.
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Extension of Trains

1360. DR. VASANT NIWRUTTI
PAWAR : Will the Minister of RAILWZYS
be pleased to state :

(a) the number of superfast trains
whose final destinations wre extended
beyond the originally planned stations and
‘new stoppages provided during the past
two years;

(b) whether new stoppages of
- superfast trains are causing inconvenience
to long distance passengers;

(c) if so, the details thereof; and

(d) the remedial steps taken in this
regard ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) During
the period from 1-8-1992 to 31-7-1994, 2
pairs of Superfast trains were extended
beyond their originally planned destinations
and additional stoppages of Superfasttrains
and additional stoppages of Superfast trains
were provided at 39 stations.

(b)and(c). No Specific complaints
have been received

(d) Does not arise.

Compensation of Fishermen

1361. SHRI RAM NAIK : Will the
Minister of AGRICULTURE be pleased to
state:

(a) the criteria adopted for payment
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of compensation to the insured fishermen
who die in the accident on the sea;

(b) whether the Government have
received a demand for the liberalisation
of these criteria ;

v

(c) if so, the details thereof, and

(d) the decision taken by the
Government thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON- CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR) : (a) Under 'Group-Accident
Insurance' component of Centrally
Sponsored National Welfare Scheme of
Fishermen, in case of death of the insured
fishermen, his nominee would getthe capital
sum insured i.e. Rs. 25000/-, if the insured
fishermen had met with an accident and
injury caused by such accident had within
six calender months of its occurence,
become the sole and direct cause of death
of the insured fishermen.

(b) No Sir.
(c)and(d). Does not arise.

Prices of Vegetables

1362.DR. R.MALLU : Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether there has been a very
steep rise in prices of vegetables on account
of manipulative practices of both wholesellers
and retailers;
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(b) whether NDDB has been claiming
to procure fruits and vegetables from
producers directly;

(c) if so, the reasons for differences
between retail prices of NDDB and producers
pricqs; and

(d) whether the sources of supply,
prices paid to producers and prices charged
and NDDB's Booths have been made public
over the last one year ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
ARVIND NETAM): (a) Thereis considerable
increase In the prices of vegetables during
recent months which is mainly due to
seasonal changes. There is nothing to show
that increase is due to mal-practices of
traders.

(b) NDDB 1s procuring most of the
fruits and vegetables from producers'
organisations and cooperatives.

(c) The differences between the
producers prices and the retail prices are
mainly due to the losses during sorting,
grading and other overheads.

(d) Only the prices of vegetables and
fruits sold through NDDB's booths are
displayed.

Import of paimolein under O.G.L.

1363. SHRI ATAL BIHARI
VAJPAYEE :

SHRI MOHAN SINGH
(DEORIA) :

SHRIVIJAY KUMAR YADAV :
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Wilkthe Ministet of GVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether a decision to import
palmolein under the Open General License
(OGL) was known in advance ;

(b) if so, the details including the
quantity imported thereof :

(c) the number of traders who have
earned profits in international forward deals
in the commodity ;

(d) whether a committee has been
set up to go into the findings;

(e) if so, the details thereof, and

(f) the rate at which it is bought from
the international market and the rate at
which it is sold to the consumers through
PDS ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDD IN AHMED): (a) No, Sir.

(b)and(c). The Government has no
specific information regarding the alleged
profits in international forward deals made
by private traders.

(d)and(e) in view of (b) and (c) above,
do not arise.

(f) The State Trading Corporation of



india Ltd. has contracted impert of edible
vegetable paimolein oil at an average price
of US $ 556 C.I.F. per tonne for July to
September, 1994 shipments. The central
Issue Price of imported palmolein for States/
U.Ts. for distribution through PDS are, with
effect from 21.7.94, Rs. 24,000 per tonne
for supplies in bulk (loose) and Rs. 27,000
per tonne for supplies in 15 kg. tins.

Consumer Protection
1364. SHRI V. SREENIVASA
PRASAD :
SHRI TARA SINGH :
SHRI DHARMANNA
MONDAYYA SADUL :
SHRI GOVINDARO NIKAM :

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether the Government are
considering inclusion of Consumer
Protection as a subject curricula ;

(b) Whether the Department of
Education hasbeen consulted inthis regard,;

(c) if so, the details thereof; and

(d) the time by which it is likely to
be introduced ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED) : (a) to (d).
~according to information given by Deptt. of

" Education, the NCERT which is responsible
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to formulate the national pattem of school
curriculum has not developed any separate
material on consumer protection. However,
material related to consumer rights has

" been included in some of the social science

text books of NCERT which have been
prescribed for class I, class VI, class VI
and class IX. ’

[Translation]
Regional Centre of SAl

1365. SHRI VISHWANATH SHASTRI
: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Union Government
have sanctioned any assistance for setting
up of a Central Zone Regional Centre of
Sports Authority of India at Lucknow;

(b) if so, the amount thereof;

(c) whether the amount has been
released to the State Government;
and

(d)if not, the time by which the amount
is likely to be provided ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI-
MUKUL WASNIK) : (a) No financial
assistance has been sanctioned by Union
Government as the details of setting up of a
Centre at Lucknow are yet to be worked
out. ’

(b) to (d). Does not arise.
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D.M.U. Train Service

1366. SHRI JAGAT VIR SINGH
ADRONA ‘Will the Minsiter of RAILWAYS
be pleased to state :

(a) whether attention of the
Government has been drawntothe irregular
D.M.U. train service between Lucknow and
Kanpur ;

(b) if so, the details thereof and the
reasons therefor; and

(c) the remedial steps being taken
in this regard ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) to (c).
The punctuality performance of DMU type
push-pullservices between Lucknow and
Kanpur has been averaging about 75%.
The late running is mainly because of
unscheduled precedence to long distance
trains, equipment failures etc. All possible
stepsincludingintensive chasingand round-
the-clock monitoring are being taken to run
push-pull services in time.

Alleged Violation of Norms by NCERT

1367. SHRI RAM VILAS PASWAN
: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Government have
received complaints regarding the alleged
violation of norms in respect of reservation
of scheduled Castes/Scheduled Tribes in
recruitment and  promotion in
M.C.E.R.T;
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(b) if so, the detdils thereof; and

(c) the steps proposed to be taken

_ by the Govemment to ensure that SC/ST

candidates get their due representation in
recruitment and promotion in N.C.E.R.T.?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA) : (a)and(b). A
news-item published in the Indian Express
(Delhi Edition) dated 28.6.94 reported some
cases of alleged violation of reservation
norms in recruitment and promotion in the
NCERT.

(c) The NCERT examined the
allegations carefully and was satisfied that

~ no violation of reservation norms has taken

place and that the instructions issued by
Government of India from time to time on
reservation are being followed by them in
toto. The Government have made this
compliance binding in the NCERT by
incorporating the requirement in the
Regulations of the NCERT. One SC/ST
Cell in the NCERT headed by an officer
of the rank of Deputy Secretary who acts
as Liaison Officer has long been set up
to verify such allegations and take remedial
action with the approval of Director, NCERT.

Privatisation of Rail Yatri Niwaé

SHRI CHITTA BASU :
SHRI BIR SINGH MAHATO :

1368.

Will the Minister of RAILWAYS be
pleased to state : B

(a) whether the Government have
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finally decided to hand over the Rail Yatri
Niwas and other hotels run by the Railways
to the private comanies; and

(b) if, so the specific steps taken
in that direction ?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF) : (a) No, Sir.

(b) Does not arise.

[Translation]
Railway Rest Houses

SHRI RATILAL VARMA :

DR. AMRIT LAL KALIDAS
PATEL :

SHRI ARVIND TRIVEDI :

1369.

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of railway stations
in Gujarat where waiting rooms and Rail

SRAVANA 11, 1916 (SAKA)
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Yatri Niwas were constructed and expanded
by the-Western Railway during 1993 and
upto June, 1994;

(b) the number of railway rest houses
available atvarious railway stations in Gujarat
till date, station-wise ;

)

(c) the facilities provided in the said
rest houses and the fees charged
thereon;

(d) whether the Govemment propose
to construct new railway rest houses in
Gujarat during the year 1994-95;
and

(e) if ‘so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) Nil.

(b) Rest houses for railway officers
and staff are available at the following
stations:

SI. No. Station Sl. No. Station

»1. . Valsad 15. Surendra Nagar
2. Bharuch 16. Rajkot

3. Surat 17. Jamnagar

4. Vadodara 18. Okha

5. Ahmedabad 19. Dwarka

6. Godhra 20. Hapa‘

7. . Dahod 21. :Bhav'a_nagar




307 Written Answers ALGUIST 2, 1894 Written Answers  308-
Sl. No. Station SI. Ne. Station

8. Anand 22. Porbunder

9. Maninagar 23. Jetalsar

10. Kalol 24. Veraval

11. Mehsana 25. Junagadh

12. Palanpur 26. Dholi

13. Sabarmati 27. Gandhiham

14. Viramgam 28. Botad

(c) All basic amenities have been
provided at these rest houses. No fees
is charged if the officer/staff occupying the
rest house is on duty. For occupation of
rest house while on leave, suitable charges
are levied which differ according to the
grade of Officer and which also vary from
place to place.

(d) No, Sir.

(e) Does not arise.

Milk/Ghee Prices

1370. SHRIMATI BHAVNA
CHIKHLIA :
SHRIMATI SHEELA
GAUTAM:

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the prices of milighee
and other products being sold by Delhi
Milk Scheme and Mother Dairy have been

increased exorbitantly recently;

(b) if so, the percentage of increase
in prices effected and the reasons therefor;
and

(c) the steps taken to prune the
administrative andmanagement expenditure
in these Organisations ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a)and(b). There has
been no increase in the selling price of
milk by the Delhi Milk Scheme since
September, 1992. However the selling price
of Ghee, Table Butter and White Butter
have been increased by approximately
12.5% from Rs. 80, 68 & 70 per Kg. to
Rate 90, 78 & 80 per kg. respectively with
effect from 22-4-1994. These prices have
beenincreasedkeepingin viewthe prevalent
market prices of these items marketed by
other manufacturers.

The Mother Dairy was markétingtoned
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milk at Rs...8/- per lire and Full Cream
Milk at Rs: 10.50 per litre til 8-11-1983.

These prices were reduced to ‘Rs. 7/- per-

litre. and Rs. 9.50 per fitre respectively with
- effect from 9-11-1993 as the procurement
- price of milk paid to the State Cooperative
Dairy Federation was reduced due to easy
availability of milk. However, with the onset
of summer season. the procurement of milk

by Mother Dairy got reduced by 30%

(approximately) and they had to pay
enhanced procurement rates to the
Federations in order to get sufficient milk
from them. As such it became necessary
for the Mother Dairy to restore the selling
prices of milk to the same level as were
-charged by them prior to 8-11-1993.

(c) Forpruningthe administrative cost
etc. in running the D.M.S. necessary steps

like modernisation and overhauling of the’

machinary, installation of solar water heating
system for energy saving, reduction in the
size of pouches for packing of the milk,
installation of computers to ensure accurate
and reliable data recording, about 'quality
control, fat and SNF contents, weighment
etc. have been taken. In so far as Mother
Dairy is concemed the administrative and
management expenditure in Mother Dairy
has already -been contained to the extent
so as to make it a viable project.

[English]
Tralns Between Asansol and Bolpu_

1371. SHRI HARADHAN ROY : Will
the Minister of RMLWAYS be pleased to
» state :

(a) whether the Government propose
to run passenger trains between Asansol
and Bolpur wa Khanaloop for the
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convenience of thousands of daily
commuters and other passengers; and

(b) if not, the reasonsvtherefbor ?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF): (a) No, Sir.

(b) Due to operationa'l and resource
constraints.

Kendriya Vidyalaya Employees
-1372.  SHRI MUHIRAM SAIKIA :
DR. SUDHIR RAY :

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased .
to refer to the reply given to understand
Question No. 4777 on April 26, 1994 and
state:

(a)whether specific actions have been
taken with regard to sixteen demands that
have been accepted by the Kendriya
Vidyalaya Sangathan as a result of
deliberations with Members of Parliament;

(b) if so, the details thereof ;

(c) if not, the reasons for the deley;
and

(d) the steps proposed to be taken
by the Government in this regard to ward
off the proposed agitation by the employees
of Kendriya Vidyalaya Sangathan ? -

THE DEPUTY MINISTER FOR
EDUCATION AND CULTURE IN THE
MINISTRY OF HUMAN RESOUHCE
DEVELOPMENT (DEPARTMENT OF

- EDUCATION AND DEPARTMENT OF

a
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CULTURE) (KUMARI SELJA) : (a)to(d).
Commissioner, Kendriya Vidyalaya had held
discussion with representatives of the
employees in February, 1994. A discussion
took place in the first week of April, 1994 with
2 Members of Parliament who were
accompanied by some employees of KVS.
It was agreed that 16 out of 25 demands
have been accepted by the Kendriya
Vidyalaya Sangathan and that KVS will
convey the position to the Members of
Parliament concerned and the associations
in regard to each of these 16 demands and
will ensure specifc action very early. Kendriya
Vidalaya Sangathan has now intimated that
action to meet the demands relating to the
notification of the panels, early filling up of
recent posts, formation of Grievance Cells,
regularisation of the ad-hoc services of the
staff of Headquarters Kendriya Vidalaya
Sangathanand Regional Offices, addressing
of communication for conduct of work study
of Headquarters Kendriya Vidyalaya
Sangathan and regional offices by the
Internal Work Study Unit of this Ministry, re-
orientation of AMA facilities and request to
the Ministry of Health for extension of Central
Government Health Scheme facilities has
already been taken. The demand relating to
reduction of duty hours of Chowkidar which
involves increase in the man power and
financial out-lay is being taken up by Kendriya
Vidyalaya Sangathan for consideration of
Govt.

The demand relating to the review
of Recruitment Rules of various posts require
the approval of Board of Governors, Kendriya
Vidyalaya Sangathan and the same will
be submitted in the next meeting of Board
of Governors. The Delhi Development
Authority and Haryana Urban Development
Authority have been requested by Kendriya
Vidyalaya Sangathan to provide land for
the construction of additional staff quarters.
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Instructions have already been issued by
Kendriya Vidyalaya Sangathan for
implementing the group insurance scheme
and appointment of teachers on contractual
basis and payment of Over Time Allowance
to the entitled staff.

The Joint Consultative Machinary
meeting of Kendriya Vidyalaya Sangathan
is proposed to be held in the month of
August/September, 1994.

In view of the above, there is no
cause for agitation by the employees of
Kendriya Vidyalaya Sangathan. The

" Sangathan has Joint Consultative Machinary

for discussing these issues and also
Grievance Cells for redressal of grievances.

[Translation]
"Industrial Poilution"

1373. SHRI ARJUN SINGH YADAV
: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether the Government have
received complaints regarding industrial
pollutionin various districts of Uttar Pradesh;

(b) if so, the details thereof; and

(c)the actiontaken by the Government
in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) : (a) Yes,
Sir.

(b) The Ministry of Environment and
Forests have so far received 20 complaints
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during 1994 regarding industrial pollution
in various districts of Uttar Pradesh. The
list of complaints is given in the statement
“attached.

(c) In case of the complaint relating
to M/s. Hindalco Ltd., Renukoot, a team
consisting of scientists from the Ministry
of Environment and Forests, Central
Pollution Control Board and U.P. Pollution
Control Board visited the site, investigated
the complaint and has made a report. In
respect of M/s. Cheema Paper Mills, M/
s. India Glycol, Multiwal Paper Mills, all
situated in Kashipur, Bazpur Sugar Mills
at Bazpur and Shiva Paper Mills at Rampur,
Central Pollution Control Board investigated
the complaints and found that effluents from
these industries do not comply with the
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prescribed standards and show cause
notices have been issued to each of them.
In the case of M/s. Ganesh Paper Mills,
Jajpura, M/s. Raina Paper Mills, Khalilabad,
M/s. Sanjay Paper Mill, Khlilabad and M/
s. Jhunjhunwala Vanaspati Mills, Naupur,
have been issued notices to show cause
as to why action should not be taken against
them. In respect of M/s. Satnam Paper
Mills, kashipur, U.P. Pollution Control Board
examined the complaint and reported that
the unit only uses waste-papers and no
chemicals. However, the unit was directed
to upgrade its treatment plant.

The other complaints have been
forwarded to UP Pollution Control Board,
District Megistrate and other officials- for
necessary action.

STATEMENT
S.No. Complaint
01. Pollution due to Harduaganj Thermal Power Station, Aligarh.
02. Water pollution caused by M/s. I.LF.F.C.O., Phoolpur.
03. Pollution created by :-
(i) M/. Cheema Paper Mills, Kashipur;
(i) M/s. Shiva Paper Mills, Rampur.

(iif) M/s.Bazpur, Sugar Factory, Bazpur.

(iv) M/s. India Glycol Ltd. Kashipur ; and

(v) M/s. Multiwal Paper Mills, Kashipur.
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S.No.

Complaint

04.

05.

06.

07.

08.

09.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Pollution from M/s. Yash Paper Mills, Darshan Nagar, Distt. Faizabad.
Water Pollution caused by M/s.. Hindalco Limited, Renukoot.
Air Pollution caused by magnasite mining factories in Pithoragarh.

Air and noise poIIu_tion caused by M/s. National Steel Emporium,
Lucknow.

Air Pollution due to Sisva Sugar Mill, Sisva, Maharajganj.

Air Pollution caused by Bone Grinding units at Khatauli, Distt. Meerut.
Pollution due to Lime Kiln factories at Dehradun.

Pollution of Ganga river water at Kanpur due to tannery factories.
Air pollution due to Brick Kilns at Village Sherpur, Distt. Ghaziabad.
Water pollution caused by M/s. India Glycol, Distt. Nainital.

Air pollution due to exhaust from chimnies of Solvent Factories at
Shahjahanpur.

Air and water pollution caused by M/s. Satnam paper Mills, kashipur,
Distt. Nainital.

Water pollution near Gulavati town due to a factory of Jindal Group.
Water Pollution due to Carpet Industries at Parsipur, Distt. Varanasi.

Air pollution caused by M/s Vijayant Soler and Brazing Alloys, Hapur,
Distt. Ghaziabad.

Air and water pollution due to tanneries and vehicles in Kanpur city.
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S.No. Complaint

20. Air and sound pollution by Panki Power House, Panki, Kanpur.

21. Water pollution in Denva river at Bhairnva, due to a distiller unit.

23. Air and water poliution due to M/s. Super Chemical Factory, Fatehpur.

24. Noise pollution caused due to M/s Chopra Steel Industries at Lakhimpur.

24. Air pollution caused by Tannery Waterhousing Units at Muzzafarnagar.

25. Complaint about water pollution caused by M/s. Ganesh Paper Mills,
Jajpura, Distt, Badhyuan.

26. Water poliution caused by M/s Sanjay Paper Mills, Khaliabad, Distt,
Basti.

27. Water pollution caused by M/s Raina Paper Mills, Khalilabad Distt.
Basti.

28. Complaint of pollution of water due to M/s Uhunjhjnwala, Vanaspati
Mills, Naupur, Distt. Jaunpur.

29. Water pollution caused by M/s. Baghpat Sugar Industries, Baghpat,
Distt. Meerut.

[English] (b) if so, the details thereof;

Bonus to Farmers

1374. SHRI SOBHANADRESS-
WARA RAO VADDE : Will the Minister of
FOOD be pleased to state :

(a) whetherthe Governmentare giving
bonus to farmers who contribute wheat
to central pool in several States particularly
in Punjab and Harvana :

(c) the amount disbursed as bonus
during each of the last three years, State-
wise ;

(d) whether the Government propose
to provide bonus to the paddy growers
also ;

(e) if so, the details thereof, and
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(f) the time by which bonus is likely
to be given to the paddy growers?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIl) : (a) to (c). A central incentive bonus of
Rs.25/-- per quintal was allowed by the
Government to farmers on sale of wheat to
public procuring agencies for Central Pool
during 1st April to 30th June, 1992 and 1st
April to 30th June, 1993 in 1992-93 and
1993-94 Rabi Marketing Seasons
respectively.

(d) to (f). Government has no proposal
to give bonus on paddy.

Commonwealth Games

1375. SHRI ANNA JOSHI : Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to
state .

(a) whether India will participate in
the couming Victoria Commonwealth
Games;

by if s0. the details of the disciplines
indentifiect and preparation being made for
this

(c) the number of participants and
others likely to be sent for these Games
and the criteria adopted for their selection;
and

(d) the funds earmarked for the
purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
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DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI
MUKUL WASNIK) : (a) Yes, Sir.

(b) India will participate inthe Athietics,
Boxing, Wrestling, Weightlifting, and
Shooting. Continuous coaching camps,
competition exposure abroad and supply
of eauipment of international quality has
been .ns::. »d as part of our preparations
for the Games.

(c) Indian Olympic Association have
sent a proposal for participation of 95
zportspersons/officials in the
Commonwealth Games, which is under
consideration of Government. Quantitative
qualifying standards were fixed for Athletics,
Shooting and Weighlifting. In case of Boxing
and Wrestling selection has been made
on the basis of their performance in various
competitions.

(d) A sum of Rs. 20 crores had been
allocated for preparation of our teams and
sportspersons for Asian games and
Commonwealth Games.

[Translation]
"Rare Birds'

1376. SHRI PANKAJCHOWDHARY:
SHRI MAHESH KANODIA :
SHRI BALRAJ PASSI :
DR. RAMESH CHAND
TOMAR :
PROF.RASASINGH RAWAT:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :
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(a) whether Govt. have received
complaints regarding the sale/purchase and
smuggling of rare birds in the name of
foreign birds ;

(b) if so, the number of cases detected
during the last three years along with the
action taken by the Government against
the guilty persons; and

(c) the steps taken by the Government
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to protect these rare birds ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a)and(b).
Some reports of attempted smuggling and
trade of rare and other species of birds have
been received in the Ministry. The number
of cases detected by Regional Offices of
Wildife Preservation of Govt. of India during
the last 3 years i.e. 1991-92, 1992-93 and
1993-94 are as follows :

Centre 1991-91 1992-93 1993-94
Delhi - - -
Calcutta 1 - -
g

Nldu‘;as ° ) 1
Bombay 4 17 22

Action has been taken as per Law
in all the cases.

(c) Steps taken by the Government
to protect the rare birds include:

1. Hunting of Scheduled wild
birds has been banned by law.

2. Central assistance is provided
to Stare/UT Govts. for
strengthening anti-poaching
infrastructure.

3. Raids are carried out by the
Wildlife Authorities whenever
information of illegal trading in

wild animals reaches them.

4. International trade in
endangered species of
animals/birds and articles
made thereof is regulated
under the provisions of the
Convention of International
Trade in Endangered Species
of Wild Fauna and Flora
(CITES). Indiais a Party to the
Convention.

5. Regional and sub-regional
offices of Wildlife Preservation
are set up mostly at the main
export centres of the country
to prevent smuggling of



wildlite products.

6. Cooperation of Police, BSF,
Coast Guard and Army is also
taken in apprehending the
poachers and illegal traders.

7. There is a scheme for
payment of reward to the

~ informers, which among other
things, helps in getting
intelligence regarding
smugglibg of wildlife products.

8. Anetwork of birds sanctuaries
have been set up in the
country to conserve the wild
birds and their habitat. Central
Assistance is provided to
State Govts. for their
development.

Mini Rallway Station at Surat

1377. SHRI KASHIRAM RANA : Will
the MINISTER OF RAILWAYS be pleased
to state :

(a) whether the Government propose
to set up a mini railway station at Surat ;

(b) if so, the details thereof; and

(c)the stepstaken by the Government
in this regard ?

THEMINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF) : (a) to (c). There
is no proposal for setting up a mini railway
station atSurat. There s, however, aproposal
to construct a booking office on East side
of Surat station. This work is presently held
up as the Civil Authorities are yet to acquire

ldriu ur uhoulany darea / parking place
and approach. road to the station.

(English]

Private Universities

1378. SHRI PRITHVIRAJ D.
CHAVAN: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether certain Organisations
have sought permission to start private
universities ;

(b) if so, whether the Government
have taken any decision in the matter;
and

(c) if so, the details thereof 2
SUCS,

THE DEPUTY MINISTER (N THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) : (KUMAR SELJA): (a) Yes, Sir.

(b) and (c). Same proposals for
establishment of privately-funded
universities have been received and are
under consideration of the Government.

Upgradétion of Technical Education
1379. SHRI D. VENKATESWARA
RAO :

SHRI  BOLLA
RAMAIAH :
SHRI K. PRADHANI :
SHRI PARASRAM

BHARDWAJ :
SHRI BAPU HARI CHAURE :

BULLI



Will .the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) Whether a High Powered
Committee set upin 1990-91 for mobilization
of additional resources for technical
education has submitted its report to the
Government ;

(b) Whether the Committee has
suggested for setting up an Educational
Development Bank ;

(c) If so, the main recommendations
made by the Committee; and

(d)the stepsbeingtakento implement
them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to (d). A
High Powered Committee on Mobilizations
of Resources for Technical Education was
set up by the All India Council for Technical
Education (AICTE). The Committee has
submitted its report in May, 1994. The main
-ecommendations of the Committee which
nclude among others income-tax rebate on
Jonations and contributions ; levying an
Zducational cess on industries for funding
:echnical education and R & D activities ;
slan allocations for technical education to
se basedon outlaysforindustrialand service
sectors ; generation of resources by the
:echnical institutions through appropriate
messc a5 and setting up an Educational
Development Bank of India (EDBI) for giving

soft loans for establishment of Institutions
and to needy students for pursuing their
studies. The recommendations ‘involve
actions by several agencies and require a
thorough process of consultations.

Drinking Water Facility

1380. DR. AMRIT LAL KALIDAS
PATEL: WILL THE MINISTER OF
RAILWAYS BE PLEASED TO STATE :

(a) the number of stations where the
facility of drinking water is not available,
zone-wise ;

(b) whether the Government have
any scheme under which voluntary
organisations/ private parties caninstal piaus
and water coolers at railway platforms ;

(c) if so, the details thereof; and

(d) the special steps being taken to
encourage this scheme and to provide this
facility on all the stations ?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF): (a) Drinking
water arrangements, commensurate with.
the volume of traffic handled, have been
provided, in one form or the other, at all the
Railway Stations, on Indian Railways.

(b) to (d). Instructions have been
given to the zonal Railways that whenever
any individual, businessman, industrialist
or a company is interested in providing
electric water cooler at any station of the
Railways, they should normally grant
permission, subject to the availability of
space for providing the same. These parties
may be permitted to display their mane
on the top of the water coolers. The
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maintenance of these water coolers should
also be got done through the parties
concerned. Manning of these water coolers,
if required, will be done by the Railway
Staff.

[Translation]

Remunerative prices for Grpes

1381.SHRI PHOOL CHAND VERMA:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Grapes grower of Madhya
Pradesh are facing problem to get
remunerative prices of their produce due
to lack of proper training and facilities for
arapes production ;

(b) if so, the facts thereof; and

(c) the steps taken/proposed to be
taken by the Government to provide
adequate training to the farmers to grow
crop of sweet grapes ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM) : (a) No, Sir.

(b) Does not arise.

(c) Government of India is
implementing a Centrally Sponsored
Scheme on Integrated Development of
Tropical, Arid and Temperate zone Fruits,
under which Rs. 8.00 lakh is provided to
Madhya Pradesh during VIl plan period
for training to fruit growers. National
Horticulture Board is also providing
assistance for transfer of technology through
training and visits of growers in groups
of 50 farmers at a maximum cost of Rs.
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50,000 per grbup. These funds can be
utilized for grape growers also. .

Length of Hailway Tracks

1382. DR. SAKSHIJI: Willthe Minister
of RAILWAYS be pleased to state :

(a) the total length of rail tracks in
K.M. at present;

(b) the estimated number of
passengers travelled intrains between 1991
and 1993 ; and

(c) the percentage of increase
expected in passengers and goods
transportation during the decade of 1990?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) As on
31st March, 1993, the total track Kms. of
Indian Railways was 1,09,149.42 Kms.

(b) The number of passengers
originating on Indian Railways for the years
1990-91,1991-92 & 1992-93 are as under:—

(In millions)

1990-91 3858
1991-92 4049
1992-93 3749

(c) Eighth Five Year Plan provides
for 5% annual growth in passenger traffic.
The estimated number of passengers
originating and projected Revenue freight
traffic for 1996-97 are as under :—
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~Passengers Passenger Revenue Freight 1996-97
originating Kms. Tonnes Tonnes Kms.
(millions) (billions) (millions) (billions)
4472 377.74 418.4 313.8

Zoological Gardens Maharashtra

1383. SHRI VILASRAO
NAGNATHRAO GUNDEWAR : Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state : -

(a) the total number of zoological
gardens in Maharashtra ;

(b) the number of wildlife exist therein ;

(c) the annual amount spent thereon
during the last one year; and

(d) the steps being taken to improve
their conditions ?

THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) to (c).
Thelistof zoological Gardensin Maharashtra
and the number of wild animals displayed as
registered with Central Zoo Authority
alongwith the figures of expenditure incurred
by these zoos during 1992-93 is given in the
enclosedstatement. Theexpenditure figures
for 1993-94 are not available.

(d) The Central Government has
notified minimum standards and norms to
which every zoo in the country has to
conform. Evaluation of every zoo is being
done with reference to these standards
and norms and the zoos are being asked
to mitigate the shortcomings within a time
frame. Financial Assistance is provided to
zoos for improving, expanding the
enclosures and other facilities of the
Z00.
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Neem-based Insecticides
1385. SHRI RAMESHWAR
PATIDAR :
SHRI RAM PRASAD SINGH :
SHRI MANJAY LAL :

Will the Minister of AGRICULTURE
be pleased to state :

(a2} whether the neem-based
insecticides have effective control on those
insects which were so far immune to other
insecticides ;

(b) if so, whether the Government
are contemplating any research work on
the use of neem-based insecticides ;

(c) if so, the details thereof; and

(d) the further steps taken by the
Government to encourage and popularise
the neem-basedinsecticides easily available
in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMARY): (a) Yes, Sir. A few insect pests
which have developed resistance to other
pesticides can be controlled by neem based
insecticides.

(b) Yes, Sir

(c) Research on botanical pesticides
including neem has high priority. Special
projects have been initiated to promote use
of neem for pest management in crops
like cotton., vegetables and tobacco.
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(d) Steps taken by the Government
include :

(i)  Simplification of registration
procedures for promotion of neem
based pesticide formulationsin the
country.

(i)  Grantingof provisional registration
for several commercial
formulations.

(i)  Cominercialization of neembased
pesticides during the period of
provisional registration.

(iv) Use of neem based pesticides in
the Integrated Pest Management
Programme both at National and
State level.

Alleged Irregularities in L.V.R.I.

1386. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of
AGRICULTURE be pleased to state

(a) whethercasespertainingto alleged
fraud of lakhs of rupees in the purchase
of foreign journals by the Indian Veterinary
Research Institute, |zzatnager, Bareilly
during the last seven years have come
to the notice of the Government; and

(b) if so, the details thereof and the
action being taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE. (SHRI S. KRISHNA
KUMAR). (a) and (b). Irregularities in the
purchase of foreign journals have been
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alleged in local news-papers. Honlble
Member of Parliament Shri Santosh Kumar
Gangwar, has also drawn the attention of
Indian Council of Agricultural Research to
these reports. Vigilance inquiry atthe Institute
level has been conducted and the report is
being examined at the Headquarters of the
Council.

Special Trains for Congress Rally

1387. SHRI MOHAN
(DEORIA) :

SHRI RAJVEER SINGH :

SINGH

Will the Minister of RAILWAYS be
pleased to siaic .

(a) the number of special trains, the
starting points of each one andthe estimated
number of passengers so carried by each
one for the recent Congress rally in Dethi:

(b)the rules and procedure for granting
sanction for such special trains;

(c) the prior amount required to be
depositedin each case, actualdepositmade
in each of the such cases;
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(d) the number of persons found
travelling in the coming of returned journeys
of these special trains without proper
tickets ;

(e) if so, the details thereof; and

(f) the action taken in this regard?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) A
Statement is attached.

(b) The Rules for booking of special
trains are published in IRCA Coaching Tariff
No. 24, Part |, Vol. | (Rule 401 to
407).

(c) All charges as laid down in the
Rules are required to be paid in advance
before the ticket for special train is issued.
About Rs. 3.14 Crores have been deposited
by the Organisers in these cases at various
places towards the Railway dues.

(d) None.

(e) and (f). Do not arise.

STATEMENT

The details regarding the Originating points and the Number of Special trains

are as under .—

Starting Points

No. of Specials.

Trivandrum

Cannanore

Mangalore
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Starting Points No. of Specials.
Mysore ‘ 1
Bangalore ‘ 4
Hospet 1
Nandyal | 1
Raichur 1
Tirupati 1
Kazipet 1
Vishakhapatnam 1
Vijayawada 1
Hyderabad 2
Vasco . 2
Madras 4
Pune ‘ 1
Kurla 1
Nagpur 1
Jamnagar 1
Ahmadabad 1

Surat 1



341 Written Answers

SRAVANA 11, 1916 (SAKA)

Written Answers 342

Starting Points

No. of Specials.

Udaipur

Ajmer

Jodhpur
Bikaner
Sriganganagar
Kota

Sealdah
Howrah
Kharagpur
New Alipurduar
Ranchi

Patna

Katihar
Berhampore
Raipur
Bhubaneshwar
ﬁtlagérh
Bilaspur

Jabalpur

1
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Starting Points

No. of Specials.

Jhanéi
Varanasi
Gonda
Allahabad
Gorakhpur
Jammu Tawi

Guwahati

Total

68 Specials

In the return direction from DelhiArea,
69 Special trains (One more for
Visakhapatnam) were run.

The number of passengers being
carried inthe Specials to the carrying capacity
of the coaches attached with these trains.

[English]
Pay Scales in Museums

1388. SHIR ANAND RATNA
MAURYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether Technical Assistants
working in various museums are not being
given pay scale of Rs. 1640-2900 despite
the recommendation made by the Fourth
Pay Commission and substantiated by CAT,
Hyderabad ;

(b) whether these recommendations
have been implemented in some museums
wef 1.1.1986;

(c) if so, the details in this regard
and the reasons for non-implementation
of these recommendations in all Museums ;
and

-(d) the steps being taken by the
Government to implement these
recommendations expeditiously in other
museums including the museum at
Allahabad ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA): (a) to (d).
The issue of extending pay scales of Rs.
1640-2900 in favour of technical Assistants



345 Written Answers
working-in-centrally administered Museums
is presently subjudice before the Principal
Bench of Central Administrative Tribunal,
New Delhi. The question of implementing
pay scales will arise on receipt of the orders
of the Hon'ble Central Administrative
Tribunal, New Delhi.

Child Prostitution

1389. SHRI MOHAN RAWALE: Will
the Minister of HUMAN RESOURCE
DEVE_LOPMENT be pleased to state :

(a) whether the Government have
constituted a high-level committee to suggest
measures for the eradication of child
prostitution ;

(b) if so, the details thereof;

(c) the composition and termsof
reference of the committee ;

(d) whether the said committee has
submitted its report to the Govemment ;

(e) if so, the salient features there
of and the reaction of the Government
thereto; and

(f) if not, when the committee is likely
to submit its report ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT)
(SHRIMATI BASAVA RAJESWARI): (a)
Yes, Sir.

(b) and (c) : A Statement is attached.
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(d) : Yes, Sir.

(e) : The salient recommendations
for the Report are :

(1)  Strict enforcement of the Innoral
Traffic (Prevention) Act, 1956
through notification of special
officers and formation of Advisory
Bodies including leading voluntary
organisations.

(2) Improved coordination in the
enforcement of law and the rescue
of child prostitutes and the
protection, counselling and
rehabilitation of the rescued
persons ;

(3) Involvementof Non-Govemmental
Organisations by giving them
Identity Cards ;

(4) ExpansionofICDS andadolescent
girls scheme to red light areas ;

(5) Schooling for the children of
prostitutes/child prostitutes ;

(6) Upgradation of various services
including health and psychiatric
services for children of prostitutes/
child prostitutes under the
scheme for Prevention and Control
of Juvenile Social Malad-
justment ;

(7) Implementation of training-cum-
income generation projects for
rescued persons under regular
schemes of the Govemment ;

(8) Development of Source Areas
(high supply area of prostitutes) ;

(9) Involvement of CBIforthe purpose
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of investigating and tackling Inter-
State trafficking ;

(10) Involvement of BSF and ITBP for

the purpose of keeping vigil in the
country on movement of young
girls under suspicious or

unexplained - circumstances ;

Review for the concerned laws ;
and

" AUGUST 2, 1994 Writfen Answers = 348

(12) Creation of implementing
machinery and orientation training
to the' implementing officials.

~ The recommendations made by the ‘
CentralAdvisory Committee have since been
sent to the concerned Central Ministries
/Departments andtothe State Governments
for taking appropriate action.

(H : Dose not arise.
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I. T_ERMS OF REFERENCE

The Committee will

(a) éuggest welfare programmes to
be implemented at the national
level for the care, protection,
treatment, development and
rehabilitation of the young fallen
victims, namely, the children and
the girls.

(b) make suggestions for
amendments to the existing laws
or for enactment of any new law, if
so warranted, for the prevention of
sexual exploitation of children.

(c) examinethe Devadasisystemand
the Jogin tradition and suggest
ways and measures for the
eradication of these systems and

~ for the rehabilitation of the victims
of such traditional forms of
exploitation.

(d) recommend a plan of action and
implementation schedule and
recommend to the Government
the setting up of an appropriate
machinery for the proper
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implementation of its suggestions.
[Translation]
Damage to Railway Property.

1390. SHRI N.J. RATHVA : Will the
Minister of RAILWAYS be pleased to state:

(a) the details of the damage caused
to the railway property in Gujarat by the
Anti-social elements during the last one
year,

(b) the number of persons found
involved thereinandthe action taken against
them thereon; and

(c) the concrete measures taken by
the Government for the protection of railway
property in future ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF):,(a) and
(b). The details of the damage caused to the
railway property in Gujarat by the anti-social
elements and miscreants during the last
one year, i.e. 16.7.93to 15.7.94 is as under

No. of cases value of damaged persons arrested.
registered. property (in Rs.)
4 1,10,175/- Nil

(c) Thefollowing preventive measures
are being taken for the protection of Railway
property (—

1. Strictvigilis kept overthe activities
of anti-social elements and
miscreants.

2. All important trains are being
escorted by GRP/RPF personnel
in affected areas during night as
far as possible.

3. Surveillance on criminals andraids
to arrest the miscreants.
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4. Track patrolling is being
undertaken in identified vuinerable
sections.

5.  Highprofile presence of uniformed
GRP personnel at the Railway
Stations/premises.

6.  Snifferdogsare deployedincertain
places in order to detect explosive
materials.

7. Regularcoordination meetings are
held between Railway and State
police authorities.

[English]
Change of Location of Sugar Mill

1391. SHRI CHHHITUBHAI GAMIT:
Will the Minister of FOOD be pleased to
state :

(a) whether a proposal received from

the Government of Guijarat for change of
location of a new sugar mill is pending
since long;

(b) if so, the reasons therefor ; and

(c) the by time which it is likely to
be finalised ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIl) : (a) to (c). The Central Government
has received six proposals for change of
location of new sugar factories in Gujarat. In
five cases, approvals have been granted
and necessary amendments have alsobeen
made in the Letters of Intent. In respect of
one remaining case, necessary action is
being taken in pursuance of court’s orders.
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[Translation]

Support Prices of Foodgrains

1392. SHRI GUMAN MAL LODHA
SHRI NITISH KUMAR :

Will the Minister of AGRICULTURE
be pleased to state :

(a) the percentage of support prices
of the foodgrains increased during the years
1991-92, 1992-93 and 1993-94 ;

(b) whether the cost of agricultural
production has also increased accordingly
during these years ;

(c) if not, the factual position in this
regard ;

(d) whether the Government have
conducted any survey to find out the extent
of increase in the purchasing power of the
foodgrains growers especially of marginal
and small farmers during the above period ;
and

(e) if so, their estimated purchasing
power in April, 1991 and April,
1994 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM):(a) to (c) : The Minimum
Support Prices of major agricultural
commodities have been raised over the
years primarily due to higher cost of
production and other relevant factors. A
statement showing the percentage increase
in the minimum support prices of foodgrains
during the years 1991-92, 1992-93 and
1993-94 is enclosed.
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(d) and (e) : The Minimum Support
Prices fixed by the Government for major
agricultural commodities including
foodgrains allow an adequate to return to

the growers. Accordingly, their purchasing
power is expected to have increased over
the years. However, no specific survey has
been conducted in this regard.
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[English]

Integrated Watershed Management

1393. SHR! DHARMANNA
MONDAYYA SADUL : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether any Centrally Sponsored
Scheme on ‘Integrated Watershed
Management in the catchments of Flood
Prone Riversis beingimplementedin several
States ;

(b) if so, the details thereof alongwith
its objectives ;

(c) the total funds allocated to each
State during 1992-93, 1993-94; and the
amount earmarked for 1994-95 under the
scheme ; and

(d) the achievement made therefrom
during the above period ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM) : (a) Yes Sir.

(b) The Centrally Sponsored Scheme
of Integrated Watershed Management in
the Catchments of Flood Prone Rivers is
being implemented in Gangetic basin since
sixth five year plan (1980-81). The
catchments of Rivers of Gangabasinnamely
Sone (Bihar, M.P. and U.P.), Ajoy (Bihar
and West Bengal), Punpun (Bihar), Gomti
(U.P.), Ghaggar (Haryana, H.P and Punjab),
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Upper Yamuna (U.P.andH.P.), Upper Ganga
(U.P.), Sahibi (Haryana, U.T. of Delhi and
Rajasthan) and Roopnarain (West Bengal)
are presently covered. Financing pattern
of the scheme is 100% central assistance
to the States comprising 50% grant and
50% loan. The objectives of the scheme,
inter-alia, are :—

(i) Prevention of land degradation by
adoption of a multidiciplinary
integrated approach in the
catchment areas of Flood Prone
Rivers.

(i)  Improvementoflandcapability and
moisture regime in the watersheds.

(i)  Promotion of land use to match
land capability.

(iv) Reduction of runoff from the
catchments to reduce peak flow
into the river system.

(v) People’s involvement in the
management of catchment.

(vi) Upgradation of the skills in
planning and execution of land
development programmes.

(c) and (d). The Statewise allocated
funds during 1992-93 and 1993-94 and
achievements are given in the Statement
enclosed. An outlay of Rs. 30 Crores is
provided for 1994-95. The Statewise
allocation would be based on the submission
of the programmes by the States.
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[Translation]
Bridge on Ganga
1394. SHRI RAJVEER SINGH : Will

~ the Minister of RAILWAYS be pleased to
state :

(a) whether the Government propose
to construct another bridge on Ganga river
near Kachhla railway station under Badaun
district keeping in view the dilapidated
condition of the existing bridge ;

(b) if so, the time by which it is likely
to be constructed; and

(c) if not, the reasons therefor ?

THE NINISTER OF RAILWAYS
(SHIR C.K. JAFFER SHARIEF) : (a) No, Sir.

(b) Does not arise.

(c) The existing bridge is in sound
condition.

Sale of Rice by FCI

1395. SHRIRAMASHRAY PRASAD
SINGH @ Will the Minister of FOOD be
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pleased to state :

(a) whether the Government have
directed the Food Corporation of India to
release superior quality of rice for sale in
the open market during January, 1994 to
September, 1994 ;

(b) if so, the quantity released so
far;

(¢) whether the Government have
fixed any reserve price for the sale of this
rice in the open market by the Food
Corporation of India; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR! KALP NATH
RAI) (a) Yes, Sir.

(b) Aquantity of approximately 63935
MT of rice was sold by FCI during the
months of January, 1994 to July, 1994 (upto
25th July).

(c) and (d) A statement indicating
State-wise, month-wise prices of rice fixed
by FCI for open sale of rice from January,
1994 to July, 1994 is enclosed.
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[English]
Engineering Colleges
1396.

KUMARI SUSHILA TIRIYA:
SHRI GURUDAS KAMAT:

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether privately managed
Engineering Colleges are increasing the
fees in their Colleges;

(b) if so, the reasons therefor;

(c) whether the Government propose
to issue guidelines fixing the fees of these
Colleges ; and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA): (a) to (d) :
The AllIndia Council for Technical Education
has issued Regulations under the AICTE
Act 1987 on 26.5.1994 for regulating
admissions and fees in private professional
unaided technical institutions in pursuance
of the Supreme Court judgement in
Unnikrishnan case. According to the
Regulations, the tuition and other fees to be
charged by a professional college are to be
determined by State level committees.

»
Late Running of Mahalaxmi Train

1397 SHRI UDAYSINGRAO
GAIKWAD : Will the Minister of RAILWAYS
be pleased to state :
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(a) whether a large number of
complaints and representations have been
received regarding late running of Mahalaxmi
train between Bombay and Kolhapur;

(b) If so, the details thereof during
1993 and upto June, 1994 ; and

(c) the steps being taken to ensure
its punctuality ?

THEMINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF) : (a) Some
representations have been received in this
regard.

(b) Letters/representations have been
received including from S/shri Anna Dange,
MLA ; Sharad Chand Patel, MLC ; Shivajirao
Deshmukh, Minister for Public Works,
Parliamentary Affairs, Rehabilitation & Ex-
Servicemen’s Welfare, Govt. of
Maharashtra ; Prakash Vasantrao, MP ; Maj.
Sudhir Sawant, MP and Sadashivrao
Maudlik, Minister of State for Irrigation,
Higher and Technical Education,
Employment Gurantee Scheme &
Rehabilitation, Govt. of Maharashtra, etc.

(c) Intensive chasing and close
montitoring is being done to eliminate the
detentions which are with in the control
of Railways.

New Varieties of Pulses

1398. SHRI A. ASOKARAJ : Will the
Minister of AGRICULTURE be pleased to
state :

(a) wherther the Indian Agricultural
Research Institute, New Delhihas developed
any better variety of pulsed during the last
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six months; and
(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR) (a) and (b). No variety of pulse has
been developed during last six months.
However, two varieties of pulses i.e. Pusa-
9and Pusa 855 of Arharhave been released
during 1993 and BG-362 of chickpea and
Pusa-9072 of mungbean have been
identified during September, 1993.

[Translation]
Misuse of Railway Passes

1399. SHRI RAM TAHAL
CHOUDHARY : Will the Minister of
RAILWAYS be Pieased to state :

(a) whetherthe railway passes issued
to various categories of persons are being
misutilized ;

(b) if so, the details of such cases
came into the notice during 1993 and 1994
til date ; and

(c) the efforts made by the
Government to check this misutilization and
the extent of success achievedinthis regard?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) Some
cases of misutilization have come to notice.

(b) During 1993 and during 1994 so
far 112 cases have come to notice.
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(c) Frequentchecks are made intrains
by Ticket checking staff as well as Vigilance
teams and Anti Fraud Squads of Commercial
Directorate to apprehend misuse of such
passes. This has greatly succeeded in
checking misuse.

[English]
Stoppage of Rajdhani Express

1400. SHRi PROBIN DEKA: Wiil
the Minister of RAILWAYS be pleased to
state :

(a) whether Rajdhani Express from
Delhi to Guwahati does not have any
stoppage in Assam except the termination
point at Guwahati;

(b) if so, whether there is a demand
forstoppage of thetrainat New Bongaigaon ;
and

(c) if so, the reaction of the
Government thereto ?

THE MINISTER OF RAILWAYS
(SHRIC.K.JAFFER SHARIEF): (a) and (b).
Yes, Sir.

(c) Not found justified.

Market Intervention

1401. PROF. K.V. THOMAS:
SHRI P.C. THOMAS:

Will the Minister of AGRICULTURE be
pleased to state :

(a) whetherthe Government of Kerala
has submitted a marketintervention scheme
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for various cash crops ;

(b) if so, the details thereof alongwith
the names of those crops;

(c) the reaction of the Union
Government to this scheme;

(d) whether the State Government
has also requestedto the Union Government
to arrange the share of working capital
to be borne by the State from NABARD ;
and

(e) if so, the response of the
Government thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) to (e). Yes, Sir.
Government of Kerala sent a proposal for
market intervention in various cash crops,
namely, Ginger, Turmeric, Clove, Nutmeg,
Mace, Cinnamon Cocoa and Black pepper.
Market intervention operations for Black
pepper were undertaken. However, in the
case of other crops, the State Government
of Kerala did not agree to meet working
capital for the state designated agency
required to make equal purchases alongwith
the Central nodal agency, viz., National
Agricultural Cooperative Market Federation
of India Limited, New Delhi. Government of
Kerala requested the Union Government to
make the arrangements of working capital
for the state agency from Reserve Bank of
India of BABARD. As the Central and the
State Government have to meet working
capital needs of their respective agencies, it
is for the State Government to make
necessary arrangements.
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Prakash Tandon Committee

1402. DR. Y.S. RAJASEKHAR
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Union Government
have approved the recommendations of
the “Prakash Tandon Committee” and
implemented the same;

(b) if so, the main recommendations
of the Committee ;

(c) whether representations have
been received by the Government for non-
implementation of the Committee’s
recommendations ;

(d) it so, the details thereof; and

(e) the reaction of the Government
thereto ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) and (b).
The recommendations of the Committee
cover the changes to be made in the
organisational structure and management
systemsto enable Indian Railways to function
as business led enterprise. These
recommendations are under consideration.

(c) to (e). Certain representations have
been received from Officers Associations
and these will be kept in view before final
decisions are taken.

Women And Child Development Scheme

1403. SHRIMATI VASUNDHARA
RAJE : Will the Minister of HUMAN
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RESOURCE DEVELOPMENT be pleased
to state :

(a) whether the Government propose
to review the schemes pertaining to woman
and child development ;

(b) if so, whether the report has been
received from different States regarding
the implementation of those centrally
‘sponsored schemes during the review
period ; and

(c) the steps taken to make these
schemes more pragmatic ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT/ DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT
(SHRIMATIBASAVARAJESWARI): (a) The
schemes relating to Women & Child
Developmentare being reviewed, monitored
and evaluated from time to time and
improvements being made wherever
necessary. Besides the Women & Child
Development schemes are also reviewed
during the annual plan discussions with
the Planning Commission. In addition the
5-year plans are also reviewed by way
of mid-term appraisal.

(b) Asregards the centrally sponsored
scheme implemented by the Department
of Women & Child Development, the
Integrated Child Development Services
(ICDS) scheme is continuously reviewed
through a computerised management
information system on monthly and quarterly
basis, through reports from the projects
being implemented in the States.

(€) A number of steps such as
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revision of cost norms for different compo-
nents, improved convergence of different
women and child related services and
strengthening of community participation
through the involvement of non-governmen-
tal organisations (NGOs) have been initi-
ated during the recent years.

[Translation]
Survey On Education

1404. SHRI SURENDRA PAL
PATHAK : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) the details of the progress achieved
and assessment made so far in regard
to the All India Education Survey Conducted
through the National Council of Educational
Research and Training; and

(b) the steps taken or proposed to
be taken by the Government so as to bring
the reforms inthe present education system?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA) : (a) For the
sixth All India Educational Survey (AIES), all
the preparatory activities including training
of state survey functionaries and finalisation
of data collection forms, upto the stage of
data collection have been completed. The
data collection is in advanced stage of
completion.

(b) The sixth AIES, a joint endeavour
of the NCERT and the National Informatics
Centre aims to build up a database of school
education at the district and State
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headquarters to facilitate annual updating
necessary for planning and implementation
of quantitative and qualitative improvement
in variegated areas of school education
at micro and macro levels by the Union
and State Governments. Reforms in the
present education system in pursuance of
the strategies identified in the Programme
of Action 1992 based on the postulates
of the National Policy on Education as
modifiedin 1992, are continuing programmes
of the Government.

[English]
Subsidy On Seeds

1405. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether the Government propose
to give transport subsidy on seeds to all
Hill areas in the country;

(b) if so, the time by which decision
is likely to be taken and implemented ; and

(c) if not, the reasons therefor ?

The MINISTER OF STATE IN THE
MINISTRY OF NON CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) to (c). A new scheme entitled
“Integrated Seed Development Scheme”
has been formulated which provides for
transport subsidy on seeds for hill areas as
well as other remote and noteasily accessible
areas. Itwillbe implemented after finalisation
of all details and approved by the Competent
Authority.
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Metro Railway in Calcutta
1406. SHRI V. SREENIVASA
PRASAD:
SHRI TARA SINGH :
SHRIMATI VASUNDHARA
RAJE :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Metro Railway in
Calcutta has been incurring losses ;

(b) if so, the details thereof and the
reasons therefor; and

{c) the steps taken to check these
losses ?

THEMINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF) : (a) Yes,
Sir.

(b) (i) Operational loss incurred on the
Project upto 1993-94 is approx.
Rs. 43.15 Crores.

(i)  Truncated nature of traffic.

(i)  MetroProjects are capital intensive
and are run on socio-economic
needs and not on financial
considerations. As such, certain
losses are inevitable, as the fare
structure needs to be kept at par
with other modes of transport in
the area.

(c) Thefollowing steps are being taken
to increase the ridership :

0] Advertisementsinthe Newspapers
to attract more commuters.
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(i) ~ State Government of West Bengal
have been urged to reduce the
number of buses running parallel
to Metro alignment and also to
provide feeder bus services from
Metro Stations.

(ii)  Plantocomplete the entire Project
by 1995.

(iv) State Government of West Bengal
have also been requested to
provide concessional power tariff
to Metro Railway at par with
Calcutta Tram Services.

Railway Wagons

1407. SHRI CHITTA BASU: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Railways have decided
to cut down procurement of railway wagons
for the coming two years ;

(b) if so, the reasons therefor;

(c) whetherthe Governmentare aware
of the crisis in the wagon building industry
arising out of this alleged decision of the
Government ;

(d) if so, the steps the Government
propose totake torescue the wagon industry
from this crisis; and

(e) the number of wagons procured
from the Braithwaite Company Limited during
1992-93, 1993-94 and proposed for 1994-
95 ?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF) : (a) and (b).
Yes, Sir. As traffic offerings to the Railwavs

SRAVANA 11, 1916 (SAKA)

Written Answers 390

have not been picking up as per projections
and asset utilisation has improved, the
requirement of wagons has reduced.
Consequently, the level of procurement in
the coming two years is likely to be less.

(c) and (d). Yes, Sir. To help the
industry, orders have been released for
manufacture of 7600 wagons in terms of
four wheelers during 1994-95, on the basis
of current level of requirements. Also 2205
wagons in terms of four wheelers have
either been ordered or are in the process of
ordering, under ‘Own Your Own Wagon’
Scheme. A tender for further 1800 four
wheelers is in hand for ordering during the
current year. Wagon industry should also
make aggressive marketing efforts toacquire
load under ‘Own Your Own Wagon’ Scheme
from the concerned sectors of Industry.

(e) Particulars of wagons procured
from M/s. Braithwaite are indicated below:

(In four wheelers)

Year No. Procured
1992-93 3707.5
1993-94 2120
1994-95 1220

(Target/orders placed)

Diesel Locomotives

1408. SHRI HARADHAN ROY :
SHRIMATI SUSEELA
GOPALAN :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the new Indian made
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diesel Locomotives are most fuel efficient
and will cost much less than the imported
ones ;

(b) if so, the details thereof ;

(c) the time by which the commercial
production of such locomotives is likely to
start; and i

(d) if not, the reasons therfor ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) No, Sir.
State-of-art diesel locomotives produced
abroad are more fuel efficient.

(b) Does not arise.

(c) Anew 3100 h.p. diesel locomotive
has been developed and the firstlocomotive
is about to be turned out from Diesel
Locomotive Works, Varanasi. This is more
fuel efficient than existing diesel locomotive
of Indian Railways but less efficient than
State of the art locomotives produced
abroad.

(d) Does not arise.

Commercial Crops

1409. SHRI SOBHANADREES
WARA RAO VADDE : Will the Minister of
AGRICULTURE be pleased to State :

(a) the per hectare yield of major
agricultural crops as well as commercial
crops and oilseeds in the country;

(b) whether the per hectare yield of
these crops has not increased considerably
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as compared to the yields in several other
countries ;

(c) if so, the reasvons therefor,
particularly with regard to paddy, cotton,
pulses land oil seeds; and

(d) the steps proposed to be taken
to increase the per hectare yield at par
with the average yield of Asian countries?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Per hectare yield of
major agricultural crops of foodgrains,
commercial and oilseeds in the country
during 1992-93 (latest available) is given in
the statement enclosed.

(b) The per hectare yield of crops
in the country has increased considerably
which has shown a rate of growth of 2.84%
per annum during the period 1980-81 to
1992-93. The vyield of foodgrains oilseeds
and cotton has shown rate of growth of
3.15, 2.72 and 4.20 per cent per annum
respectively during the same period.
Although significant increase in the yield
has been achieved, yet the yield per hectare
of crops in India is relatively lower than
the developed countries.

(c) The reasons for low yield per
hectare in India as compared to that in
developed countries may be attributed to
variation in availability and adoption of
modern technology as well as differences
in socio-economic and agro-economic
conditions of farming.

(d) Inordertoincrease the per hectare
yield of various crops, the government is
implementing various crop production
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oriented programmes including distribution
of minikits for improved seeds, subsidy on
identified farm equipments, distribution of
certified seeds, organisation of

demonstration and training to farmers for
transfer of technology, expansion of irrigation
facilities, besides providing price and market

support etc.
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[Translation]
Fake Universities
1410. SHRI PANKAJ
CHOWDHARY:
SHRIR.SURENDERREDDY:
SHRI VILAS MUTTEMWAR :

DR. Y. S. RAJASEKHAR
REDDY :

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) the number and particulars of
the fake universitizs that have come to
the notice of the University Grants
Commission and the Union Government
recently ;

(b) whether such fake universities
insertadvertisementsin newspapers offering
award of degrees in various courses and
also pose as open Universities ;

(c) it so, the details thereof ;

(d) whether the Government have
taken any eftective measures to stop the
functioning of such universities ; and

(e) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) : (KUMRI SELJA): (a) According
to the information furnished by University
Grants Commission, 25 fake universities
were functioning in the country as on 30th
June, 1994 in violation of UGC Act, 1956. A
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list of these fake universities is given in the
Statement attached.

(b) and (c) It has come 10 the notice
of the Commissionthatthe Bhartiya Shiksha
Parishad, U.P., Lucknow (Open
Vishwavidyalaya), a fake institution is giving
advertisements in the newspapers that it.
is conducting courses/examination under
the open university systern.

(d) and (e) The University Grants
Commission, the Association of Indian
Universities, and the MRTPC keep a watch
onany fake university tunctioning in violation
of the UGC Act, 1956. As soon as the
existence of a fake university is brought
to the notice of University Grants
Commission by members of public, students,
or their parenis or any other agency, the
relevant provisions of UGC Act are brougnt
to the notice of the promoters/oftice-bearers
of such self-styled/fake universities. They
are advised to desist from the use of
expression “University” and also to stop
awarding degrees/diplomas. The concerned
State Governments are also requested to
conduct enquiries regarding the functioning
ol such fake universities, In addition, the
UGC gives wide pubilicity 10 trie list of fake
universities every year to catution the
students and parents about sucn inziiution.

If any case or bogus institution issuing
fake aegrees to studenis cornes to the
attention of M.R.T.P. Comiiiiss:wn, the
Commissioninitiates necessary actiuii under
the MRTP Act, 1969.

Government has already introduced
an amendment Bill to UGC Act, 1956 in
the Parliament in December, 1991. The
amendment Bill provides for enhanced
punitive provision in Section 24 for violating
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provisions of Section 22 and 23 of the
Act. Central Governmenthas also requestsd

State Governments/Union

Territory

Administrations to keet a strict vigil and
to prosecute such institutions for violating
UGC Act, 1956 and other Penal laws.

STATEMENT

University Grants Commission
List Of Fake Universities As On 30-6-1994.

10.

Maithili University/
Vishwavidyalaya, Darbhanga,
Bihar.

Mahila  Gram  Vidyapith/
Vishwavidyalays (Women’'s
University), Prayag, Allahabad,
u.p.

Varanaseya Sanskrit
Vishwavidyalaya, Varanasi, U.P.

Commercial University Ltd., Darya
Ganj, Delhi.

Testator Research University,
Bodinayakanur, Tamil Nadu.

Indian Education Council of U.P.,
Lucknow, U.P.

Gandhi Hindi Vidyapith, Prayag,
Allahabad, U.P.

National University of Electro
Complex Homeopathy, Kanpur,
u.pP.

University New Jerusalem,
Kuthuparamba, Cannore, Kerala.

Netaji Subhash Chandra Bose
University (Open University).
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19.
20.
21.

22.

23.

24.

25.
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Shrimati Mahadevi Verma Open
University, Mughal Sarai, U.P.

D.D.B. Sanskrit University, Putur,
Trichi, Tamil Nadu.

Bharatiya Siksha Parishad (U.P.)
Open Vishwavidyalaya, Lucknow,
u.p.

Arya University, Srinagar, J & K.

Bible University, Ambur (North
Arcot).

Eastern Orthodox University,
Ambur (North Arcot).

Globe University of Science,
Kumakoriam, Tamil Nadu.

St. John's University, Kishanattam,
Kerala.

National University, Nagpur.
United Nations University, Delhi.
Vocational University, Delhi.

Uttar Pradesh Vishwavidyalaya,
Kosi Kalan, Mathura, U.P.

Maharana Pratap Shiksha Niketan
Vishwavidyalaya, Pratapgarh, U.P.

Raja Arabic University, Nagpur.

Urdu University, Motia Park,
Bhopal.

FC1 Branches In U.P.

1411. DR. SAKSHIJI: Wil the Minister
of FOOD be pleased to state:
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(a) the existing number of branches
of the Food Corporation of India in Uttar
. Pradesh, location-wise ;

{b) the number of employees working
in these branches, branch-wise ;

(c) whether the Union Govermment
have any proposal to open new branches
in the State;
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(d) if so, the details thereof; and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (@) The Corporation with its Regional
Office at Lucknow coordinate functions
through two Sub-Regional Offices viz.
Moradabad and Allahabad and 23 District
Offices at the following places :(—

1. Hapur 2. Bulandshahar.
3. Moradabad 4. Bareilly
5. Lucknow 6. Faizabad
7. Sitapur 8. Saharanpur
9. Kanpur 10. Sahjahanpur
11. Gonda 12. Banda
13. Azamgarh 14, Ghazipur
15. Allahabad 16. Varanasi
17. Haldwani 18. Jhansi
19. Agra 20. Gorakhpur
21. Dehradun 22, Srinagar (Pauri)
23. Aligarh
(b) The category-wise staff position Category-1il — 5063
in Uttar Pradesh Region as on 31.3.1994
is as under:— Category-IV — 3072
Category-! — 63 8608
Category-Il _ 410 The branch-wise position of the

employees is not readily available in FCI
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Headquarters.

(c) to {e) :—The re-organisation of
the Districts is a continuous process and
the matter is accordingly reviewed by the
Corporation for the creation of Districts from
time totime. Recently, the recommendations
alongwith justification for re-organisation of
FCI Districts have been called for from
all ZMz/SRMs including SRM, UP.

[English]
- .
Admission in Kendriya Vidyalaya

1412. SHRI MOHAN RAWALE: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(2) whether the Principals of the
Kendriya Vidyalayas insist upon students
fortaking tests for admission in the Kendriya
Vidyalayas under the Special Dispensation
Scheme for Members of Parliament ;

(b) if so, the reasons therefor;

(c) whether some guidelines have
been issues to be followed by the Principals
of Kendriya Vidyalayas for such admissions ;
and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
Yes, Sir. According to the existing guidelines
for admission, the Principal conducts tests
to assess the Suitability of a student for
admission to the class.
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(c) and (d) Yes, Sir, the admission test is
conducted on the basis of tha syllabus for

the class preceding the one to which ad

mission is sought. The candidates secur-

ing 35% marks in each subject and 40%

marks in aggregate in admission test are

considered eligibe for admission. However

for admission to class |, the test seeks to

assess a child’s intelligence and general

awareness.

Milk Production in Gujarat

1413. SHRI N.J. RATHVA: Will the
Minister of AGRICULTURE be pleased to
state :

(a) the National average producation
of milk at present and the share of Gujart
in it;

(b) the measures being taken by the
Government to bring the level of production
of milk in the State at par with the National
average ;

(c) whether the Government have
contemplated to encourage cooperatives
for production of mitk in the State; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) During 1992-93, the
per capita milk production in the country and
in Gujart was 181 and 244 grams per day
respectively.

(b) The milk production in per capita
terms is already more in Gujarat than the
National average. However, various State
and Central Programmes are being
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implementedtoenhance the milk production
in the State. )

(c) and (d) The Operation Flood
Programme is being implemented in a
majority of the districts in the State of Gujarat.
By March 1994, 10,819 Dairy Cooperative
Societies were set up in the State, procuring
about 30% of the total mitk procurement
of all cooperatives in the country. To
encourage the cooperatives, steps have
beentaken to expand/strengthenthe existing
infrastructure for enhancement of
production, procurement, processing and
marketing of milk:

Clearance To Development Projects

1414. SHRI S.B. SIDNAL: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(a) the names of the development
projects cleared from environmental as well
as forestangles by his Ministry since January
1, 1994, State-wise;

(b) the names of the projects rejected
during the period, State-wise ;

(c) the names of the development
projects pending with the Government as
on date, State-wise :

SRAVANA11, 1916 (SAKA)
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(d) since when these are pending
and the reasons for delay in clearing them ;
and

(e) the steps taken to clear them
early ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a)
Statement-l showing State-wise names of
the developmental projects cleared from
environmental angle and under the Forest
(Conservation) Act, 1980 Since 1.1.1994 is
enclosed.

(b) Statement-ll showing State-wise
names of the projects rejected from
environmental angle and under the Forest
(Conservation) Act, 1980 since 1.1.1994
is enclosed.

(c) and (d) Statement-lll showing._
State-wise names of the projects pending
with the Central Government for
environmental ‘clearance and under the’
Forest (Conservation) Act, 1980 as on
30.6.1994 alongwith period of pendency
and reasons for delay is enclosed.(N. B.E)
As and when a proposal is received with
full material details, expeditious action is
taken to decide the proposal.
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Late Running of Trains
1415. SHRI CHHITUBHAT GAMIT:
SHRI SOMJIBHAI DAMOR:

_Will the Minister of RAILWAY be
pleased to state:

(a) whetherthe Government propose
to refund ticket money to passengers in
cases the trains are delayed beyond the
time of the journey period; and

- (b) if not, the reasons therefor ?

THE ‘MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) and (b):
As per rules, full fare is refunded to
passengers at the journey commencing
stations if they do not undertake journey on
account of late running of trains by more

an three hours. No refund is granted for
late arrivals at stations.

Since the passengers have already
performed the journey and the railways
have incurred the cost of carrying the
passengers to their destinations, refunds
are not granted.

Subject on Consumer Protection
1416. SHRI DHARMANNA

MONDAYYA SADUL :
SHRI GOVINDRAO NIKAM :

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether Government proposes
to introduce the subject of '‘Consumer
protection' in the curricula of open
Universities :

SRAVANA 11, 1916 (SAKA)

Written Answers 494

(b) if so, whether Indira Gandhi
National Open University has teken any
initiative in this. regard; and

»
v

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA): (a) to (c).
According to the information furished by the
Indira Gandhi National Open University, the
University has designed an academic
programme in the area of Consumer
Protection to train the persons who wish to
take up leadership of Consumer Protection
Movement at various levels.

Extention of Tatanagar-Badampahar
Line

1417. KUMARI SHUSHILA TIRIYA
: Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal
to extend Tatanagar Badampahar broad-
guage line upto Bangiriposi to link up with
Rupsa-Bangiripasi line; and

(b) if so, the steps taken by the
Government in this regard?

THE MINISTER OF RAILWAYS
(SHRIC.K. JAFFER SHARIEF) : (a) and (b).
Survey for a new line between Bangiriposi
and Badampahar/Gorumahisani has been
takenup. Construction of the projectdepends
upon the results of the survey and availability
of resources in the coming years.
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Train Servics .

1418. SHRI SURENDRA PAL
PATHAK : Wil the Minister.of RAILWAYS
be pleased to state :

(a) whqther the Railways have not
fulfilled the increasing demand of train
services on the North and North-Eastern
Raiways;

(b) If so, the reasons therefor; and

(c) the steps being taken to fulfil
the above demand ?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a) to (c).
Introduction of new trains to meet the
demand for train services is a continuous
process on the Indian Railways. During
1994-95. 9 Pairs of Express trains have
been introduced on Northern and North
Eastern Railways to meet the increasing
demand of traffic. However, it is not feasible
to meet all the demands fully due to
constraints of resources and operational
exigencies. .

[English]
Rail Linkages
'1419. SHRI HARADHAN ROY : Will

“the Minster of RAILWAYS be pleased to
state:

(a) whetherany steps are being taken
to connect Kharagpur with Sealdah,
Bardhaman, Bandel and Dankuni by rail;

(b) if so, the details thereof; and

AUGUST 2, 1994

(c) if not, the réasons therefor?

THE - MINISTER OF
RAILWAYS(SHRI C.K. JAFFER SHARIEF)
: (a) to (c). Kharagpur is connected with
Sealdah, Bardhaman Bandel and Denkuni
by rail lines, but as the connecting lines are
notsuitable for passenger traffic, the running
of passenger trains is not feasible.

Compensatory Afforestation
1420. MAJ.GEN.(RETD.) BHUWAN
CHANDRA KHANDURI :

SHRIMATI BHAVANA
CHIKHLIA :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Government have
a policy reagrding compensatory
afforestation where trees are cut for any
developmental activity,

(b) if so, the details thereof and the
guidelines issued for its implementation;

(c)whetheritis true that compansatory
afforestationforhilly districts of Uttar Pradesh
is being carried out outside these districts;
and

(d) if so, the reason for not doing
the afforestation in the same districts?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(b) Compensatory afforestation is one of the
conditions stipulated for diversion of forest
land for non-forest use.Compensatory
afforestation is required to be done or
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equivalent non-forest land. In case non

"forest is not available, compensatory
afforestation is required to be a carried out
on dgraded forest land twice in extend of
the area being diverted. However in certain
essential cases such as laying of
transmision lines upto 220KV, construction
of roads, minor irrigation works, school
buildings etc., compensatory afforestation
on double the degraded forest area is
pemissible, if total forestland to be diverted
does not exceed 20 hectares in hilly areas
orin any district where forest area exceeds
50% of its geographical area. In respect of
proposals involving diversion of forest land
upto 1 hectare plantation of 10 times the
numbers of trees likely tobe felied is required
to be done.

(c) Yes, Sir.

(d) In cetain cases where diversion
of forest area involved is more than 20
hectares comensatory afforestationis being
carried out outside the same district
due to non-avaibility of non forest land.

Krishi Vigyan Kendras

SHRI SOBHANADREES
WARA RAO VADDE :

SHRI SHANTARAM
POTDUKHE :

1421.

Will the Minister of AGRICULTURE
be pleased to state :

(a) whetherthe National Commission
for Agriculture has made any
recomendations with regard to
establishment of Krishi Vigyan Kendras
in each district of the Country;

{b) whether the Govermment have
implemented those recomendations;

(c) .if so, the details thereof; and
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(d) if not, the time by which these
recommendations are likely to be
implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) Yes, Sir, The recommendation
of the Commission was to establish one
KVKin each district by 1985 and three KVKs
in each districts by the end of 2000 A.D.

(b) While the recommendations were
accepted in priciple, it has not been posible
to adhere to the schedule suggested by
the Commission.

(c) So far 183 Krishi Vigyan Kendras
have been established. Besides, 78 more
KVKs have been approvedin principle. Thus,
the total number of KVKs be about
261.

(d) The Council has decided to
established 500 Krishi Vigyan Kendras to
cover all the districts of the country. It is
120 Krishi Vigyan
Kendras in the 8th plan period whereas

proposed to establish

the remaining 119 will be established in
9th plan period.

Freight Traffic Performance

1422. SHRI S.B.SIDNAL : Will the
Minister of RAILWAYS be pleased to state

(a) the targed of freight traffic fixed
on the South Central Railway and the

Southern Railway in 1993;

(b) the extent of target acheived; and
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(c) the measures adopted to boost
the freight traffic performance of the above
Zones?
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THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) and (b)

The target fixed for 1993-94 and
achievement are as under:

(in million tonnes)

Target Actual Loading
South Central 38.50 40.30
Southern 23.00 19.01

_(c) Necessary input of rolling stock

and other infrastructural facilities have been

provided and marketing strategies are taken
wherever necessary.

'Meeting of State Minister

1423. SHRI CHHITTA BASU : Will
the Minister of FOOD be pleased to state:

(a) whether the Unien Government
- recently called a meeting of the State Food
Ministers;
. ¢
(b) if.so, the main points discussed

in the meeting ;

(c)the decisions arrived atthe meeting
; and

(d) the action taken thereon?

. THEMINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALPNATH
RAI): (a) No meeting of the State Food
Ministers has been called by Ministry of
Food during the year 1994.

(b) to (d) Do not arise.

[Translation)
CWC Godowns in U.P.

1424. SHRI SURENDRA PAL
PATHAK : Will the Minister of FOOD be
pleased to state : \

(a) whether godowns of the Central
Warehousing Corporation are lying vacant
in Uttar Pradesh;

(b) if so, the reasons therefor; and

(c) the loss sufferd by the Corporation
and steps taken to utilise the godowns fully?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIl) : (@) and (b). As on31.4.1994, Central
Warehousing Corporation was having 51
warehousing in Utter Pradesh having a total
capacity of 8.72 lakh tonnes with average
capacity utilisation of more than 83%. All the
warehouses of Central Warghousing
Corporation in Uttar Pradesh are utilised
except one warehouse at Ballia which is
lying vacant. The Warehouse at Ballia is
lying empty because of the fact that there is
no procurement of stocks of Food
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Corporation of India in the area and also no
fertilizer manufacturer moves stocksto Ballia
through meter gauge.

(c) During 1993-94, the estimated

net surplus of all the CWC warehouses

" in Uttar Pradesh was Rs. 91.20 lakhs. It
is expected that during 1994-95, the profit

will be more. With reference to Central

Warehouse Ballia, until the Railway Track

is converted into broad guage there is very
little prospect of receiving substantial stock
at Ballia.

[English] <
Rail Link in Backward Areas

1425. MAJ GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Railways propose
to undertake study, suo-moto, to identify
backward areas and prepare plans for their
rail link;

(b) if so, whether the Government
have considered the hill districts of Uttar

Pradesh, classified as "Backward" by the
Planning Commision, for rail links;

(c)if so, the action plan of the Railways
. in this regard; and

(d) if so, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C.K.JAFFER SHRIEF): (a) No,
Sir.

(b) and (c) do not arise.

(d) Reilways are only one of the modes
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of transport to cater to the development
of backward areas, etc. The type of transport
infrastructure required for development is
a part of the overall planning process which
has to be looked into from its total
perspective. Inhilly regions, railways projects
are more capital intensive as compared
to the roads, which are the other mode
of transport and which may tum out to
be a better catalyst for the economic
development. '

Export of Rolling Stock

1426. SHRISANAT KUMARMANDAL
: Will the Minister of RAILWAYS be pleased
to State:

(a) whether Railways are planning
to export second-hand rolling stock;

(b) if so, the details thereof;

(c) the number of old locos and rolling
stock on the meter and narrow guage which

are being phased out expected to varous
countries and

(d) The action taken by the
Governmentto regulate the export process?

THE MINISTER OF RAILWAYS
(SHRI C K. JAFFER SHARIEF): (a) Yes Sir.

(b) and (c) No firm order yet been
recived. However, 10 Nos. in services Diesel
Locos have been leased out to Malaysian
Railways.

(d) Ahigh power Committee has been
set up in Ministry of railways for export
promotion of rolling stock.
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Double Discharge Platforms at Howrah

1427. SHRI HANNAN MOLLAH : Will
the Minister of RAILWAYS be pleased to
state:

‘ (a) whether the construction work of
proposed double discharge plateforms at
Howrah has started;

(b) If not, the reasons therefor; and

(c) when the said project is likely
to be -started and compieted?

THE MINISTER OF RAILWAYS
- (SHRI C.K.JAFFER SHARIEF) : (a) Yes,
Sir.

(b) Does not arise.

(c) The work is planned to be
completed in 1996-97.

Electric Locoshed

1428. SHRI PURNA CHANDRA
MALIK : Will the Minister of RAILWAYS
be pleased to state:

(a) The number of WAP1 electric
locoshed at present in the country;

(b) whether the locoshed under the
Eastern Railway are not capable of handling
such locomotives;

(c) if not, the reason therefor; and

. (d) the steps proposed to be taken
. to ensure that electric locosheds under the
Eastern Railway handle such locomotives?
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THE MINISTER OF RAILWAYS
(SHRI C.KUAFFER SHARIEF): {a) WAP1
electric locos are presently maintained in
four loco sheds.

(b) to (d) All electric locosheds on
Indian Railways are capable of handling
such locomaotives and no specific ateps
are required to be taken to enable Electric
loco sheds on Eastern Railways to handle
such locomotives. Allotment of one WAP1
loco to Eastern Railway has already been
made and more will be allotted during this
year.

Sports Schools

1429. SHRI P.C.THOMAS : Will the
Minister of RAILWAYS HUMAN RESOURCE
DEVELOPMENT be pleased to_state:

(a) The details of sports schools
established to encourage talented boys and
girls to develop their talents in sports;

(b) The results achieved so far; and

(c) The number of students fromthese
schools during the last 2 years?

~ THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI
MUKUL WASNIK): (a) The Government of
India has not established any sports school.
However the Sports Authority of India has
placed some talented children in fifty-nine
established schools in the country underthe
N.S.T.C. Scheme.

(b) and (c). Does not arise.
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' [Transiation)

Railway Factories in Rajasthan

1430. PROF. RASA SINGH RAWAT
: Will the Minister of RAILWAYS be pleased
to state:

(a) the number of Railway factories
in Rajasthan and the names of places where
these are located;

(b) the number of labours/ employees
and officers employed in these factories
at present and the details of the production/
maintenance/construction work being done
in these factories;

(c) the details of total capital invested
in these factories and the date of setting
‘up of each factory and their contribution
till date;

S (d) whether the Government
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alongwith the gauge conversion have
allocated different work to different
factories; ‘

(e) whether the Government propose
to close down any of these factories and
shift it to some other piace;

(f) if so, the details therecf;

(g) the expenditure incurred on
modemisation and development eic. of thasz
factories during the last three years;
and

(h) The expenditure fromthe Railways
Budget of this year likely to be incurred
on maintenance and improvement of these
factories?

THE MINISTER OF RAILWAYS
(SHRI C.K.JAFFER SHARIEF): (a) Number
of Workshops : 6

Places where located :

Jodhpur -

1 No.

Bikaner - 1 No.

Kota - 2 Nos.
Ajmer - 2 Nos.
(b)  Workshop No of No of
employees Officers
_AJodhpur Workshop 2663 7
Bikaner Workshop 2053 7
Kota Workshop 3172 9
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g

No of

(b)  Workshop No of
employees Officers
Ajmer Workshop 8132 .- 26
Ajmer Elec‘mc‘ Répair'Shop 26 NIL
Kota Electric Repaif Shop 28 NIL
Detajls‘ of the ma‘jor works undertaken in these workshops are as follows :-
E’Vorkshop Aétiviry . - Monthly out truntarget
Jandhpur MG Coach Periodicgl 0\;e; 70 Wnits
Hauiing (POH)
MG Wagon POH 100 Units
NG Coach/Wagon Construction 4 Units .
Bixaner MG Coaéh POH 'so Uniis
MG Wagon POH 50 Units
Kota BG Wagon POH 950 Units
Ajiner MG Diesel Loco POH - _ 4 Nos.
MG Coach POH 220 Units
MG Wagon POH -‘ ‘gooi Units ;

These workshops
undertaking repairs of rolling stock sub-
assemblies and manutacture of rolling stock

..components. . .

The two Electrical Shops are
undertaking repair of trainlighting equipment/

components
switchgear.

and associated
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(c) Capital investment in workshops
is a countinuous process since their
inception. As Jodhpur, Bikaner and Ajmer
Workshops were set up in pre-
Independance era, records of toatal capital
invested in these workshops are not
available. The total capital invested in Kota
Workshop upto March, 1994 is Rs 130.68
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crores. Ajmer Electrical Repair shop was
set up at a cost of Rs. 4.63 lakhs. Kota
Electrical Repair shop was set up ai a
cost of Rs. 1.28 lakhs.

The years of setting up of t:=::
workshops are as under :

Workshop year set ug
Jocdhpur 1886
Bikaner 1925
Kota 1960
Ajmer 1879
Kota Electrical Repair shop 1965
Ajmer Electrical Repair shop 1964

shop

These workshops have been
undertaking Periodic Overhaul of rolling stock
and have, thus, provided significant
maintenace support for operation of rolling
stock.

(d) and (e) No, Sir.

(f) Does not arise.

(9) Workshop

Expenditure incurred
during last 3 years. -

Jodhpur
Bikaner

Ajmer

Rs. 73.42 Lakhs

Rs. 24.80 Lakhs

Rs. 7.87 Crores
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(@) Workshop
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. Expenditure. incurred

Kota
Ajmer Electrical Repair Shop

Kota Electrical Repair Shop

. during last 3 years.

NIL
NIL

NIL

(R} ‘ Workshop

Budget estimate of 1994-95
for maintenance/improvement

Jodhpur

Bikaner

Kota

Ajmer

Ajmer Electrical Repair Shop

Kota Electrical Repair Shop

Rs. 27.66 Lakhs_'
Rs. 3.03 Lakhs

Rs. 11.00 lakhs

Rs .13.00 Lakhs‘
No §eparate Budget

No sepafate Budget

[English]
Gauge Conversion
1431. SHRI RAM NAYAK : Will the

Minister of RAILWAYS be pleased to
state:

(a) whetner cost benetit analysis for '

the conversion of the narrow and meter
gauge into broad gauge in the Aurangabad,
Magpur. Pune and Amrawati division in
Maharastra to be completed during Eighth
Plan period have been made; and

(b) it fo, the.details thereof ?

“ THE MINISTER OF RAILWAYS
(SHRI C.K.JAFFER SHARIEF): (a) Yes,
Sir.

(b) The gauge conversion work of
Manmad-Aurangabad-Jalana-Purna-
Mudkhed-Adilabad line to be completed in
the 8th five year plan had a rate of return
of 6.00% on Manmad-Parbhaniand 13.41%
on the rest of the route, as per surveys
done prior to taking up the work in 1973-
74 & 1983-84 respectively.
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Requirement of Wheel and Axle

1432. SHRI AMAL DATTA : Will the
Minister of RAILWAYS be pieased to state:

(a) the total requirement of wheel and
axles by the Railways for the last two years
and the estimated for the current year,
category-wise;

(b) the details of supplies recieved
against demands from the different
manufactures, category-wise in terms of
quality and in terms of value;
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(c) the number of wheels and axles
being imported at present in terms of both
quantity quality and value; and

(d) the justification for such import?

THE MINISTER OF RAILWAYS
(SHRI C.K.JAFFER SHARIEF): (a) The
Railways' requirement of wheelsets, wheels
and Axles forthe lasttwo years and estimated
for the current year are as under:

Year Requirements of

wheelsets wheels Axles
1992-93 51116 40020 18893
1993-94 33962 51546 15252
1994-95 29400 52100 9700
(Estimate)

(b) The details of the supplies of
wheelsets, wheels and axles received from

different manufacturers in the lasttwo years
are as under:
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(c) (u) Details of wheels ordered on foreign suppliers for 1994-95 reqimements

are as under:
~‘ltem Quantity Approximate CIF
Value
Locomotive Wheels 10925 Rs. 11'.85 crores
Wheels Centres for
Electric Mulitiple 1257 Rs. 0:80 crore

Units(EMU)

(i)  As sufficient indigenous capacity
for Axles is available, Axles are not
being imported at present.

(d) EMU Wheels Centres and

Locomotives wheels are still being imported *
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